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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL ZONE BENCH AT DELHI 

ORIGINAL APPLICATION NO. 59/2024 PZ 

HASDEO ARAND BACHAO SANGHARSH SAMITI 
Through Jainandan Porte s/o Sukul Ram, age 40 years 

 r/o village Ghatbarra, Tehsil Udaipur, 

District Surguja, Chhattisgarh … Intervenor/ Applicant 

In the suo motu matter of :- 

NEWS ITEM TITLED "DEFORESTATION FOR MINING 

RESUMES IN HASDEO LOCALS ACTIVISTS ALLEGE 

DETENTION" APPEARING IN THE HINDU DATED 22.12.2023 

WRITTEN SUBMISSIONS ON BEHALF OF THE 

INTERVENOR

MOST RESPECTFULLY SHEWETH:

1. This Hon’ble Tribunal has taken suo motu cognizance of the news article

“Deforestation for mining resumes in Hasdeo, Locals  Activists allege

detention”, which referred to the ongoing tree-felling operations in
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Hasdeo Arand forests in furtherance of coal mining activity, and has 

instituted the present Original Application number 59/2024 (PZ).  The 

said news article took note of the popular and widespread protests against 

deforestation by the mainly Adivasi, forest-dwelling villagers. 

2. The Applicant Organization is comprised of villagers living in the Hasdeo

Arand forest area who are affected by the ongoing and proposed coal

mining in the various coal blocks situated in the Hasdeo Arand forest, and

as such, is directly affected by the current proceedings before this

Hon’ble Tribunal.  The Applicant Organization wishes to assist the

Hon’ble Tribunal in the adjudication of this matter by bringing some

salient features to light, relating to the impact of ongoing mining on the

environment and inhabitants of the area.

THE CHANGING NATURE OF CLEARANCES AWARDED TO THE 

PEKB OPEN CAST COAL MINING PROJECT 

3. The Forest Advisory Committee (“FAC”) of the Ministry of

Environment, Forests and Climate Change (“MoEF”) had initially

rejected the proposal for coal mining in the PEKB coal block, given the

pristine nature of the forest. However, the Hon’ble Minister overturned

the FAC recommendation and decided to grant permission for forest

diversion, holding that effects of mining on the fragile ecosystem could

be mitigated and managed by a redesigned mining plan and a well-
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executed Wildlife Management Plan. Based on this, the original 

Environmental Clearance (“EC”) and Forest Clearance (“FC”) were 

accorded to the project; however, over the course of years, the initial 

careful considerations of protecting the environment seem to have 

receded in favour of more practical considerations of the Project 

Proponent, to the detriment of local wildlife and inhabitants. 

4. The following gives a chronology of the clearances awarded, modified or 

rejected, and other important events – 

LIST OF DATES 

 Sl. 

No.  

Date  Event  

1. 20th-21st June 

2011 

Meeting of FAC where the FAC decided not to recommend the 

diversion of the proposed forest area for mining in PEKB coal 

block, because of the good quality of forest cover and presence of 

Schedule -1 species in the area. 

2. 23rd June 2011 Order of the Hon’ble Minister overruling the FAC and 

recommending the diversion of the forest area, emphasizing a 

sequential mining plan and a well-managed Wildlife 

Conservation plan.  

3.  6th July 2011  Stage-1 Forest Clearance by MoEF, highlighting the sequential 

mining and the implementation of a Wildlife Management Plan.   

A true copy of Stage -1 FC is annexed hereto and marked as 

Annexure A-1. 

4.  21st December 

2011  

Environment Clearance for coal mining and washery with 10 

MTPA capacity.  The conditions include the use of coal rejects by 

an on-site FBC based Thermal Power Plant, and compliance with 

31826



a Conservation Plan, for endangered faunal species as well as rare 

and endangered plants.  

A true copy of the EC dated 21.12.2011 is annexed hereto and 

marked as Annexure A-2. 

5.  15th March 2012  Stage-II Forest Clearance by MoEF, also emphasizing sequential 

mining and a well-managed Wildlife Conservation Plan. 

A true copy of Stage -2 FC is annexed hereto and marked as 

Annexure A-3. 

6.  28th March 2012  Order of State Govt. diverting Forest land for mining purposes, 

repeating all the conditions in the Forest Clearances.  

A true copy of order of the State Government dated 28.03.2012  

is annexed hereto and marked as Annexure A-4. 

7. 6th March 2013 Approval by the PCCF of the Wildlife Management Plan. A true 

copy of the approved Wildlife Management Plan is annexed 

hereto and marked as Annexure A-5. 

8. 24th March 2014 Order of the Hon’ble NGT (Principle Bench) in Appeal 73/2012 

setting aside order of the MoEF dt 23.07.2011 and all 

consequential orders including the order of the state government 

dt 28.03.2012.  This order remands the case back to the MoEF 

with directions to seek fresh advice of the FAC on issues relating 

to biodiversity and wildlife management, and then pass a 

reasoned order. This order also suspends the mining operations of 

the Project Proponent.  

9. 28th April 2014 Order of the Hon’ble Supreme Court in CA 4395/2014 lifting the 

stay on mining operations, but not on the rest of the NGT order. 

10.  24th September 

2014  

Order of Hon’ble Supreme Court cancelling the allocation of 204 

coal blocks including PEKB 

11. 31st March 2014 Reallocation of PEKB Open Coal Mine Project (10 MTPA) and 

Pit Head Coal Washery (!0MTPA) to Project Proponent, 

RRVUNL 

12.  25th June 2015  Revalidation of EC  

13. 29th December 

2015  

EC amendment extending the timeline for commissioning a 

reject-based onsite Thermal Power Plant to “6-7 years” instead of 
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the earlier “2-3 years”, and the commission of a railway siding to 

“72 months” instead of the original “24 months.”  

A true copy of the Amended EC dt 29.12.2015 is annexed hereto 

and marked as Annexure A-6. 

14. 18th September 

2017 

Site Inspection Report by the Regional Office for PEKB, which 

reports that till date no provisions of the Wildlife Management 

Plan have been implemented. 

A true copy of site inspection report is annexed hereto and 

marked as Annexure A-7. 

15.  10th August 2018  EC allowing expansion from 10 to 15 MTPA, erroneously noting 

that the species observed in the core zone are only those of 

common occurrence.  

A true copy of EC for expansion from 10 to 15 MTPA is annexed 

hereto and marked as Annexure A-8. 

16.  24th July 2019  Amendment of EC Letter allowing road transportation of coal 

rejects, for a period of one year or formulation of comprehensive 

guidelines for disposal of washery rejects by the MoC, whichever 

is earlier 

A true copy of Stage -1 FC is annexed hereto and marked as 

Annexure A-9. 

17. 11th August 2020 Showcause notice to PP by the MoEF for not constructing the 

FBC TPP 

A true copy of the showcause notice is annexed hereto and 

marked as Annexure A-10. 

18. 8th October 2021 Biodiversity Assessment Report (“BAR”) for the HACF area is 

submitted by the State govt of Chhattisgarh to the MoEF 

19. 22nd October 

2021 

Notification of the Lemru Elephant notified in the districts of 

Surguja, Korba and Raigarh, overlapping with the HACF to a 

large extent and close to PEKB coal block 

A true copy of Lemru Elephant Reserve notification is annexed 

hereto and marked as Annexure A-11. 

20.  23rd December 

2021  

Amendment of EC Letter allowing road transportation of coal 

rejects for a period of 3 years to a maximum distance of 275 kms 
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and a maximum volume of 1.2 MTPA 

A true copy of Stage -1 FC is annexed hereto and marked as 

Annexure A-12. 

21. 2nd February

2022

MoEF letter allowing commencement of Phase-2 mining 5 years 

ahead of schedule, which also mandates the incorporation of the 

BAR recommendations into the Wildlife Management Plan and 

its implementation 

A true copy of the MoEF letter dated 2.2.2022 is annexed hereto 

and marked as Annexure A-13. 

22. 14th February

2022

EC letter for expansion of mine from 15 MTPA to 18 MTPA, 

taking no note of the BAR or the Lemru Elephant Reserve.  It 

included the construction of a 100 bedded hospital within 2 years 

of the letter for nearby villagers, as also the construction of the 3rd 

silo of 2000 tonnes 

A true copy of EC dt 14.02.2022 is annexed hereto and marked as 

Annexure A-14. 

23. 12th July 2023 EC letter for expansion of coal washery from 15 MTPA to 18 

MTPA, again taking no note of BAR or the Lemru Elephant 

Reserve.   

A true copy of EC dt 12.04.2023  is annexed hereto and marked 

as Annexure A-15. 

24. 20th August 2024 Return of Proposal by EAC to the Project Proponent seeking

exemption from the EC conditions to build a 100 bedded hospital. 

A true copy of the relevant excerpts of the minutes for the EAC 

meeting for 20.08.2024 is annexed hereto and marked as 

Annexure A-16. 

5. The above chronology highlights wilful non-compliance of the Project

Proponent and Respondent Authorities with the following, which are

examined below in detail –
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a) The Wildlife Conservation Plan, and recommendations made in the 

BAR 

b) EC Condition regarding onsite Thermal Power Plant based on coal 

washery rejects, resulting in road transportation of coal rejects adding 

to the environmental burden. 

c) Construction of a 100-bedded hospital 

 

I. LACK OF COMPLIANCE WITH WILDLIFE CONSERVATION 

PLAN AND RECOMMENDATIONS MADE IN THE 

BIODIVERSITY ASSESSMENT REPORT 

A. The importance of the Wildlife Conservation Plan 

6. HACF is a rich forest area supporting a diverse group of flora and fauna, 

but the Respondent Ministry and the Project Proponent have paid scant 

attention to it, while allowing expansion of mining capacity, and diverting 

forests for Phase-2 mining. The report by Wildlife Institute of India 

(volume 2 of the BAR), titled “Biodiversity assessment with emphasis on 

select faunal groups in the Hasdeo Arand Coal Field, Chhattisgarh”, 

2021, notes that  
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a) The HACF and surrounding landscape supports a minimum of 25 

species of mammals, including 9 species which are listed in the 

Schedule -1 of the Wildlife (Protection) Act, 1972 and have been 

accorded the highest level of protection under it. These include 

“threatened large carnivores like common leopard, Indian grey wolf, 

striped hyena, sloth bear, and others…” 

b) Elephants occur in 148 out of the 647 compartments in HACF and the 

landscape surrounding it, with an area of 363.98 km2. 

c) During the biodiversity assessment conducted by the WII, a total of 92 

species of birds were recorded in the HACF.  However, the report 

notes that this is probably an undercount and that the site 

https:ebird.org has recorded 406 species of birds in the three districts of 

Surguja, Surajpur and Korba 

7. Due to increase in mining activities, there has been a concomitant 

increase in human-wildlife conflict, as animals escape the mining zone 

and enter villages.  Villagers in the HACF live in terror of wildlife, 

especially herds of elephants rampaging through their villages, killing 

villagers and causing destruction to crops, houses and other property.  

Some recent news stories of destruction caused by elephant herds in these 

villages are annexed collectively hereto and marked as Annexure A-
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17(Colly).  Thus, good management of wildlife is crucial to ensure the 

Right to a Dignified Life under Article 21 for these forest dwellers. 

8. That the good quality of forest and its biodiversity was among the 

primary reasons that the FAC initially rejected the Project Proponent’s 

proposal for forest diversion. As noted in the order of the Central Zone 

Bench of this Hon’ble Tribunal in Appeal 73/2012 dated 24.03.2012, 

Sudiep Shrivastava v. State of Chhattisgarh & Ors: 

“23. Meeting of the FAC was convened on June,20th/21st,2011, 

when the proposal for diversion of the forest land PEKB Coal 

Block in question was considered. The minutes of this meeting 

provide some access to the mind of the FAC and therefore the 

relevant portion of the minutes is reproduced herein below: 

11. Diversion of 1898.328 ha of forest land for Parsa East 

and Kante Basan captive coal block open cast mining project 

in favour of M/s Rajasthan Rajya Vidyut Utpadan Nigam 

Limited in South Surguja Division in Surguja district of 

Chaattisgarh. (F. No. 8-31/2010-FC) 

… 

The FAC also taken into consideration the observations of the 

sub-committee of the FAC, which visited the area recently. The 
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Sub-committee consisted of Shri A.K. Bansal, Dr. Mahesh 

Rangarajan and Shri Harish Chaudhary and its report is part of 

the minutes as Annexure. It concluded that: 

(i). The Quality of the forest cover available in the Parsa East 

and Kante Basan coal block is poorer compared to area in the 

Tara coal block. However, as per the study jointly undertaken by 

the MoEF and MoC Gross Forest Cover is 52.95% and 

Weighted Forest Cover comes to 27.55%. 

(ii). During the short visit of the sub-committee, it was not 

possible to ascertain the extent of presence of wildlife (fauna 

and avifauna). However, the area appears to be suitable and 

existing habitat for wild vertebrates including large mammals 

that are in schedule I of the Wildlife (Protection) Act. DFO, 

South Surguja Division, while forwarding the proposal for 

diversion of forest land in the Tara coal Block, in his site 

inspection note dated 2nd May 2007 indicated that the area is 

rich in bio-diversity. These lists included Schedule-I Species 

(under the Wildlife Protection Act, 1972) such as the sloth bear 

and leopard. Their presence in turn indicates a population of 

wild prey species. 
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(iii). Previous reports of endangered species include a November 

2005 sighting of a small herd of wild elephants that moved from 

Maheshpur to Salhi via Kantaroli, Abhaipur and Janardanpur. 

The elephants stayed in this area for nearly four days. The team 

headed by DGF&SS during their visit to the area on 27th & 28th 

August 2009 also confirmed the presence of elephants in the 

area. 

(iv). Interaction with villagers, who are likely to be affected if 

the projects become operational, revealed inadequate knowledge 

about the R&R policy/measures. The process of the FRA, 

especially of settlement of community rights is not complete. 

Based on the above findings/observations the subcommittee, the 

FAC does not recommend the diversion of the proposed forest 

area.” 

9. However, the Hon’ble Minister for Environment & Forests decided to 

grant permission for forest diversion, over-ruling the expert advice of the 

FAC, only on account of six reasons that emphasise “sequential mining 

linked to reforestation and bio-diversity management” and a “well 

prepared and well executed wildlife management plan.”  These six 

reasons are reproduced in paragraph 3 the above NGT order, and include 

– 
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“(ii) Substantial changes in the mining plans as originally 

envisaged i.e. the revised proposal envisaging sequential mining 

in two phases- each phase of 15 years, firstly covering 762 

hectares and in the next phase 1136 hectares, with reclamation of 

the mined out area to commence from the 3rd year onwards thus 

making it possible to link renewal for phase-II to performance on 

reforestation and bio-diversity management in phase-I; 

(iii) Wildlife concerns to be taken care of through a well 

prepared and well executed Wildlife Management Plan under 

the aegis of independent institutions like the Wildlife Institute of 

India (WII) with involvement of other independent institutions 

with expertise on elephant related issues like the Nature 

Conservation Foundation, Wildlife Trust of India and the Centre 

for Ecological Studies at the Indian Institute of Science;” 

10.   Thus, concerns for wildlife conservation and sequential mining were 

emphasized both in the Environmental Clearance dated 21.12.2011 

(Annexure A-2) and the Forest Clearance stage 2, dated 15.03.2022 

(Annexure A-3). 

11. The Environmental Clearance dated 21.12.2011 noted that 
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“A number of endangered fauna such as the Indian Elephant, 

Sloth Bear, Leopard; Hyena, etc are found in the study area.  

Elephants have been reported about 10 km from the ML.  The 

CWLW, Govt of Chhattisgarh has stated that the area does not 

form a part of the Elephant Reserve. Forest cover of Phase -II 

would be left undisturbed during phase-I operation (15 years) of 

mining and available for wild life which venture into the habitat. 

During Phase -II (after 15 years), forest cover (with native 

species) grown in Phase-I area after reclamation, would also be 

available for wildlife.  The mine is surrounded by forest area in 

the southern and eastern parts of the mine which would also 

provide continuity, shelter, food and water to the fauna present in 

the area. An amount of Rs. 22 crores has been earmarked for WL 

Conservation Plan, which is being prepared by the WII, 

Dehradun, within 4-6 months. The Plan would include – strict fire 

control, protection from grazing, deepening of old tanks and 

desilting ponds and tanks, erection of check dams, management of 

existing pasturelands, and development of new pastureland 

consisting of native species, nursery for conserving bio-diversity 

of native species, identification and management of specific areas 

such as habitats, riparian zones, etc. The migratory corridor 

between Samar-Sot Elephant Reserve is in district Sarguja and 
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Badal Khol Reserve in district Jashpur would be strengthened 

through the proposed Wild Life Conservation Plan.” 

Further, the EC stipulates the following condition :- 

“(xxvi) A Conservation Plan (in-situ and ex-situ) for endangered 

faunal species reported in the study area and for the medicinal 

plants found in and around the project area shall be prepared in 

consultation with Wildlife Institute of India, Dehradun within 4 

months from date of environmental clearance and the Plan shall 

be implemented in consultation with the State Forest and Wildlife 

Department. An in-site conservatory of species found in the pre-

mining original ecosystem and rare and endangered plant species 

including medicinal plant species found in the study area during 

pre-mining phase shall be established and reintroduced during 

mine reclamation and habitat restoration. The Conservation Plan 

shall include conservation of areas within the project boundary to 

be left undisturbed as free passageways for the wildlife to reach 

the forests in the study area. The Conservation Plan shall also 

include activities of mine reclamation and wildlife habitat 

restoration of mined out areas within the core zone and project 

area using native species representative of the forest ecosystem 

during the pre-mining phase. Separate funds of Rs. 20 crores as 
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capital costs and Rs. 2 crores as revenue costs shall be earmarked 

for implementation of the various activities under the 

Conservation Plan.  The status of the Conservation Plan including 

financial status shall be reported once a year as part of the 

monitoring report to this Ministry and to the MOEF Regional 

Office, Bhopal.  The proponent shall also participate in the 

Regional Wildlife Conservation Plan (RWLCP) for the study area 

prepared by the State Wildlife Dept and in addition to the above 

funds, shall also contribute financially for implementation of the 

RWLCP. Habitat development/ conservation measures along the 

migratory route/ habitats of elephants found/ visiting the area shall 

form a part of the Regional Action Plan.” 

12.   Similarly, the Stage 2 Forest Clearance dated 15.03.2012 and the order 

of the State Government for diversion of forests for PEKB block 

(Annexure A-4) also laid emphasis on these conditions, as below: 

“8. The mining shall be done in two phases: 

(i) During phase-I, covering 15 years, the mining shall be restricted 

to 762.00 ha of forest land. 
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(ii) During phase-II the mining permission over the remaining 

1136.00 ha will be linked to the reforestation and biodiversity 

management in phase-1. [emphasis added] 

(iii) The project proponent will submit the application for permission 

of mining in phase-II along with compliance report of phase-I” 

And,  

“23. The Wildlife Management Plan will be implemented by the 

State Government and independent institutions like the Nature 

Conservation Foundation, Wildlife Trust of India and the Centre 

for Ecological Studies at the Indian Institute of Science apart from 

the Wildlife Institute of India may be involved in the 

implementation of the plan. In order to ensure proper 

implementation of the Wildlife Management Plan, the state 

government shall make necessary provisions for carrying out the 

monitoring and evaluation of the plan.” 

13.  On 6.3.2013, the PCCF approved the Wildlife Conservation Plan, by 

incorporating comments from the WII and annexing the report by the 

IIFM, Bhopal (Annexure A-5).   It required the Project Proponent and the 

state government to ensure a wide range of activities to mitigate and 

manage the adverse effects of mining on wildlife and biodiversity. These 
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included a range of generic as well as site specific conservation measures 

including, inter alia, the following: 

(i) Creation of a biodiversity park of 10 ha area in which all the floral 

diversity of the buffer area will be kept  

(ii) Development of new grasslands  

(iii) Creation of snake park with a financial outlay of 100 lakhs 

(iv) Management of elephant diet by plantation of species like bamboo 

for habitat improvement in the corridor area 

B. Non-implementation of the Wildlife Conservation Plan  

14. Despite the detailed plan, it has never been implemented.  This is borne 

out in the Certified EC Compliance Report dated 21.11.2016, which notes 

that the above condition (xxvi) of the EC dated 21.12.2011 requiring 

implementation of the Wildlife Conservation Plan has not been complied.  

Point number (iii) of the EC compliance report states: 

“(iii) The following conditions were observed to be not complied 

with by the PP: 

c)  Condition no. (xxvi) as even after the lapse of a period of 

more than 3 years, the process for the implementation of the 
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provisions of the said plan has not been initiated by the 

State Government/ PP.” 

A true copy of the certified EC compliance report dated 21.11.2016 is 

annexed hereto and marked as Annexure A-18. 

15.  On 13.09.2017, the Regional Office of the MoEF conducted a site visit to 

the PEKB, and in their report (Annexure A-07), it is also noted that there 

has been no implementation of the Wildlife Management Plan.   

In Response to the question posed by the MoEF, “(vi) What is their 

opinion about the Wildlife Management plan finally prescribed”, the 

Report notes - 

“A Wildlife Management Plan involving financial provision of 

Rs. 22.0 Crores, concurred by the Wildlife Institute of India, 

Dehradun, has been proposed to be implemented in the core area 

and buffer area over a period of 15 years, The provisions to 

implement in the Wildlife Management Plan include general 

protection of the core area and protection and conservation of the 

buffer zone ecosystem by carrying out various activities like fire 

protection, protection from grazing, illicit felling and plantation, 

empowerment of people for protection, soil and moisture 

conservation works, etc. The Wildlife Management Plan has been 
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proposed to mitigate the impact of the mining operations on the 

wildlife in area, including providing for safe movement of 

elephants. However, it is observed that though the said plan has 

been approved for its implementation by the PCCF (Wildlife) on 

6.03.2013, till date no provisions of the Wildlife Management 

have been implemented by the State Forest Department. On being 

asked for reasons in exorbitant delay in the implementation of the 

Wildlife Management Plan, the DFO concerned has cited the 

administrative constraints for non-implementation of the 

provisions of the Wildlife Management Plan. The Divisional 

Forest Office on 13.09.2017 has submitted a proposal (APO) for 

the approval of the Steering Committee, CAMPA, Chhattisgarh to 

incur an amount of Rs. 3.53 crores towards the implementation of 

the provisions of the Wildlife Management Plan in the area under 

question. Certainly, the provisions of the Wildlife Management 

Plan aims to mitigate the impact however, delay in their 

implementation jeopardize its spirit.” [Emphasis added] 

Furthermore, this Report also provides the status of compliance with the 

conditions stipulated in the Final Forest Clearance accorded by the 

Central Government dated 15.03.2012, and notes the complete lack of 

compliance with all conditions related to wildlife and biodiversity – 
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“Condition not complied with by the State Government/ User 

Agency 

(i) Condition no. 20 - Wildlife Management Plan has not been 

implemented so far. 

(ii) Condition no. 23 -  No provision for appropriate financial 

outlay for the establishment of Rescue and Rehabilitation 

team to mitigate human-wildlife conflicts have been observed 

to be made by the User Agency, However, to support their 

claim the User Agency has informed that provisions have 

been incorporated in the Wildlife Management Plan and 

accordingly, the same have not been implemented separately 

by them. 

(iii) Condition no. 24 - lt is observed that though the said plan has 

been approved for its implementation by the PCCF (Wildlife) 

on 6.03.2013, till date no provisions of the Wildlife 

Management have been implemented by the State Forest 

Department. 

(iv) Condition no. 25 - No mitigative measures as prescribed in 

the Wildlife Management Plan for reducing the dependency of 

cattle and people on the surrounding forest area have been 
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implemented by the User Agency. However, to support their 

claim the User Agency has informed that provisions have 

been incorporated in the Wildlife Management Plan and 

accordingly, the same have not been implemented separately 

by them. 

(v) Condition no.27 - No annual compliance report in respect of 

the conditions stipulated in the approval accorded under the 

FC Act, are being submitted to the Regional Office, Nagpur.” 

16. Despite the complete non-implementation of the Wildlife Conservation 

Plan, an EC was granted to the Project Proponent allowing the expansion 

of the mine from 10 MTPA to 15 MTPA (Annexure A-8).  Not only does 

the EC not pay any heed to the status of Wildlife Conservation Plan 

implementation, but it also erroneously notes that - 

“(xxii) There are no national parks, wildlife sanctuary, biosphere 

reserves found in the 10 km buffer zone. There are no 

endemic, endangered species having habitat in the core zone 

of the study area. The species observed in the core zone were 

of common occurrence, mostly common birds such as munias, 

warblers, bablers, bulbuls, egrets, and the commonly noted 

mammals were porcupine, mongoose, Indian hare and 

common fox. A wildlife conservation plan with an estimated 
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cost of Rs 22 crore has been prepared by retired IFS officer 

Mr P.C. Agrahari, which was revised based on the comments 

of the director Wildlife Institute of India (WII), Dehradun. The 

same has been approved by the Government of Chhattisgarh” 

C. Gamechangers:  The Lemru Elephant Reserve and Biodiversity 

Assessment Report  

17. That the above characterization of the forest is not correct was made 

amply clear when the Lemru Elephant Reserve was notified on 

22.10.2021, which is situated in the neighbourhood of the PEKB coal 

block (Annexure A-11).  The Lemru Elephant Reserve overlaps with a 

substantial section of the HACF, and includes a large part of the Udaipur 

Forest Range, the range in which the PEKB coal block is situated.   

18.  Around the same time, the ICFRE-WII Biodiversity Assessment Report 

(BAR) was also finalized, which documents in detail the biodiversity and 

the rich wildlife present in the PEKB and neighbouring coal blocks in the 

HACF.  The WII report highlights the presence of several endangered 

species in the area, including – 

a) 9 schedule-1 mammals 

b) 1 endangered and 12 vulnerable plant species 
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c) 2 species of threatened reptiles 

19.  The WII study (BAR volume 2) found several new facts that emphasized 

the need for stronger biodiversity management considerations than 

previously assumed – 

a)  WII found that there are over 25 species of mammals including 

“nine species are listed in the Schedule - I, which are accorded the 

highest level of legal protection under the Wildlife (Protection) 

Act, 1972. Mammalian species diversity includes threatened large 

carnivores like common leopard, Indian grey wolf, striped hyena, 

sloth bear, and others that appears to be widely distributed as 

evidenced by camera trap captures as well as detections during 

sign surveys”  

b) Further, the WII also found presence of 92 species of birds and 180 

species of flora, 82 species of avifauna, 23 species of reptiles in the 

overall Hasdeo Arand forest region. This appears to be 

considerably higher than previously mentioned in the EIA reports 

on which the ECs and FCs have been based. 

c) Specific to the PEKB block, WII reported that “before coal mining 

began showed high species richness during the pre-mining status”. 

The WII report also notes that “with coal extraction already being 
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carried out and the project status is in operational stage. 

Therefore, visualizing the true picture of likely impacts on physical 

environment is not feasible in the case of PEKB”  

d) The WII study strongly suggested a high level of elephant presence 

and conservatively estimated about 40 to 50 elephants could be 

using different parts of the landscape at different times of the year. 

Further, the study notes alarming incidence of human-elephant 

conflict,   

“The human-elephant conflict in the state is already acute and 

has been escalating with huge social and economic costs on 

the marginal, indigenous local communities. Any further 

threat to elephants’ intact habitats in this landscape could 

potentially deflect human-elephant conflict into other newer 

areas in the state, where conflict mitigation would be 

impossible for the state to manage. Opening up of coal blocks 

for mining in the HACF would compromise the imperatives of 

biodiversity conservation and livelihood of forest-dependent 

local”   

e) In its conclusions, the report states that  
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“In the operational mine of PEKB, a thorough impact 

assessment carried out enlists range of impacts on different 

faunal groups. Considering the impacts, a diversity of 

mitigation strategies has been proposed for PEKB. 

Notwithstanding the mitigation strategies prescribed, it is 

understood that mitigating all the impacts on faunal groups 

such as mammals due to largescale mining is impossible. This 

is particularly true in the case of wide- ranging animals with 

large home ranges like elephants” 

20.   Thus, it is clear that the EC dated 10.08.2018, allowing expansion of the 

mine capacity from 10 MTPA to 18 MTPA was based on incorrect, 

inadequate and misleading information. 

21. The ICFRE-WII report also notes the inadequacies in the current Wildlife 

Management Plan, and its manner of implementation- 

a) WII report notes that “The wildlife conservation plan of Parsa East 

and Kente Basen open cast coal mine and washery project 

prepared by the project proponent is basic and generic in nature. 

Due to this, it requires substantial revision and the management 

prescriptions need to be spatially explicit and closely consider the 

ecological, behavioral and social dimensions of the landscape.” 
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b) ICFRE reports that the efficacy of translocated trees has been poor 

with a low survival rate of 20-30%.  

“The translocated trees have been planted at random….Only 

few precautions were followed during transplanting and post-

case such as pruning of branch to avoid any damage while 

transporting, planting of the uprooted trees on the same day, 

re-planting of the trees in the treated pit with 

fertilizers/pesticides/fungicides, watering at regular intervals, 

monitor for survival and gap filling for the dead one at few 

places either with Sal or Pongamia (Safety zone) or Neem 

(Front of Mahua Dev dump site). This was a major 

impediment for the team to assess the performance of the 

transplanted trees” 

22.   The ICFRE-WII report proposes elaborate amendments to the wildlife 

conservation plan, and devotes an entire chapter (Chapter 9) to suggested 

mitigation strategies to reduce the impact of coal mining on faunal groups 

and develop a biodiversity conservation management plan for the PEKB 

coal block, including :- 

a) Species specific conservation plans like “development of butterfly 

habitat”, “reptile habitat niche”, “facilitating nesting niche (nest 

box) – for hole nesting birds”, “development of dening niche” 
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b) Habitat development for overall biodiversity values – development 

of mine pit wetland habitat 

c) Threatened flora conservation plots 

d) Development of herbal garden 

e) Elephant food resource enhancement 

f) Sloth bear food resource enhancement 

g) Four-horned antelope food resource enhancement 

h) Fish farm pond 

i) Organic farming program 

j) Human-elephant mitigation strategies  

23. However, these suggestions have yet to be incorporated into any existing 

wildlife conservation plan. 

D. Non-Compliance with the Recommendations of the Biodiversity 

Assessment Report 

24. The MoEF accorded its approval for commencement of Phase 2 mining 

on 2.2.2022, after only 10 years of mining in Phase 1 – as opposed to 15 

years which was envisioned originally.  In its order dated 2.2.2022 

(Annexure A-13), the following conditions are stipulated – 
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“(i) The recommendation in the Biodiversity Assessment 

Report (BAR) have been made keeping in view the 

comprehensive scenario of current production levels, biotic 

interference, mitigating measures, etc vis-à-vis impact on 

surrounding resources. Therefore, no further changes in the 

Mining Plan vis-a-vis land use shall be effected by the user 

agency without the prior approval of Central Government. 

ii. The recommendations made in the BAR shall be 

incorporated into the Wildlife Management Plan and the same 

shall be implemented by the State Forest Department at the 

project cost.” 

25. However, the first condition was violated within a matter of few days, 

when on 14.02.2022, the MoEF allowed the EC for expansion of mining 

capacity from 15 MTPA to 18 MTPA on the basis of an amended mining 

plan (Annexure A-14). This is based on a recommendation of the EAC, 

which was apparently unaware of the ICFRE-WII study and its 

recommendations, and also of the Lemru Elephant Reserve that has been 

notified in the neighbourhood of the PEKB coal block, and thus could not 

truly consider the impact of accelerated mining on the local wildlife.   

26. The EIA study, which informs the above EAC, erroneously claims that 

“No National Parks, Wildlife sanctuaries, Wildlife corridors, Tiger 
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reserves, Elephant reserves and Biosphere Reserves exist within 25 km 

radius from the ML boundary,” (Table 1.5) disregarding the presence of 

the Lemru Elephant Reserve.  Similarly, it disregards the comprehensive 

survey conducted by WII and wrongly reiterates the earlier claims that 

had been refuted by the BAR :- 

“In the buffer zone of the study area, there are few Schedule–I 

species which are recorded in the study area such as Indian 

elephant, peafowl, jungle cat, and sloth bear. Rest of the 

species is recorded in the following Schedules of II, III, IV 

and V of Indian Wildlife (Protection) Act, 1972, amongst 

mammals and reptiles. 

Migrant birds of belonging to raptor species such as eagle 

species and kites are listed in the Schedule –I of the Indian 

Wildlife (Protection), Act 1972 apart from Pavo cristatus – 

peafowl are confined in the Schedule–I. 

Among reptilian species Python molurus (Indian rock python) 

in the study area are confined in the Schedule I, and remaining 

belongs to Schedule-II, IV of the Indian Wildlife (Protection), 

Act, 1972. 
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Apparently, there is no endangered botanical flora in the study 

area as per the Botanical Survey of India records.” 

27. This same EIA/EMP report also reveals that the second condition of the 

MoEF order dated 2.2.2022 has not been met, and the Wildlife 

Conservation Plan remained unchanged from the original one approved in 

2013. (Section 4.5.5) 

A true copy of the relevant extracts of the EIA Report and EMP, for 

Expansion of PEKB from 15 MTPA to 21 MTPA, for study period: 

March to May 2021 is annexed hereto and marked as Annexure A-19. 

28.  On 12.07.2023, the MoEF granted EC for the expansion of the Coal 

Washery from 15 MTPA to 18 MTPA (Annexure A-15), again 

incorporating another change in the Mining Plan in violation of the 

condition of the MoEF order dated 2.2.2011, and without considering the 

impact on the biodiversity and wildlife of the area.   

The EIA / EMP in this case, conducting a study from March to May 

2022, again reiterates the same errors as the one from a year before – 

disregarding the presence of Lemru Elephant Reserve, and ignoring the 

findings of the ICFRE-WII report of the presence of more faunal 

elements in the coal blocks.   
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This EIA/EMP also relies upon the Wildlife Conservation Plan of 2013, 

without taking into account any recommendations of the BAR. 

A true copy of the relevant extracts of the EIA Report and EMP, for 

Expansion of PEKB coal washery from 15 MTPA to 21 MTPA, for study 

period: March to May 2022 is annexed hereto and marked as Annexure 

A-20.  

 

29. Thus, it is apparent from the discussion above that - 

a) ECs granted for expansion of PEKB mine and coal washery from 10 

MTPA to 15 MTPA dated 10.08.2018, for expansion of PEKB mine 

from 15 MTPA to 18 MTPA dated 14.02.2018, and for expansion of 

PEKB coal washery from 15 MTPA to  18 MTPA dated 12.07.2023 

have been given on the basis of false and misleading information 

regarding the biodiversity and presence of wildlife species in the PEKB 

coal block, and without considering the relevant information in the 

BAR. 

b) Recommendations of the BAR have not been incorporated in the 

Wildlife Conservation Plan  
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c) The Wildlife Conservation Plan has not been implemented, causing 

severe and irreparable harm to the faunal and floral species in the coal 

block, resulting in increased human-wildlife conflict. 

  

II. NON-COMPLIANCE WITH EC CONDITION REGARDING 

CONSTRUCTON OF ONSITE FBC THERMAL POWER PLANT 

30.  The original EC granted to the PEKB coal mining project and pit head 

washery on 21.12.2011 for 10 MTPA (Annexure A-2) envisaged that 

there would be an onsite Fluidized Bed Combustion (FBC) Thermal 

Power Plant (TPP) which would run on rejects from the coal washery.   

“An estimated 2.25 MTPA of coal rejects would be generated 

in the coal washery which would be fully utilized in the 

proposed 135 MW pithead FBC based TPP, the exact location 

of which is being finalised in consultation with the villagers. 

The pit head FBC based TPP would be established within two 

years of commissioning of the pit head washery.” 

31. The Specific Conditions (ii) and (iii) of the EC dated 21.11.2012 read as 

under – 
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“(ii) The exact location of the FBC based TPP shall be 

finalised within 2 months in consultation with the villagers 

and an application for TOR submitted to the MOEF 

immediately thereafter.  The location of CHP, Washery and 

the FBC shall be taken up in an integrated manner vis-a-vis 

transportation of coal (raw, clean coal, and coal rejects) from 

the mine, CHP, washery and FBC TPP by closed conveyors 

only. 

(iii)  The estimated 2.25 MTPA of coal rejects shall be fully 

utilised for power generation in an FBC based Thermal Power 

Pla being established within the ML.  Coal rejects shall be 

dispatched to the FBC based Thermal Power Plant being 

established withing the ML. Coa1 rejects shall be dispatched 

to the FBC based TPP through a closed belt conveyer. The 

linked 135 MW FBC Power Plant shall be commissioned in 

2·3 years. Until an FBC based TPP is established, the coal 

rejects shall be sold during the initial 2·3 years, to users of 

coal rejects for which an Agreement shall be entered into. 

There shall be no storage of coal rejects within the project 

area beyond 2·3 months of its generation.” 
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32.  However, such an FBC TPP has never been established, nor has any 

application been made for its TOR, although 42 ha of land within the ML 

stands earmarked for it.  (See Table 2.6 in EIA/ EMP dated March – May 

2022, Annexure A-19).   

33. On 29.12.2015, the MoEF allowed an amendment to the EC and extended 

the timeline for compliance with the condition for commissioning of the 

FBC TPP to “6-7 years” instead of “2-3 years” from the date of 

commissioning of the washery (Annexure A-6), thus extending the time 

for which the Project Proponent can sell the coal rejects to thermal power 

plants.  

34. On 12.08.2018, the EC for expanded capacity of 15 MTPA was granted, 

which also meant an increase in the amount of washery rejects from 2.25 

MTPA to 3.375 MTPA.  The EC dated 12.08.2018 (Annexure A-8) 

included a condition for all coal including rejects to be transported only 

via railway.  However, this EC was amended on 25.07.2019 to allow road 

transportation of coal rejects for one year (Annexure A-9), and then again 

on 23.12.21 to allow road transportation of coal rejects for three years to 

a maximum of 1.2 MTPA for up to 275 km (Annexure A-12).  Thus, 

while the initial conception of the PEKB coal mine and washery project 

envisioned that the FBC TPP would entail that there are no coal rejects 
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from this project, the current situation is one where the coal washery 

rejects are being transported by trucks and sold to powerplants. 

35.  On 11.08.2020, the MoEF issued a show cause notice to the Project 

Proponent seeking an explanation for the extreme delay in 

commissioning the FBC Thermal Power Plant (Annexure A-10). The 

certified EC compliance report dated 19.01.2022 also notes that on the 

day of the site visit, i.e. 17.01.2021, no FBC Thermal Power Plant was 

installed. A true copy of relevant excerpts from the certified EC 

compliance report dated 19.01.2022 is annexed hereto and marked as 

Annexure A-21.  Any response or explanation offered by the Project 

Proponent to the above show-cause notice, or to the report of the 

Integrated Regional Office is not in the public domain. 

36. Meanwhile, an investigative news story has claimed that documents 

obtained through RTI reveal that approx. 25% of the coal from the PEKB 

mine was going to fuel power plants owned by the Adani group in the 

year 2021-22. It should be noted that the Adani group is the parent group 

of the MDO at the PEKB coal mining project.  It is not apparent from the 

data whether washed coal or the coal rejects from PEKB were sold to 

Adani owned power plants. However, in either case, ethical concerns are 

raised about the deliberate delay in commissioning the FBC TPP on the 
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one hand, and the sale of coal rejects at the expense of the public 

exchequer and environmental damage, on the other. 

III. NON-COMPLIANCE WITH CONDITIONS RELATING TO 

HEALTH 

37. The EC granted on 14.02.2022 for expansion from 15 to 18 MTPA 

(Annexure A-14) had a condition for the construction of a 100 bedded 

hospital.   

“(vii) PP shall construct a multispecialty hospital of 100 beds 

for local people within 10 km buffer area of coal mine within 

2 years of issue of this EC letter. Further, this hospital will 

accept Pradhan Mantri Jan Arogya Yojana for medical 

facilities to nearby villagers.” 

38.  On 17.01.2023, the Integrated Regional Office of the MoEF conducted a 

site visit for monitoring EC compliance and was informed that the PP has 

submitted an application to the District Collector, Sarguja, for allotment 

of 4 ha for construction of the hospital as per the stipulated condition.  

The PA was asked to submit the compliance of the construction of the 

multispecialty hospital as per the stipulated condition on a quarterly basis 

to the IRO.  A true copy of the Certified copy of EC compliance dated 

20.01.2023 is annexed hereto and marked as Annexure A-22. 
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39. However, on 25.04.2024, the Project Proponent moved an application

before the EAC seeking exemption from the condition on grounds of

financial burden (The EAC meeting minutes are in Annexure A-16).  The

justification for seeking exemption given to the EAC is

“Cost of construction of hospital would be around Rs.130 

Crores. In addition to this, recurring annual operation and 

maintenance cost of 100 bed around Rs. +20 Crores will 

create huge financial burden to RVUN which is beyond the 

capacity of RVUN. RUVN is currently facing a severe 

financial crisis which has impacted the ability to meet various 

financial obligations including pending payment against coal 

companies and railways. 

RUVN is in a challenging position to undertake the 

construction of 100 bedded hospital. Additional financial 

burden would be onerous for RUVN. 

RUVN is already spending Rs. 7.48/- per MT of coal at present 

for CSR as per the EC condition and has already incurred Rs. 

5.31 crores over and above the mandated CSR for the year 

2022-23.” 

40. The EAC rejected this prayer and also noted –
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“iv. As per the available records, the EAC noted that in all the 

existing ECs accorded to the project proponent several 

conditions have been prescribed by the Ministry with respect 

to occupational health, epidemiological study and health 

assessment in the vicinity of the project site. However, now 

the justification provided by the PP for seeking exemption 

from construction of 100 bedded hospital prescribed as a 

specific condition (vii) of the EC dated 14/02/2022 due to 

financial constraints is not acceptable and the same shall not 

be agreed upon. Further, PP failed to demonstrate the 

compliance made by them with respect of prescribed 

conditions related to the health aspects in the previous ECs.” 

[Emphasis added] 

41. This illustrates the manner in which the Project Proponent deals with

concerns regarding the well-being and health of the residents in the

mining area.

42. The Applicant respectfully submits that above narration of facts

adequately demonstrates the manner in which the Project Proponent and

Respondent Authorities are carrying out mining operations, which is

causing grave and irreparable damage to the fragile ecosystem of the
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Hasdeo forest in the PEKB coal block.  The complete disregard shown by 

them to the biodiversity and wildlife native to the coal block, and also in 

defiance of other Environmental Clearance conditions meant to mitigate 

the harmful effects of mining and benefit local villagers, gravely 

endangers the local populations and their future utilization of the forest 

resource. 

APPLICANT 

FILED BY: 

ARCHIT KRISHNA (D/7777/2017) 

PRIYA VATS (D/327/2022) 

ADVOCATES FOR THE APPLICANT 

H-19, BASEMENT, LAJPAT NAGAR -III, NEW DELHI 110024

architkrishnaoffice@gmail.com | 9810933083  

Place: New Delhi 

Date: 04.10.2024 

Adv. For the Intervenor 
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To 

F. No. 8-31/2010-FC
Government of India

Ministry of Environment and Forests 
(FC Division) 

Paryavaran Bhawan, COO Complex, 
Lodhi Road, New Delhi - 110510. 

The Principal Secretary (Forests), 
Government of Chhattisgarh, 
Raipur. 

Dated: 6th July, 2011 

Sub: Diversion of 1898.328 ha of forest land for Parsa East and Kete Basan captive coal 
block open cast mining project in favour of M/s Rajasthan Rajya Vidyut Utpadan 
Nigam Limited in South Surguja Forest Division . in Surguja district of 
Chhattisgarh. 

Sir, 
I am directed to refer to the State Government's letter no. F - 5 - 4 I 2010 / 10 - 2 dated 

28.04.2010 on the subject mentioned above seeking prior approval of the Central Government 
under section-2 of the Forest (Conservation) Act, 1980 and to say that the proposal has been 
examined by the Forest Advisory Committee constituted by the Central Government under 
section-3 of the said Act. 

After careful examination of the proposal of the State Government, the Central 
Government hereby conveys the stage-I approval for diversion of 1898.328 ha of forest land 
(for mining in two phases) in Parsa East and Kete Basan captive coal block open cast mining 
project in favour of Mis Rajasthan Rajya Vidyut Utpadan Nigam Limited in South Surguja 
Forest Division in Surguja district of Chhattisgarh subject to fulfillment of the following 
conditions: 

1. (i) The Compensatory Afforestation (CA) shall be raised and maintained over 
double degraded orange forest land in extent to the forest land proposed to be 
diverted. 

(ii) The State Government shall immediately transfer and mutate the non-forest
land identified for CA in favour of the State Forest Department.

(iii) The land identified for the purpose of CA shall be clearly depicted on a Survey
of India toposheet of 1 :50,000 scale.

(iv) The degraded orange forest land identified for raising Compensatory
Afforestation shall be notified by the State Government as RF under Section-4
or PF under Section-29 of the Indian Forest Act, 1927 or under the relevant
Section(s) of the local Forest Act, as the case may be, within a period of six
months. The Nodal Officer (Forest Conservation) shall report compliance in
this regard.

2. The User Agency shall create, fence and maintain a proper safety zone around the
mining area. The User Agency shall deposit funds with the Forest Department for the
creation, protection and regeneration of the safety zone area, and also shall bear the
cost of afforestation over one and a half time of the safety zone area in degraded
forest elsewhere.

3. The following activities shall be undertaken by the User Agency under supervision of
the State Forest Department at the project cost:
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I --Ministry or ~nvlronment & Forests {MOEF) 

No.J·IIOIS/03/2008·1A.Jl(M) 

To 

Man.,ging Director, 
M/s Rajasthan Rajya Victyut Utpadan Nigam Ltd.., 
V.c:lyut Bhawan, 
Janpeth, 1','0tl Nagar, 
JAIPUR - 302005, 

ParyaV3ran Bhawan, 
C.G.O.Complex, 

New Delhi •110510. 

Dated: 2111 December 2011 

Sub: Parsa East and Kanta Basan Opencast Coal Mine Project (10 MTPA) and Pit Head 
Coal Washery (10 MTPA) of M/ s Rajasthan Rajya Vidyut Utpadan Nlgam Ud., 
loe11ted in HMdco-Ararw:I Coalrields, In villages Parsa, Kente, &asan., salhl, 
Hariharpur, Ghatbara., Parogiya, Tehsil Udaypur, Dist. Sarguja, Chhattis;ar1"1-
Environmental clearance- reg, 

Sir, 

This: is with rcrcrencc to letter l'fe>, RVUN/Oy. CE (fvel)/XEN (F)/FJD. 544 dated 29.12.2007 
along with app{kation for Terms of Refereno? (TOR) for a new Pat$a East and Kant.a Basan 
Opencast Coalmlne Proje<::t of 10 mllllon tonnes per annum (MTPA) production CIPildtv 
and this Mini$try's letter dated 13,03.2008 granting the TOR and subsequent letter Ho. RVUNVCE 
(PPC&F)/F J0.557 dated 29.05.2008 alOng with aPQltcatlon for TOR. for a pit head coal wa'!itery or 10 
MTPA capacity and this Ministry's k!tter dated 11.07.2008 granting the TOR and Your application for 
environmental dearance dated 27.07.2009 for the Parsa East and Kanta sasan Opencast Mine 
Project-cum-Pit head Coal Washery and SOOsequE!f'lt fetters dated 14.09.2009, 29.10 2009. 
30.11 .2009. 22.01.2010, 29.06.2011, 23.08.2011, 24.08.201 1, 19.09.2011, 29.09.2011 and 
14.10.2011. fn addition, letter No. F 5-9/2008/10-2 <f.ated 22.09 2009 of the Secretary. Fore-st Dept., 
Government of Chh.>ttiS9.11rh along with letter <f.1ted 17.09.2009 of Office of Principal Chief 
Conservator (Wildlife) and Chief Wiletife Warden, Government o1 Chhattisgarfl and Msequenc letter 
No 3306/2.299/2011/10-2 dated 06f09/2011 of Additional seereta.ry Forest Dept, Govt. of 
Cl'INttisgarh have also been received on the ~(Ojtci In the Minl11Jy. The MJnistry of Envi-onment & 
Forests has considered the application. lt is noted that the propouil ii. for opening a ntW Parsa EHt 
and Kanta Basan Opencast Mine project of 10 MTPA production capacily in a tota.l projeet area 
of 2711.034 ha along w ith • pit head ~oal washory of 10 MTPA {ROM) 10 be located within the 
leasehold of the mine located In Hasdeo-Arand Coalfields. in Tehsil Uclaypor. Di~. Satguja. 
Chh.tttisgarh. Grade of coaJ • mainly G. The washed coal is for captive conwmption or linked 
l'herrnal Powe, Plaints - Chhabt'• Ph11se•II (2x 250 MW) and Jhalawar (Kalisindh 2x 600 MIN> ot the 
company totaled in R.aj;:isthan. Ra1ed capacity of 10 MTPA would be achieved during the ttird year. 
An estimated 2.2S MTPA of coal rejects would be generated in the coal washery which shOuld be fully 
uldi~ in the proposed 135 MW pithead F8C ba$ed TPP, U'lt exact IOeation o( which Is being 
finalised ln consvllation with the vilfagert. The pit heact F8C based TPP wou5d be established within 
two years of commissioning of the pit head Washe.ry. 

The tot.al pro;oct airu is 2711.0)4 ha which indudes a lotal mining lease area of 
2388.525 ha and 322.509 ha outside the ML area for infrastructure and external 08 dumps. or the 
total project area of 27 11.034 ha, 1898.328 ha is fot estlnnd, 702.163 ha IS agrlo.ltvral land, and 
110.543 ha is Govt. wasteland. The project is to b? operated In two phases Of 15 years each. The 
tolcll !and requirement for phase - t ( for the initial 15 yea~) is 1300.5 ha, or whieh 762.0 l'la Is 
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forest land 538.SO ha is non-rarest laM and a total area or 1410.534 Nii d tl'le total lease area Is 
req,ired rdr phase -II {From 16iri yeaf onwan:is), d ~ieh 11.36.328 ha is torest'land and 274,206 ha 
iS non-forest land. There are no Nati()nal Par~ W'1dllfe sanctuary, BiOSPhere Reserves _found In the 
lS km t,offer zone River Atem and streams joining rt from the block control tht drainage of the 
p<qeet area and th♦ dire<:tlon of now ol River Atom is ~ay ttom the Ha1deo-Arand coalfield. There 
are 16 protected klre$tS and one reserved forest within the study area of whk:h two are ~ocated 
w!thln the core zone - Phatepu( Pf and r.1at,.. P-F. Since the mine le3se 1s on the fringe of 
Ha&6e0-Arand ooalfleld, the torests of the KaSdieO•Arand coatlickis wou\d not be fragmented. 
Forestry clear.-.nce has been obtained 1898,328ha of forest land vide MOEF letter No. letter No, 8· 
Jl/2010-FC dated 06.07.201 1. A rwmber of endangered fauna sudl as the Indian Elet'.)hant. Sloth 
Be¥, Leopard: Hyeana. etc are 10Und in tM study ,rea. Elephants have been reported about tOkm 
from tne ML. The CWLW. Govt. of Chhtatisgrah has st3ted that the area does not fOm'I a part ol the 
Elephant Reserve. Forcs.1 ~r of f>tlis~e-1.1 wou~d be '8" u~istutbed d~ring P";8s.e-l of opetatloo 
(15 years) of.mining and avaiable tor wild life wtiiCh vtt1ture llllO the hab1tal. Dunng Pha~II (after 
, s years). forest cover (with native species) grown in Phase-I are; after redamatlon, would al.SO be 
ava11Jible for me wild rife. The mine it s.urrounded bV forett area in the southern and ea stem parts of 
the mine which wookl 81$0 provide cooUnuity, $helter, food at\d watet to tM fauna present in the 
afea An amount of Rs 22 crores h;s been earmarked for WL conservatiOn Plan, which Is being 
prepared by the Wit, Oehradl.Wl w'rthln 4-6 months. The Plan would indude - strict fire control, 
proteciion from grc1zing, deepenlng or old tanks and des11Ung ponds and tanks, and erection of ~heck 
dams. management of existing pasturtlands .-ne1 development of new pastise I.and c:.onsietiog of 
native species. nursecy for conserving bio-dlversity Of native speciea, iden1ific.,llon and management 
ol specific areas such n habitats, ripasian zonil'S\ etc. The ffl9ak>ry oorridOr between Sama, • Sot 
ElepMnt Reserve In district Sarg~a and 8,adal Khe>I Reserve in di.strict J:ishpur would be 
streoglhtned through the p(Op0$ed Wild Ufe Cott$e1V8tion Plan. 

Of the total project area of 2711.034 M, 2388.525 ha Is quany are0, 165.83 N is for 
external oe dump, 47 .34 ha i$ ror cool washer( (of which 30 ha is ror' the Planl and storage area 
and the bataoce 17.34 ha Is f<x green belt), 31.44 ha ts for colony, 21,62 ha ts for Infrastructure 
whidl Includes a 10 MTPA capacity CHP, and 56.279 ha ts .irea ror safety zone and for 
~tlonalls.itlon. or the total torcstland ot 1898.328 ha, 1654.109 ha ts protected forests, 214.963 ha 
is Chote Jhar ke Jungle, and 29.256 ha iS 6lKSe Jhllr Ke Jungle. The project ts opencast !lining by 
mechanised metnod inwlvin,o stloYel•and-<h,rnper and surface miners whieh W0',Jcl eliminate 
drlllng and blasting for coal extraction. DnlliniJ and blaSting wocJd be required fro 08 removal. 
eaastlng would be b)' use of delayed electric detonator . Qade of coal is F. Water table is ln the 
range of 3.~.20m bgl durilg pre-monsoon and neat surfacc·6tn bgl during po$t-monsoon. The 
total estimated oe generation fnlm the mine Is 2334.62 Mm3/day (560.HMm' in Phase-I and 
1 n4.Sl Mm3 in Phase - Il). TI'IC total estimated top soil generation In the entire mine life is 30. 13 
Mm3 (Phase -I-12.80 Mm3, PhaSe -11-17.JJ, Of an estimared 2334.6 Mm3 of 08 generated over 
the llfe of mine, 64.40 Hm3 of 08 WOl,,jd bed~ In two extel'Nf 08 dul'l'C)S of a max. height c::I 
60m and 90m in an area of 165.83 ha, and the balance 2210.22 Mm3 c::I oe would be backfilled in 
the decOaled YOid. Mining wovlcl be stqucnttal and baekfitl!ng would tieg1n at tt-.e end of 3" yebr 
whidl would oonttnue till end of mine life and there would be no external dumping from 4

111 
year 

onward. An estimated 30.13 mm3 of topsoil would be generated over the life of the mine, Whlctl 
would be used for {J'een belt d.evelopmc-nt and mine r«lamatitw'l. Backftlllng would begin from the • 
4~ year, and there WQtjd be no external c,.,mp11l9 from ◄• yea,- onwards. Ultimate WOl'ldng depth 
c::I the mine is 225m below grCU'ld level (bgl), N; the post mlnlrg stage, Ule entire quarry area 
W()(,j(I be backfilled and reclaimed wltn vegetation and thete would be no void le-ft as a water body. 

The proposed coal washery to Ix! established within the ML would be wet process based on 
heavy mecla{cycloneS/jlgs for washing raw cool rrom the coalnine of 32.1%·54.2% ash content and 
dean coal (7.75 MTPA) after washing w°""' have an cish a,ntent or 29,5-30.5%. TransportatMJr. a 
30,300 TPO raw ooal (of 40% ash contenO from ~ rine pit to the surface and to CHP and 
thereontr by closed belt cooveyors to the coal washery. O?an ooal (of ash OlOtcnt of 30.5% or tess) 
anct middling from the pit head ~ wast.ery wocAcl be k»t1ed by rapid loading system and 
transported bV ra,il via S1Xajpur Raltway Station to l!nked TPPs IOCated at a distance d 78km. A 
Ralway Siding ts proposed to be commissioned vrithin 24 nv;w,ths adJOining the mine. The balance 
2.25 MTPA or ooal rejectS or 72% aSh content would be utilised ftt poNCr gcner3t1on in an FBC based 
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Thermal Power plant also to be establishtd within the ML C.oal rejects would be dispatched to the 
FBC b.lsed TPP through a CIOSed belt conveyor, 

~ak water reQuirement would be 9000 ms/d, whldl loctudes 3600 m3/d for the mine and 
5400 ml/d for the coal washery (which inch.des 3750 m3/d make-up water tor the coal washery 
and 16SO m3/d for dust suppressron); Vffllch will be met from mine pit water and rainw11tcr. llle 
OrSt year's water requirement tor the project wodd be met from tube well and thereafter tubewel 
water iS fOr dOn'ICSdC consumpti:)n only. aeatance from groundwater angle has been obtained 
from the Central Ground Water Authority on 23.09.2009 for use of groundwater to an extent of 
615 m3/d. An STP is proposed r0t the colony. 

' Toe project involves R&.R ot S villages - Parsa, Kente, SMl,i, Harfharpur, and Ghatbara 
comprising 2◄3 hOme and land losers, 56 homeste.O losers and 159 land losers. M R&R Actf<ln Plan 
for Rs 20.69.J crore& has been ptep,red. A CSR Action Ptan hn been prepared which include, 
activities 6or tribal welfare. A $Um of Rs. 10 aorH as one time cspita1 expenditure and Rs SIT 
annual1y for coal pl'OdvetiOn for the life of the mine ha$ been earmarked for activitie, und,er CSR to be 
W:en up tor lhe aeftOining vilages. Community deve10pmen1 wor1( would be carried out which includes 
skill deve$opment of the local wmm\11'\1~ and addressing issue, sueh ~s avaaability of minor forest 
prOduce tor the trlball1ocal convnunioos. Pubhc Hearing was held for the coatmlne project~m-coal 
wasnery on 16.01.2009. Life of the mi~m-coail washery at the rated capacity of 10 MlPA is 4S 
years. Mining Pl&n was approved by Miristry of Coal on 16.07.2009. Clpital cost or the coalmlne 
project Rs 1120 .25 crores and for the coal wasflery is Rs 88 crores. 

2. The Ministry ol Enwooment & Forests herebY acr:ords environmental dearance ror the 
abcNe·mcntioncd Parsa East and Kanta Basan Opencast Mine Proj ect of 10 MTPA 
production capacity along w ith a pit head coal washery (10 MTPA ROM) of M/s Raja sthan 
Ra.Jya Vlctyut Utpadan Ni9am Ltd., involving a total ixo_jed: area of 2711,034 ha under the 
EIWlronmental lmpact Assessment Notification, 2006 and subsequent amendmients thereto and 
CitoJats I.hereunder SUb,ec:t to the complia~ or the temlS and conditions mentioned bc?fow; 

A.. 

(i) 

(ii) 

(ii) 

(iv) 

(v) 

Specifi c Conditions 

The fflllximum production of Parsa East and Kanta Basan Opencast Mine Project shal not 
exceed 10 MTPA pnxkJCtlon capaaty and ~ productton or pit nead cool washe,y shall rot 
exceed 10 MTPA ROM. 

The exact location of the F8C based TPP SMI be finalised within 2 months in consultation 
with the villagers and an application for TOR submitted to the MOEf immediately 
thereafter. The IOCatiOn or CHP, wastie,y and the FBC Shall be taken up In an Integrated 
manner vis-a-vis transportation or coal (raw, dean coal, and coal rcje<tS) from the mtne, 
OiP, \Yashery and FBC based TPP by dOSe(J conveyors only. 

The estimated 2.25 MTPA cl coat rejects shall be futy utllSe<I ror power generation In an 
FBC based Thermal Powct Plant being established vm:hin the ML coa1 rejeet:S shall be 
dispatched to the F8C based TPP through a dosed belt~. The linked 135 MW FBC 
Power Plant _;;hall be commissioned in 2·3 years, Until an F8C based TPP is established, the 
coal reject$ shall be sold dl61ng the initial 2· 3 years, to users of coal rejects for whidl an 
Agreement shall be entered into. There shall be no storage Of coal rejeetS within the 
project area beyond 2·3 monthS or its geoeratson. 

coal transportation of dean coal and middling to the linked TPPs located at a dlstara of 
78km, shall be entirely by rail er by conYC','C)r~;:urrHail mode only except for UlC inilial 2·3 
years. 

A ~ilway Siding to be es,tabllshed adjoining tte mine shall be commissioned within 24 
months. Unti the railway Siding Is constructed and commissioned, transport&tiOn or clean 
coal and middling to the linked TPPs at Rajasthan shall be by high capacity trucks (JO·T or 
more) only. Clean coal and middlng from the pft head coal washery shal be k>aded by 
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rapid (s,.lo) loading system and transported by rail onlv arter the commissioning of the 
raitway Skiing and estabfl.'Shmcnt ol rail network to 5'.rajpur TPS IOCated at a distance of 
78km. 

(vi} Transportat10n of 30,300 TPO raw coal (d 40% ash oontent} from the mine pit to the 
surface and to CHP ard thereafter to the coal washery Shal be bv dosed belt O>n\le,'ors 
orly. Tra~ or coal reJects to the F8C based TPP Shall afso be by ctoseel belt a;,nvevors 
only, 

(vii) The ci'alnaQe ol River Atem outside the project area shall not be clsturbed UYOugh 
construction of embankment or bv diYCrsion or nalas/streams withOCA prior study and 
awroyal., 

(vii) Topsoil shall be $1ad<cd properly within the dump area with proper SIOpe at eannarf<eel stte(s) 
and fell be used concurrentty ror redamatlon and de'-'tlopment of green belt 'Mthln a yea,­
of Its generation. 

(x) 

(xl) 

(l<iii) 

(><l'v) 

V 
(xv) 

Sequential mining Shalt be undertaken for the two-phases and internal ~ng (~lling) 
would ~ swtect at the end or Yo year and no eidemal dumping from ◄~ year onwards. Sv 
the t'nd of Phase - J (15.,. year), about 74% ~ tf'le total excavated area would be bacldilled 
and red.llmecl. At, the end d projeet an area d 1929.8-4 ha wotJld be reclaimed cu of a tot11 
ML area ot 2388.53 ha. There Shan be no extemaJ OB dumping from the end or Y" year, 
onwards. 

08 shal be stackec:I at earmarked external 08 di..mpslte of 16S.83 ha within ML area and 
Shall be a maximum height of 60m a.nd ont? of 90m with a bench hei~t of 30m each. The 
ultimate sfope Of the dUO'lf) Shall not exceed 2SC" Monitortng and mc.nagement or existing 
recrauned dumpsites Shall continue until the vegetation become5 setf·~lnlng. Compliance 
status shalt be submitted to the Mflistry of Environment &. Forests Md its Regional omce 
locat,d at Bhopal on r,,al1y baSis. 

catd'l drain$ and sltatioo ponds: Of a~te sile shall be constructed to arrest slit and 
sediment nows from soi, 06 and mineral dumps. The water 50 COllec:(ed Shall be vollseel for 
watering the mine area, roaels, green belt devetopment, etc The drains shall be regulattv 
de,;ft,d Md maintained ,..per1y. 

Gamncl drains (Sile, gradient and length} and sump capacity shall be des:Agnt!d keeping SO% 
safety margin over and abo...e the peak sudden rawaH and maximum d!seharge tn the area 
adjoining the mine site. Sump capacfty shall also be ,:x-ovlded for adequate retentlOn period to 
a llow proper settling or sift matertal. 

Ofmcnsion ot the retaining wall at t1'IC toe ol the dumps and OB benc:f'IH within the mine to 
chedc run~r and slltation stian be based on the rainrau data. 

Then! Shan be no drlN!ng and blaSting for ooal extracoon and use ot shovel anel dumper 
oombinadon with dnlfing and blasting shall be for 08 removal oriy. Coroolled blbsting shall 
be prac;t1ced only <llling daytime with use or delay 8?Ctric detonators. Orms shall be wet 
operated. The mitigative meaSlres fot eontroJ of ground vibrations and to arrest the ny rocks 
and boulders shall be illl)lemented. 

The raw o:>al, washed coaf and ooal wastes (rejeas) shall be $tacked property within the 
washe,y premises at earmarked slte(s) within stod<yards or ol'l(Hjav storage cap,city fitted 
with wind breakers/shields. Adequate meaues hall be tal<.en to ensure that the stored raw 
coal, washed coal ano coo, wastes do not catch Ore. 

Oushers at the CHP shall be operated with high efficiency bag filters, water sprlnkllng SyStem 
shalt be provkfed to check fugltl-..e cmisslQns rrom crushing operations. OXfVf!!r/Or' svstem .• 
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haulage roads, ttanSf"' points, etc. Hoppers Of the coal O'UShil'lg unit and waShery twlit NU 
be fitted with high ,officicncy bag filters and mist spray water spinkfing system shall be 
Installed and operated effectively at atl times of operation to check fugitive errissions from 
oushing operations., transfer points, stockyards and at the R;)Hway Siding. 

{xvii) All approach roads Shall be blactt topped aOd internal road:S and major haul roads shall be 
btlick topped Or COOO'Clcd and swept rtglkrty with mechanical !>weepers. A .3·ber aveooe 
~tlon using bcal species shall be developed along the main roads, and approach roacls 
to the mine and to the washery aod to Railway Siding. In additk>n, gr·ccn bdl WU be 
developed using local spedes alil along the pcr'lphery of the Site, along the areas such as the 
washery ,_.nit, O'UShlnQ unit, and s~&rds. Railway Siding and Silo Loacing Area shall be 
propedy marntaincd and green belt developed all around it. water sprinkling arrangements 
shall be establiShed and func::tional during transfer and k>ading of coal. 

{xviii) A 30m- green belt conslstrog ol a 3-tlcr plantation uSing native species Shall be de-.•eloped 
between Quarry and vill&gC$, and external OB dLmp and villages and the R&R site. 'The green 
belt/~ntat,on using a mix of native species shall be deveklped within two three years or 
grant or eovirorwnental dearance. 

(xix) Proper records of quantum of raw coal, dean coal and coal rejec.ts generated and being 
util ised shall be ma!ntai~. Proper records of ash content (of raw coal, dean coal and coal 
rejects) Shall M maintained in this regard. The CQmpany shall enter Into a o:,ntract for the 
use or ma! rejects vnt1t the FOC TPP Is commlSSiOned wfth!n 24-36 months. The details of 
quanb.Jm and ash content or r;,w coal, diean coal and coal rtjects generated and utilised shall 
be uploaded regularly on the tompany website. 

(xx) The WclShcry unit shall be a zero-discharge facility and no wastewater Shall be discharged 
from the washery Into the drains/natural wa-ten::our-ses. Recyd8d water shall be used for 
de'w'elopment and mafntenanoo cl green beft and in the Plant Operations. A Filter Press 
shall be tnstalled in the washery plant for recovery of water. 

()()(j) The entire total estimated requirement Of make•up wab?r of 37SOm1/day for the coal 
washery shall be met from mine water. No grooodwater shal be used f<::K the mine and 
Washery Plant Ol)er.'ltiOns except ror drinking purpose and dll"lng the Initial Arst vear of 
mine operation. Any adcltional water reQulrement envisaged for mintVwashery operations 
shall be obtained from mine pit water, by recyde/reuse to the moodmum ~ and from 
rahvater harveO'l!,l measures. 

{xxh) Heavy metal content in raw coal, washed coal anct coal re)!<:ts sh.al be anatysied twla! In a 
year and records malntame<I thereof and also upk)&ded on the company website. 

(xxiii) Ho fty ash from the linked TPPs Sl'lall be used in bad(fl1llng of the ¥Old without unctertaklng an 
envlronmena,1 feasibility .study and without poor appnwal or ttiS Ministry under EIA 
NOUl\cation, 2006. 

(XXiv) Aloo brought upoor aff~estauon Shall not be less than 2600.633ha, which indudes redaimod 
external OB dump (165.83 ha), topsoU dump, bacl<fllled area (2365.919 ha), alOng ML 

V 
boundary, infrastructure and washery area (26,976 ha), along roads, green belt (41.878 ha), 
il unc!i.Sturbed areas/safety zone and in COIOny by planting nM.iYe species in CXX1SUltation with 
the local OfO/Agriculture Oe,>artment. The denSity of the trees shall be anxn::I 2S00 plants 
per ha. 

(xxv) A Plan for OB dump:ng and ~ement so that thtrC is no void 6eft at the post mining 
stage Shall be submitted to the MfnlSOV lmmcdiatery. A Progressive Mine Oosure Plan Shall 
be implemented by reclamation of the total quarry a~ of 2365.9-19 ha bOd<fillilQ and 
reclamation bV atrorestatiOO, to create a 3·storeved forest Jn Ueu of original forest, by 
pf.anting nattve Species in consultation with ttle local OFO/Agricufbe Department/re$e'Vant 
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• 
lnstltudon. The density of the trees shal be around 2S00 plants per ha. At lhe post mining 
sta,Qe, the entire quarry al'Ca Shall be backfilled and redaimed wtUl vegetation Md thete 
shall be no '-'Oid left as a water bOc:ty. 

(xxvl) A Conservation Plan (~-situ and ex-situ) for endangered fat.a'\&I species reported rn the stu,:ty 
area and for the medicinal plants fOU'ld in and arOl.a\d the pro:,ect area ~ II bE! l)(epared In 
consultation with \.\fildlife Institute of India, Oehrad111 within ◄ month$ from d.ltc of 
environmental dearanc:e and the Plan Shall be Implemented in a>nsu!tatiOn with the State 
Forest and Wildlife Departments. M In-situ conservatory of species found in the pr-cflnlng 
original ecosystem and rnre and Cl"ldangered plant species Wlduding medlOnal plants spcdes 
fo..nd in.the stuclv area during pre-miring ~ shall be establi!tlOO and l'eintrocluced during 
mire roctamauon and habitat restoration. The conservation Plan shall indudc conservation of 
areas within the projeet boundary to be left uncliStutbed as free passageways ror ~ wlldbfe 
to.teaeh the forests in the study area. The Conservation Plan shall also include actMties of 
mlr.e rcdamatlon and widlife habitat restorat,on of mined oot artaS within the core zone and 
project area using native speoes representattve o1 the forest eo:,,system during the pre­
mlnfng phase. Separate f\.Wlds of ~- 20 O'Qres as capital costs and As. 2 aores as ,eveooe 
rosts shall be earmarked tor .nplcmentatfon of the various activltie:S under the Conservation 
Pf.an, 11'11! status of the Conservation Plan Including financial status shall j)C reported once a 
year as po,rt of lhc monitoring report to this MinistJY and to the MOEF ReglontM Office, 
ahopal. The proponent Shal also participate in the RegiOOal Wlldllfe Conservation Plan 
(RWLCP) fcx the stuctv area pcpared by the State Vlildlife Dept. l'lnd in addltiOn to the above 
l\n:ts Shall also contribute finan::ia11y ror Implementation of the RWlCP. Habitat 
development/conservation me.asures along the ml{J'ao:,,y route/habitats of elepharu 
loond/Vlsl<lng lhe area "'311 fo,m a part ol lhe Regional ActiOn 1'18n, 

(XXW) Regular mOf'itOling or groU'ldwater leYcl ant1 quallty shall be carried out by establishing a 
netwofk of exiling ~ Is and conwuctk>n of new l)tl'rometers. The monitoring tor c:,Jantlty 
Shat be clone tour time$ 8 year in pre-monsoon (May), monsoon (A.Ugust), posNnOn$00n 
(November) and wfinte, ()anuary) seasons and fot ~lity in Mav and in monsoon. Data thJs 
(l)lec:tei1 shall be submitted to the Ministry of EnWonment & Forests and to tt,e centrat 
PolMlon Ccnrol Soard qua.rttrty wtthln one month d monitoring. 

()()(Viii) The Companv Shall put up artifidal gro.n:twater red'large measures inclucfl'f'lg ral~ter 
haNCStfng struct:txes for augmerutlon of gror.ndwater re:soun:e In case monitoring indi<:ates 
dedil"le fn water- table. The proje(t authOOtles shal meet water feQUirement of nearby 
village(s) in <.ase the village wets go~ due to dewat.ering of mine. 

(xxix) 

(l()()() 

(XX>d) 

ETP Shall also be provided fOrf vl041(.shop, and CHP. Effluents Shall be treated to conform to 
presaibed standan:ls, patticularty for pH and TSS In c:ase of disd\arge: into any watEf'COU"Se 
within or outside the lease. 

An STP snail be prcwlcled for the township/COIOnv to t~t the domestie: dnucnts to presc;ribed 
standards and tor thelf' reuse In project activities. 

Industrial ~stewater (workShop and wa$1ewat:er from the w.asnery) shal be p,q>erly 
COiiected, treated so as to conform to the stanclards presaibed ooder GSR 422 (E) dated 19"' 
May 1993 and 31"' December 1993 or as: amended from time to time before diSCNrge. 011 
and grease trap Shall be lnstaled for treatment d wo.-kshop effluents. 

R&.R Pfan prepared for an estimated Rs. 20,693 C::ror'es sha,ll be not less than the norms laid 
dO'ffl\lapproval by the State Government and shall not be Inferior than that in the National 
R&.R Polio,' and shal be completed Within a specified time·frame. R.aR shall Include spedftC 
incx,me generation sctiemes and setting up of $HG$ and cooperative$, and actl\lilSes and 
assistance ur'der the Trlool development Pfan ror the tr1bals being cisplaced and pc'O\ltsk)n 
of amities for the ll'ldc,-privileg,ed sections. The proviSion also Includes a Corpus: Fund 
ro, the maintenance of th!? Resettlement site. The status or u..a implementation of the R&R - -

' ' 
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Plan along with fi~ncial status of the ;,ctivitics undertaken shall be uploaded on the 
company web9te and updated at least once in a year. 

(lOOdll) l'lK' proponent shall provide not less than Rs. IQ crores towards capital costs and Rs SJT ot 
coal as revenue expenditure (whlcn shal be up scaled after adjusting tor deprec:iatioo ot 
the rupee) tov.'a<ds actMtics undertaken under CSR ror 12 villages - 5alhi, Hariharpur, 
Parsa, Parogla, BasM, Shivnag.,r, Suskam, Sontarai, Janardanpur, Tara, Menc:n and 
Fatefl)ur • for the life or the project. The activities shall klducte establl$1llng/strengthering 
Of Sdlools roads, drainage and santtatlon, community halls, df1ri(Jng water In the "91ages 
and skill development or the local communities. The CSR Plan shall also indude Tribal 
Welfare.activities for the tribals and their Skill dewfqm'lef'lt ror alternate livelihood and 
addro$5in,g · isaues such as availability of mlnot f0te$l prodvoe for the lri>alltocal 
communltxes. The (letajls of the ae#YIHes and expenditure made thereon in eadl of the 
viltages taken up under CSR shal be dispayed on the company's website and !,4Xiated at 
least once in Six morths. The socio-economic development of the villages shall be 
monitored' over the Ide of the proJea using W'ldlc.es sum as the UNOP Huma,, Development 
Index. 

{mdv) For monlto,109 land use pattern and for post mining land use, ~ bme series of l&nduse 
maPS, based on sate-Jlit:e imagery (on a scale of 1: SOOO) of the c::ore zone and bltftt zone, 
rr0m the srnrt of the project until end of mine life Shafi be prepared once In 3 years (for 
any one partio.Aar ,eason whid'I is consistent Wl the time series), and the report 51.bmitted 
to MOEF and its RegiOnal OffiCe at Bhopal 

(xxxv) A Final Mine Clo.sure Plan along ....tth details of COrpus FW'ld shall be submitted to the 
Hlnl&ry of EnVironment & Forests ror approval s years in advarv;e of final mine dOue tor 
awroval. The Plan sh&II inc:IJdc habitat restoration of the project area consisting of a 3-
sto~ forest ecosystem, using a mix t;I nattve spedes found in the pre-mining 
ecosystem in the study area. 

()Q()M) A dedicated team drawn from disciplines of eoolocJY, \'Mclllfe, SOOOlogy, hydrology, etc Shall 
be engaged O\ler the life of the project for implementatkln of WIidlife COI\Slell'VatiOn Plan, R&.R 
and CSR Plan and for progressive and final O'ine dOSure plan and issue$ of habitat 
restoration. 

8, General Conditions 

(i) Ho change in tec:hno6ogy and scope or working shalJ be made without prior a~I of the 
Ministry of Environment and Forests. 

(ii) No change in the calendar plan 1nctuc11ng Quantum or mine-~! coal and waste being produced 
shall be made. 

(iii) f'O'¥ ambierlt arr quality monitoring stations shalt be estabflShed rt the core zone as well as in 
the butrer ?Or¥? fO< ITIQritoring PMto. PMu, S02 and NOx. Location or the stations shall be 
dedded based on the meteorological data, topographic::at reatises and emtronmentaly and 
ecologicalty senslttve ta!°gC(S in co~tation with the State PQIMlon control Board. 

/ 0 · ~ Monitoring of heavy metals such as Hg, As, Ni, Cd, 0, In the partioJate matter etc. shall be o/ camed ~ at least onc.e in six rnorths. 

(IV) Data on amt>H?nt air quality (PM1o, PM,.s, SO, and NOx.) and heavy metals sudl as Hg, As, NI, 
Ct, etc) and OUler monitoring data shall be regiAartv submitted to the Ministry induding its 
Regio~I Office at Bhopal and to the State Pollution Control Board and the Central Pollution 
COOO'OI Ooard once in six months. Random vetiOcalion d sa~les through anatysrs from 
independent laboratories recognlsod under the EP RtAes, 1986 shall be fumlshed as part of 
tte compOance report. 

r~ Y 
_, f'1-lOT0 cOPY ~ 

ATl ,\. ~ • I 
, RY LELHl, \t,101/>. \~ ~·1 -~ 
,1111 - ,,;;;-,, 
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(v) Adequate mcJS&.l'CS sh;)JI be taken fOf control of noise levels below 8S dBA kl the work 
environmenl VIOrkers engaged in Nasting and drilling operations, 0peraUon of HEMM, etc 
shat1 be pl'Q\llded with ear plugS/muffs. 

(-A) Industrial wastewater (workshop and wastewater from the mine) shall be i:,roperly collected, 
anct treated so as to oonro,m to the standards including for heavy metals before discharge 
prescribed under GSR -122 (E) dated 19"' May 1993 and 31" December 1993 or as amended 
from time to time. Oil and grease trap shal be Installed befOrc d,scharge of workshop 
effluem. 

(Ill) VehloJar emissions SNQ be l<ept under controt and regulaltf monitored. 

(vii) Morftoring Cl enwonmental quality parameters shall be c:anied out through establishment of 
acteqt,Jate oomber aflCI type of polkrtion monitoring and analysis equipment in consultc,tlon 
with the State Pollution c.ontrol Board and data got analysed thrOugh a laboratory recogniSed 
under- EP R.IJe:s, 1986. 

(ix:) Personnel working in rusty areas shal wear protectiYC respiratory devices and they shall also 
be l)ro'IAdec:I with adequate traini"IJ and information on sare(y and health aspects. 

OCCupaUOnal health surveilance programme of the •NOri<.erS shall be ~ 
periodiea1ty to observe any comacuons dUe to elq)OSl.,R to dust and to take corrective 
measures, if nee:led. 

(x) A separate en-.ironmental managt:ment ~II with suitable qualified personnel SNI be set ~ 
under the control d a senior Exea.Jtive, who will report dlrecttv to the Head of the oompany. 

(xi) The runds eannarkecl for a'M:ronrrierul protection measures SMtl e kept ri separate accourt 
and shall not be dl\'Crted for other purpose. Vear·W1Se expenditure Shan be reported to this 
Mlnfstrv and it;s Regional Office at Bhopal. 

(><ii) The Projo(t auth0<1tles shall •- at leaSt In two local new,papers wlddV drwa°"' 
around the pro~ one or wt.ch shall be in the vcm&OJl8' language of the kx::ality conoemed 
wl'thln se,,e, days of the dCOrana? letter informing that the project has been ao::x>rded 
environmetQf ctearance and a OOf1f d the clearance fetter is available with the State 
Ponution cootrol Bool'd and mav also be seen at the web$ite <A the ministry of enwonment: &. 
Forests at http://enyfQr,OtCln 

( xiii) A copy or tt'le cnvlronmental clearance letter shall be marked to o::,ncemed PaochavatJZila 
Pal1shacl, Municipal Corporation or ll'ban Local 80dy and local NGO~ tr arry, from whom 8f'rf 
suggestiOn/reptesentation has been received while pnx:t:S'Slng the proposal. A ~ or the 
Clearance letter shall also be displayed on the company's website, 

(m) A copv of the oearanee letter shall be displayecl on the website of the concerned State 
Pollution ~troj Booed. The EC letter shalt also be displayut at t:ne RoglOnal Office, District 
Industry Centre and Collector's Office/Tchsildar'$ Office for 30 days.. 

(XV) The de.aranoe letter shall be uptoaoed on the company's website. The Qlmpliance status ot 
the stipulated EC conditions shall also be ~oaded b'( the pro;oct authOtllJes on their website 
aro updated at least once every six: monthS so as to bring the same in the publiC domafn. 
The monitoring mm ot crMronmental quality parameters (air, water, noist ancl SOIi) aro 
aitical pollutants such as PM10, PM2:.S, S02 and NO~ (atmiCfll ancl stack If any) and Critieal 
sectOftll parameters shall also be displaytd at the et mance of the project premises and mines Vee and in oo,porate offlc,, and on Ille ~ny's weboite. 

ATTFST~PY 

NOTARY Uri~' 11\DIA 

♦ 
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• 
(xvi) The project proponent shalt submit sh< monthly repo(tS on the status of complianre Of Ule 

stipulatoo Cfflli.ronmental clearance conditions (bOth in l\fln:I (;J)(l'f and in e-meil) to the 
respccttve Regional Office of the MOfF, the , cspeetive ZOnal Offices of CPCB and the SPCB. 

(x.yji) The Regional Office of this Mif'liStry locate::! at Bhopal sha!I monftor compliance ol the 
sUpu!ateCI oonditions. The Project authonties shall extend flA cooperation to the oflice(s) or 
the Regional Office by f1Xnlshlng the requisite dM.3/ il'torm3tion/morit0ring reports. 

{xvi fi) The environmental staternent fof each financial year ending J1• March In F,orm,-V is 
mandated to be submitted by the project p-oponent tot the o;,ncerned State PolltA:lon COntrol 
Boord as presoibed t.nder the Environment (Proteaion) Rules, 1986, as amended 
subsequef'ltlY, shall also be uploaded on the COf'l'lpany's website along with the status of 
co~Hanoe or EC conditions and shall be serw: to the resc:,ect1 ... c Regional orr~ or the MOEF 
by E-m>i . -

3. 1lle Ministry or any other competent authority may stipulate any Further c:ondition for 
envlronmmtal protection. 

,q_ Failu~ to compty wtth any of the c:oncitions mentioned above may re9.lt in v.il:hdrawal of thiS 
dearance and attract the prO\liSiOns cA the Environment (Pn:>tea;k)n) Act, 1966. 

5, The abcwe concllttons will be enfotced lnter.;J/la, vnclel' the prov,sions d the Water 
(Prevenoon a COntl'OC or Poluticn) Aa, 1974, the Alr (Prevention & c.ontrol of PoHut;on) Act, 1981, 
the E.nwonment (Protection) Act, 1986 ar.d the Public Liabihty lnsu-ance Act, 1991 ci!ong with their' 
amendments and Rules.. The proponent Shall enS1Je to undertake and l)l'OIJfde f0< the costs incurrtd 
for taking 1.4) remeeial measures in case of soil cont<imlnatloo, contamlnatiOn Of groundwater and 
surf~e watet, and occupational and ether diseases due to the mining operations. 

Copy- to: 
1. Secretary, Minisoy or Coal, New Delhi. 

(Dr.T.Olandi<i) 
0il'(!(10r 

2. DG (F) and Special Secretary, Mlrist•Y or Environment and fa'ests, New Delhi. 
3. secretary, Oe4,artment of Environment &. Fortsts, Government of Olhatosgarh, Seaetal1at, 

Raipur. 
4, Principal 0,ief Conselvator Of Forests and CWLW, Govt, of ChhattiSQJl'h, Raipur. 
5. Ollef COnselvato, or F<>rest>, Regional clflce (EZ), M;nistry ct Environment & Forest>, E-2/210 

.,,,., Colony, Shopol - ~2016. 
6. Chairman, Chhat.Usgarti State Environment Conse,vatton Boord, J·Tilak f'#aga,t, Sl'llv Mandir 

Chowk,Haln Road, Avanti Vihar, RAIPUR•Clwittlsgam - 492001, 
7. Chairman, central Polkltion Control Boarcf, CBO-a.rn--()ft"",ce Q)"1)1ex, East Arj.Jn Nager, New 

Deft,; ·110032. 
8-. Mcmber•Sccretary, Central Gl'QUIXt wa~ Authority, Ministry cf Wat.et Resoun:.-es, Oxton Road 

Barracks, A•2, W•3 Kast\#ba Gandhi Marg, New Deli. 
9. District Collector,7Sclr\luja, Government of Chhatttsgam. 
10. Monitoring Ale 11. Gtwd File 12. Record file, 

ATTESTED PHOTO COPY 

J!."L ~ . 
NOTA.\Y DELHI, INDIA 

\ ) • 
, " .., . 

,, C ~'>-
• , ..... -
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occfl a azip tlllfiif 

cCaf ftcalfiJl 

Glm q,<f4zuz fu"o acccar, ill.:i.leti!l, tli!l$.Z 

� � 5-4/2010/10-2 �. �= .z.g /03/2012 

Jlftr, 

Umitlll�, � I 
� • Diversion of l898J28 ha in two phases of forest land of Parsa East and kete Basen 

Captive coal Block open cast mini�g proj� in favour �n
. �

s �jasthan
_ 

Raj�a �idyut
Utpadan Nigam Limited in South SarguJa Forcsy Div1s1on in SarguJa D1smct of 
Chhattisgarh 

�:- ,mer �. � � 'l!R �. ";Jf fffi;ft �. 'tf5I � 8-31/2010-FC, 

� 15.03.2012 
--00--

,,,,,,,.,., 
�11<1ltt•f<i ,mer ll'Ai'R, � � 'l!R �.-:if � 7.fi 'tf5I � 

8-3112010-FC,� 15.03.2012 {'ffl?mlftr �) 7.fi � � � f-ffl ci; � �
� 3ffl'l'Rr � 1898.32s t. � � � � � lte il'1T 1fif? iITTR � m �

� � � ci; � � � l)mf �� � � f.!'1Jf.� <Ti1 �
� � 1980 � 'ffil'-2 ci; � R �Q,qlftcfi � � TJ'llT t I f-;mit amm:

� "{'f1iq lT1'lfJ � d40•flll:llll< � � ci; � � � 3ffl'1fu 1898.328 t,

� � � -q '4'm lte il'1T cfiT? iITTR � • � wit � �r � mm
� "{f1'f � � f.l'rrlf Mh 'ifit l:fm -a-q?.ff1T � � � f.fi=r m cii 

3f$r�;;imt :-
1. Legal status of forest land shall remain unchanged. 

a. Compensatory afforestation shall be raised and maintained by the State Forest Department over degraded 
orange forest land double in extent to·the forest land proposed to be diverted at the project cost. 

b. Fencing, protection and regeneration of the safety zone area shall be done at the project cost Beside this,
afforestation on degraded forest land, to be selccted .. efscwherc, measuring one and a half times the area

,�: under safety zone, shall also be done at the project co.st.
c. Wherever possible and technically feasible, the:User Agency s.hall undertake afforestation measures in th,�

blar.ks within the lease area, as well as along the roads outside the lease area diverted under this approval, in 
consultation with the State Forest Department at the project cost.

2. Following activities undertaken by the project proponent under the supervision of the State Forest Department
at the project cost:
(i) Proper mitigative measures to minimize soil erosion and choking of streams shall he prepared am.I 

implemented.
(ii) Planting of adequate drought hardy plant species and sowing of seeds to arrest soil erosion. 
(iii) Construction of checks dams, retention/toe walls to arre.� sliding down of the excavated material ?.IOnl!

the contour. ·-

(iv) The areas shall be reclaimed keeping in view the intemationnl practice of stabilizing the dumps by 
. 

grading /benching so that angles of repose ( normally less than 28 at any given place ) are maintained. 
(v) No damage shall be caused to the top-soil and the user agency will follow the top soil management plan. 

3. The approval under the Forest (Conservation) Act, 1980 is subject to the clearance under the Environment (.Protection) Act, 1986 and any ofher Acts/Regulation/Rules. 
4. Th: period of �i�ersion of the said forest land under this approval s_hall be for n period co-terminus with thepenod of the mmmg lease proposed to be granted under the Mines and Minerals (Development & Regulating)Act, l 975, or Rules framed there under. subject to a maximum period of30 years.

Annexure A-4
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5. Th� �ser Agency shall furnish an undertaking to pay the additional NVP if so determined, as per the tinal
dec1S1on of Hon'ble Supreme Court of India.

6. Demarcation of mining lease area will be done on the ground at project cost using four feet high reinforced
cement concrete pillars with serial numbers, forward and back bearing., and distance from pillar to pillar.

7. Mining/reclamation schedule shall be implemented by the user agency at their cost as per Environmental
Management Plan/phased reclamation programme. The annual report about the progress of reclamation should
be submitted to the CCF (central), Regional Office, Bhopal.

8. The mining shall be done in two phases:
i. During phase-I, covering 15 years, the mining shall be restricted to 762.00 ha of forest land. . 
ii. During phase -II the mining permission over remaining l 136.00 ha will be Jinked to the reforestation and 

biodiversity management in phase-I. . .
111. The project proponent will· submit the application for permission for mining in phase-IT aiong with 

complill.llCC report of phase-I. 
9. The user agency will ensure the dumping of OB and phase wise rehabilitation and afforestation of the useci 

/mined out pits/ voids as per the approved plan under the supervision of the State Forest Department. 
l 0. The user agency shall establish and operate a Vocational Training Institute having capacity to impart training

in at-least five disciplines, to be decided by the State Government concerned in consultation with the user
agency, for the benefits of the eligible unemployed youth in the project affected villages. The user agency
should also endeavour to employ such trained manpower in their own industry or any other appropriate
indumy, preferably located in vicinity of the forest land being diwrted. Any other condition imposed by the
MoEF New Delhi's stage-I approval letter No. 8-31/2010-FC, Dated 06/07/201 I, which is yet to be fulfilled,
should be fulfilled by the user agency. 

11. The user agency will make arrangement for free supply of alternate fuels to labourers and staff working on the
project site so as to avoid any pressure on the adjacent forest areas

12. The forest land shall not be used for any purpose other than that specified in the proposal.
13. Any trte felling shall be done only when it is W1avoidable and under strict supervision of the State Forest

Department 
14. No damage to the flora and fauna of the area shall be caused.
15. No labour camps shall be set up �aside the forest area.
16. The forest land proposed to be diverted shall under no circumstances shall be transferred to any other agenc:r,

department or person without prior approval of the Central Government. 
17. The user agency will implement the Resettlement and Rehabilitation Plan as per the R&R Policy or Slate 

Government .
18. The user agency will undertake transplantation of important tree species under 60 cm girth under the

supervision of State Forest Department .
19. The State Government will not come up for opening up of the main Hasdeo-Arand area.

20. The user agency will ensure proper implementation of Wildlife Management Plan prepared by the Staie
Government. 

21. The user agency will assist the State Government in conservation and preservation of the flora and fauna of
the area:. 

22. The State Government will suitably incorporate the comments, as suggested by of the WJI Dchradu · 1
the Wildlife Mana�ement Plan Prepared for the area. The project proponent has deposit�d an am�u�:" 0�Rs. 22 crores (�s.l wenty two �res)to�ards cost of implementation of the Wildlife Management Plan. lncreased_costs, 1fany, due to 1ncorporat1on of the suggestion of WIT, Dehradun will be borne b th •. agency. Fmal copy of the Wildlife Management Plan will be submitted to this Ministry and Re • y I Oeffiusc;r Bh al 'th' ·00 f . . giona ice. op �1 m a  pen o three months for the purpose of momtormg . A soft copv in PDF fonn t w'!I I · be submitted to MoEF New Delhi. 

· a I a so
23. �

ehab

�
1.
r agency will ��ke provision for appropriate financial outlay for the establishment of Rescue and � 1111:100 team to nutlgm human-wildlife conflicts. · • 

24•. �e "1ldlife managemefl: plan will ,be implemented by the State Go\ll:l'llmCnt an d  independent institutions i1�� t� �ature Con�ervat1011 Foundation, Wildlife Trust of India and the Center for Ecological Studi� at the
p� ia 

I 
nsti�te of_Sc1ence apart_ from the W(ldlife Institute oflndia may be invol�·ed in implementation of thean

k
. n or er to msure proper 1mplementahon of the Wildlife Management Plan the State Government shallma e necessary provisions for carrying out the · t · d aJ · to include Chief wildlife Warden of the State in :

c

om. 
o
t 
nng a

t
n

l 
�v 

l
uatton o:the �Ian. It would be appropriate111 ormg 1e unp c:mcntat1011 ol the Plan.
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25. The user agency will undertake and implement suitable mitigative measures as prescribed in the\,\lildlife
Management Plan for reducing the dependency of cattle and people on the surrounding forest area. ' . 

26. Any other condition that the �ief Conservator of Fore.,t (Central), Regional Office, Bhopal may impose
from time to time in the interest of conservation, protection or development of forests.

27. The user agency shalt submit the annual compliance report ·in respect of the above conditions to the Staie
Government and to the Regional Office, Bhopal regularly,

� :- dq-Ocfdlj�I< I . 

�-qi$ � s-4/2010/10-2 
� :-

,. � lR � (\:{_--ffi) � � � q.f � 
2. lR �. � � � I

0cd'leiii& �. <A fcNrT 
�. �: .2.r 10312012 

3. 3!?R �. 14ffi1�•1� lmR, wf.r-ir � �. � � I

3. "!'1'1-st:itl\l<t>tft, � � � � I

4. 311�<+t>df lJft �-l!;li-�, � � � {C&F) � � � � �
� • � � �)

cf.T 3ITT � amft«f I 
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cfiJZff� >!"'i:lR :J&1 q'-;, �-f�c:fi (q...q!).jOf) � -� �cf � �\�DI) 

� � q..:q 9.10A ��, �§rol-<.4 Jlq; 

l.J'iT,, -;:f, 0771· -2552228 /�-'!- 0771-2552227 if-Twr : pccfwl@slfy.com/cwlw-cg@n le.In 

:'f�V ::Fi �;, '(efcfi 
('lJ_-�cil=l -qci q.:j ��e1lll Y.f£'Jfn:r:r)

��1'1�171G 

Ftr:rir Diversion of 1898 ha. of forest La�d for Parsa East Kete Basan Captive 
Coal block open cast mining project in favour of M/s Rajasthan Rajya 
Vidyut Utpadan Nigam Limited in South Sarguja Forest Division in 
Sarguja Dis1rict of Chhattisgarh. 

--0--

c!"J'-lqr ,g:::.:; a,·r x.:i�f.lcn (1i-ITTtT). th6Rn� q', Q':J W11ti> /''i:-!J�i� /�)u: /33�-45 /

272 xTll�-�- R;-,ju; 28.02.2013 cf>; ::'1.(1�:.{1c1>., � 'i:ffi�'I)· Rif�-{c� �Hi i'Jz.i� xl\Ti�R � ·fcl�cr 
'3'fy,c;-"I f.r-r1 ftrfiii:':::; i:I'; tiirr Tf �1:wn ;:,i:-�•FH B\1 � � o/,t �rik'.ll�=rr-r -;ip -� �n�, er; fM l; 
189£.l t (rr!'tF cr-r� '1fi·r clftfcrlii ct <ITT?, ,f. �.m'•-.: v 1 1� � -:� illt:i1TwTI zi �ff.:ltl <1-;;.'Jl;rrnfr -;tF!f.Tll r 
ZITvF1l 1llt!7.f r�:•-<ff � olJ-.:J'jc!-;,· � � furrrr 7f?.11 � I 

2. ��-, qf�1�1-;:ir i8' -:-i�ifcrff c1,:.a,,!!u1'1 �+�c;:ru; <'.!'l'Gf�t 9,ii ii -qiz.rrrvi.-JT 1-1x�1:qc1-,'i �1�1 �� cf,J'
-rri �) �ffi TISIM J� <R � ("cJ-=xj1=fJTIJ1) * 'C{?! ¢"1j,:.,/o.'Y.7 /V<'1'<':J'/09/ 3062, �-·l:cf,
1,/08/Wca ):!1-:;:• �ti n.oo ��'ru 1lfi cJ-m:rrn'i'r -::-�1cR�:m�rr1 yJf ;:,ryi';---.::- Z::t, � mSI\Prr;.
�- <Fl Rh-11,1 q51' �c-1 chl TTTf P,TT I ' 

3. 
'ffml 
<'..llvHI 

\�CJ-;-/qT:i 1�r:rri � �c:·1f i.J �X:cf � $ fciti<-iif.¼ra Q""cf)-F1 if,'i' ffif:·1t.1 "fRIJT <!fr ��fu "$ 
T.R",r.f -:zr'5!x�.rP. '(1•..,Ll Ri�xl '3'?-1Ts1 f.:;•H �� �:'!1 � <fix,{ 71'% q-x.!i.J!0fr ':-f"-<r.i1'ii.:, 

� ::FJ (ff&11Jf) 3TT'Af;-i<rr-r 1980 qfJ irRT-3 cfJ 'fl&rf Tf17,ff -lllk-?Uf cJ q-;c, 1-i::HC"l<.!, 'Blx?f 
� '0'1 Q)l�"R �-set ti{�· c1,kc°r c5 GRi fcl�i-; W-Q: �:r cfi \:Jqxio:-r 1-rm=I �- cm-fcR1if 
1 iT-'i l�"'t'i':-i7•, ,-,,i (�-6'.f''rf) i'f, 'Tl :r;..-•irp 06 /07 /::1011 GTTf •rc.n 71?rl r� -ffl'1T .[�.i:;llkYn {cTlmf?l 
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OEC-29-2015 14:29 F�om: 
To:23752661 

4, The EAC. in its 42nd meeting held in AugusVSeptember, 015, has recommended both the 
amendments proposed by the project proponent as contained i para 3 (iv) above. subject to the 
outcome of the judgement of Hon'ble Supreme Court and the de ision of the FAC. 

5. �II other conditions contained in the EC/corrig ndum/amendment letter No.J-
11015/03/2008-IA.II (M) dated 21 51 December, 2011, 22nd Jun , 2012 and 4th March, 2013 shalt
remain unchanged.

.J 
�,1!Zo1s­

(s. K. Srivastava) 
Scientist E 

Copy to:-

1. The Secretary, Ministry of Coal. Shastri Bhawan, New Delhi-
2. The DG (Forest), MOEFCC, Indira Paryavaran Bhawan, Jor agh Road, New Delhi -3
3. The Secretary, Department of Environment & Fore.sts, Government of Chhattisgarh,

Secretariat, Raipur
4. The Principal Chief Conservator of Forest and CWLW, Govt. f Chhattisgarh, Raipur
5. The Chief Conservator of Forests, Regional office (EZ). Mini try of Environment & Forests, E-

2/240 Arera Colony, Bhopal - 462016
6. The Chairman, Chhattlsgarh State Environment Conservat on Board, 1- Tilak Nagar. Shiv

Mandir Chowk, Main Road, Avanti Vihar, Raipur (Chhattisgar ) - 492001
7. The Chairman, Central Pollution Control Board, CBD-cum-O ice Complex, East Arjun Nagar,

Delhi - 32
8. The Member-Secretary, Central Ground Water Authority, 

Curzon Road Barracks, A-2, W-3 Kasturba Gandhi Marg, Ne
9. The District Collector, Sarguja, Government of Chhattisgarh
10. Monitoring File 11. Guard File 12. Record File

EC_ Amend._Parsa East Kenta_ Extn ol time line 

of Water Resources,

i\1112.0\5. 
(S. K. Srivastava) 

Scientist E 
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GOVERNMENT OF INDIA
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MINISTRY CF ENVIRONMENT, FORESTS & CLIMATE

CHANGE

fi
3,A v

RegionalOffice (WCZ)

Ground Floor, East Wing

New Secretariat Building

Civil Lines, Nagpur - 440001

appcfcentral-nq p-mef@qov. in

Dated: 1 8tn September, 2017

a

avl
r:fu

Sy

i'*{

FC-Misc-1 58/RON/20 1 7. NGP/ 25 o q
To

,. ./ Sh. Sandeep Sharma,\J Assistant Inspector General of Forests (FC),

Forest Cons:rvation Division,

Ministry of Environment Forests and Climate Change,
4th Floor, Agni Wing, Indira Paryavaran Bhawan,

Jorbagh, Alignaj, New Delhi.
Sub: Site lnspection Repoii by the Regional Office (WCZ) Nagpirr in respeci of Farsa Easr ancj

Kete Basen Coal Block and proposal for prospecting of 1745.883 ha of forest land in
Kete Extension Coal Block in Suguja District in the State of Chhattisgarh

Sir,

I am directed to refer to the State Government of Chhattisgarh's letter no.F-55-2212017110-2
dated 1.05.2017 on the above subject and the minutes of the meeting dated 30.08.2017 of the Forest

Advisory Committee (FAC) wherein a site inspection report has been desired from the Regional Office
of the MoEF&CC at Nagpur in respect of area of the User Agency for which approval has already been
accorded by the Central Government on 15.03,2012 and to say that site inspection of the area
proposed for diversion has been carried out by the undersigned on 13.09.2017.

An inspection report containing the observation of the Lrndersigned and comments and

recommendation of the Addl, PCCF (Central) is enclosed herewith for further necessary action in the

matter.

Encl:As above.

{-t''
I

Yours faithfully,

W-,t_A_
(Charan Jeet Singh)

Scientist'C'

* 9d,*
(Charan Jeet Singh)

Scientist'C'

^rV
A-r-

Copy to:
'1, Guard File,

-f
L-

Annexure A-7
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stTE lNspEcTtoN REpoRT By THE REG|oNAL oFFICE (WCZ) NAGPUR lN RESPECT 0F

PARSA EAST AND KETE BASAN (PEKB) AND KETE BLOCKS INVOLVING FOREST LAND CF

1898.328 HA AND 1745.883 HA, RESPECTIVELY IN SURGIJJA DISTRICT IN THE STATE OF

CHHATTISGARH - REGARDING.

Name of the Inspecting Officer - Charan Jeet Singh, Scientist'C', Regional Officer (WCZ), Nagpur

Site inspection of the above mentioned proposal was carried out on 13.09.2017 with the officials of

State Forest Department and representatives of the User Agency During the inspection discussions

were held wiih the Divisional Forest Cfficer, Sarguja and other staff of the Forest Department and also

with the representatives of the User Agencv. Detailed repcrt in the matter rs given as under:

BACKGROUND

(i) The Forest Advisory Committee (FAC) in its meeting held on 30.08.2017 has inter-alia

recommended following :

a. Regional Offlce, Nagpur shall inspect lhe ar"ea and consider ail facts 1n light of the decision of

NGT and Hon'ble Supreme Court order in Civil Appeal No. 4395 of 2014 in the matter of

Rajasthan Rajya Vidyut Utpadan ltligam Limited Vs. Sudeip Srivastava.

b. The Regional Office shall alsc submit its report on the compliance of the condiiions imposed by

the MoEF&CC in approval granteC to the same User Agency ior Parsa East and Kete Basan

Captive Coal Block Open Cast Mining project in South Surguja Forest Division vide Ministry's

letier no. B-31/2010-FC dated 15.03.2012.

(ii) Hon'ble NGT, pursuant of diversion order dated 28.03.2012 passed by the State Government of

Chhattisgarh in favour of the User Agency, vide its order dated 24.03.2014 Appeal No. 73 of

20'12, set aside the orders dated 23.06.2011 passed by the then Hon'ble MEF&CC rejecting the

advice of the FAC and order dated 28.03 .2012 of the State Government. The Hon'ble NGT in the

said order also directed the MoEF&CC to seek fresh advice of the FAC on the following:

"(i) What type of flora and fauna in terms of bio-diversrty and forest cover existed as on the date

of the proposal in PEKB Coal Blocks in question. (ii) is/was the PEKB Coal Blocks habitat to

endemic or endangered species of flora and fauna. (iii) Whether the migratory route/corridor of
any wild animal pafticularly, elephant passes through the area in question and, if yes, its need.

(iv) Whether the area of PEKB Block has that significant conservation/protection value so much

so that the area cannot be compromised for coal mining with appropriate

conservation/management strafegies. (v) What is their opinion about opening the PEKB Coal

Blocks for mining as per the sequential mining and reclamation method proposed as wellas the

efficacy af the translccation of the lree yis-a-yis the gestation period for regeneration of the flora

(vi) What is their opinion about the Wildlife Management plan ilnaily prescribed. (,iii) What

conditions and restrictian do they propose on the mining in question, if they favour such

mining? Libefty is granted to the FAC lo seek advice/opinion/specialised knowledge from any

authoritative source such as lndian Council of Forestry Research and Education Dehradun or
Wildlife lnstitute of lndia including fhe sources indicated in the presenf case by the parlies.

(iii) Pursuant to the recommendation of the FAC and also on light of observations of the Hon'ble

NGT, an inspection of the area was undertaken by the Regional Office on 13.09.2017. Following

was revealed during inspection:

1, OBSERVATIONS OF THE HON'BLE NGT '

(/ Sfafus of flora and fauna in terms of biodiversity and forest cover

l

E

'l!
&:5

J€i

I
i.'

ha

*
d

<-* l'

.&' tt,t
{ tt" j
1.J

I

---

2062029



2

0(zQe \\./

As per discussion held du:'g :ne inspection, it is revealed that so far, no extensive study has been
conducted in the area foi' ine assessment of floral and faunal diversity. Discussion with the
officials/staff of the State Fores: Department revealed thatthe foresttype ofihe area includes Moist
peninsular Low Level Sal Fcrest, Southern Moist Mixed Declciuous Forest and Dry peninsular Sal
Forest. Vegetation density cf most of the forest cover varies from 0.4 to 0,7. Major vegetation
composition of the area is Shorea robusta, Terminalia tomentosa, Pterocarpus marsupiui, Adina
cordifolia,lnogeissus latifolia, Bauhinia spp., Ficus, spp,, Dalbergia tattifotia, Holopteiia interifolia,
Gmelina arborea, Hardwickia binnata, Lagestromia pa,vifloru, Teitona grantis, Terminalia spp. and
other miscellaneous species, Similarly, with respect lo the faunal diversion, species like El'ephant,
Sloth bear, Hyena, leopard, jackal and wild boar'have been reported by the Staie Forest Departnient
based on the data maintained by them on human-wildlife conflicts. Details pertaining to ihe floral
and faunal diversity in the area has been retrieved from from secondary sources such as Working
Plan of the Forest Division, no project area specific srudy on the assessment of floral and faunal
diversity has been ccnducted for far in the area.

It vras also informed by the User Agency that as per recent study conducted in y,Lay,2017 by the
lndia-Bisiness & Biodiversiiy iniilatives (ioBi), Cil-lTC Center of Excellence, Gurgaon it has been
reported that there aregT plant species have been reported in the area, comprisin-g of 44 trees, 16
shrubs, 35 herbs and 2 fungi species, Similarly, in the Wildlife fvianagement Plan 

"prepared 
for the

Parsa East and Kete Basen Coal Block, there are 86 tree species,38 shrubs species, 1g herbs, 17
climbers species, and 12 species of grass have been reported in the area,

Further, with regards to faunal diversity also no study establishing the faunal biodiversity in the area
is available. As per the Wildlife Movement Plan, there are 1B species of mammals, 23 species of
reptiles and 82 species of birds reported in the area. Detail pertaining to the other faunal diversity of
vertebrates viz' amphibian and aquatic and invertebrates diversity is not available for the area,

Given the large track of forests and life forms in the area, it seems that diversity in these studies
may be taken as indicative of biodiversity in the area. Therefore, to assess the exact biodiversity,
extensive study through some organization of repute such as Indian Council of Forestry Researih
and Education, Dehradun should be conducted.

ii) is/was the PEKB Coal Blocks habitat to endemic or endangered species of flora and fauna.
As mentioned in the preceding para, it cannot be ascertained from the available data on floral and
faunal diversity, if coal block of PEKB and Kete Basen are habitats to endemic species or
otherwise. Further, analysis of the available data on flora and fauna revealed that certain
endangered plant species and schedule-l species exist in the area. However, for want of credible
study on the complete inventory of the floral and faunal diversity, it is difficulito assess the exact
number of critical, endangered and vulnerable species. As per'the existing Wildlife Management
Plan' there are 1B plants species which have been reporied as tnreateieo in the area uncjer
question.

(!i) Wh.ether the migratory routelcorridor of any wild animal particularly, elephantpasses
through the area in question and, if yes, its need.

As per the discussion held with the Divisional Forest Officer, Surguja, and other officials of the
State Forest Department, it was gathered that so far, there is no notifieO corridor of the elephants
in the State. However, movements of elephants in Chhattisgarh occurs form Jharkhand and
Odisha regularly along their existing corridors. The DFO, Surgu'ja informed that elephants migrate
to Chhattisgarh from Jharkhand and odisha and the movemuiti mainly occurs in durguja, K6rba,
Jashpur, Raigarh and Korea Districts, lt was also informed that no mapping of the coriidors of the
elephant's movements has been done so far. lt was further elaborated during the discussion with

Uh_
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the officials/staff of the Forest Department that based on ihe re:cninE of elephants movements in
the area, following three teniative migratory routes are undertak:n by the elephants;

Route.l

Elephants enter the State of Chhattisgarh from Jharkhand in the North in Jashpur District, passes
through the forest area and i'eaches to Tamorpingla and Samersot Wildlife Sanctuary in
Balrampur and Surajpur District, respectively. From these two sanctuarics stray movement of
elephants occurs in nearby forest area like Mainpat,

Route-ll

Elephants enter Chhattisgarh from Odisha in the easr in Raigarh District take route through the
forests of Dharamjaigarh and reaches to Korba. The oense forests of Lemru in Korba serves as
temporary habitat of elephants. During the course of temporary stay the elephants make stray
movements to the nearbv forest areas.

Route-lll

Eiepnanis enter Chhattisgarh from Odisha in the east in Raigarh District, traverse through the
forests of Dharamjaigarh, PathalgaoniJaspur, Sitapur, Lakhanpur/Sarguja and then reaches to
Tamor Pingla WLS in Surajpur Distrct,

jt was further informed by the officials/staff of the Forest Department that during the course of their
movements along the above corridors, stray movements of elephants occurs to the nearby forest
areas and during such movements, human-wildlife conflicts occurs. lt was further reported that no
regular movements of elephants has been reported in the PEKB and Kete Coal Block, The
nearest stray movement of the elephants was recorded in Patkura village which is located a
distance of approximately 20 Km from the mine of the User Agency.

It was further revealed during discussion that area in question does not form the migratory
route/corridor of any wild animals particularly, elephant. The officials/staff of the Forest
Department further adverting to the record pertaining to the human-wildlife conflicts revealed that
during the last period of 4 years and current year, intensity of human-wildlife conflicts, in respect of
leopard has been reported high in Forest Ranges of Lundra, Sitapur, Ambikapur, and Udaipur, A
list containing detail of human-wildlife conflicts is enclosed as Annexure-|.

(iv) Whether the area of PEKB Block has that significant conservation/protection value so
much so that the area cannot be compromised for coal mining with appropriate
c o n s e rv ati o n/m a n a g e menf sfra fegies

The area under question showcases rich Sal forests. Vegetaiion density associated with forest
ranges from open forest to moderately dense and verv dense forests. Further, biotic pressure in
the form of grazing, lopping and illicit felling was also observed during the inspection. Further, as
narrated in preceding para, no extensive study has been conducted in the area for the
assessment of floral and faunal diversity and for want of any credible study on the complete
inventory of the floral and faunal diversity; it is Olfficult to comment on likely
conservation/protection value associated with the forests. Further, it is also pertinent to mention
here that mining in the area under question is already going on the strength of Hon'ble Supreme
Court order dated 28.04,2C14 passed in Civil Appeal No (s) 4395 of 2014, and so far, the User
Agency has carried out mining over an area of 384.0 ha, comprised of 234.0 ha of forest land and
150.0 ha of tenancy land. Therefore, in light of fact that mining operations and conservation
strategies in the same area cannot go hand in hand and also for want of credible inventory on
floral and faunal diversity, it is difficult to associate conservation/protection value to the area under
question, However, if the credible information on the surrounding forest area is generated through
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extensive surveys 3, '--.luted organizations, conservation/prc:::iion values can be ascertained

fairly.

(v)What is their opinion about opening the PEKB Coal Blocks for mining as per the sequential
mining and reclamation method proposed as well as the efficacy of the translocation of the
tree vis-a-vis the gestation period for regeneration of the flora.

It is obsen'ed during the inspection so far mining is being carried out by the User Agency within

the area of 762 ha approved for first phase of mining for a period of 15 years, So far, the User

Agency has carried cut mining over an area of 384.0 ha, comprised of 234.0 ha of forest land and

150,0 ha of tenancy Iand. Further, with regards to the efficacy of the reclamation methods, it is
observed that User Agency has been undertaking progressive reclamation work with the

advancement of mining operations. An area of 70.35 ha has been reclaimed biologically by the

User Agency, A detail of technical and biological reclamation undertaken by the User Agency is
enclosed as Annexure-ll. Further, it is also imperative to mention here that so far the User
Agency has translocated 5,989 trees of 60 cm girth of sal and other species within their lease area

such as on the s'des of haul rcads. Slanks a':as n :"e saiety zone e:c A survival percentage cf
85-90% has been reported. In view of the fcregoing submissions, the further view may be taken at

the MoEF&CC level regarding efficacy of the sequential mining, reclamation method and

translocation of trees,

(vi) What is their opinion about the Wildlife Management plan finally prescribed.

A tl/ildlife Management Plan involving financial provision of Rs. 22"0 Crores, concurred by the

Wildlife lnstitute of India, Dehradun, has been proposed to be implemented in the core area and

buffer area over a period of 15 years, The provisions to implement in the Wildlife Management
Plan include general protection of the core area and protection and conservation of the buffer
zone ecosystem by carrying out various activities like fire protection, protection from grazing, illicit
felling and plantation, empowerment of people for protection, soil and moisture conservation
works, etc. The Wildlife Management Plan has been proposed to mitigate the impact of the mining
operations on the wildlife in area, including providing for safe movement of elephants, However, it

is observed that though the said plan has been approved for its implementation by the PCCF
(Wildlife) on 6.03.2013, till date no provisions of the Wildlife Management have been implemented
by the State Forest Department. On being asked for reasons in exorbitant delay in the
implementation of the Wildlife Management Plan, the DFO concerned has cited the administrative
constraints for non-implementation of the provisions of the Wildlife Management Plan. The
Divisional Forest Office on 13.09.2017 has submitted a proposal (APO) for the approval of the
Steering Committee, CAMPA, Chhattisgarh to incur an amount of Rs. 3.53 crores towards the
implementation of the provisions of the Wildlife Management Plan in the area under question.
Certainly, the prcvisions of the WilClife lt/anager,'rent Plan aims to mitigate the impact however,
delay in their implementation jeopardize its spirit.

(vii) What conditions and restriction do they propose on the mining in question, if they favour
such mining? Liberty is granted to the FAC to seek advicelopinionlspecialized knowledge from
any authoritative source such as Indian Council of Forestry Research and Education Dehradun
or Wildlife lnstitute of India including fhe sources indicated in the presenf case by the parties.

As stated in the previous para mining in the area already going on in the area under question.
Contention of Hon'ble NGT in the above observation appears to holistically examine the all

dimensions of environmental, ecological and social impacts of mining and based on the outcome
permission or denial for mining may be decided and if permitted what would be restrictions.
MoEF&CC, New Deihi while according approval under the Forest (Conservation) Act, 1980, has
stipulated certain set of conditions which needs to be complied with the User Agency throughout
their mining lease period. A compliance report on the status of conditions stipulated in the

K J'*Yt^' -
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approval accorded L, :e lenti'al Government is also enclosed r:-elvith. Most of the conditions

stipulate in the app': ,z z'e be ing complied wilh by the State Gi.'ei'nmenUUser Agcncy, except

Wildlife Managerr:enl ; an.

2, Status of compliance of conditions stipulated in the approval accorded by the Central
Government in the approval dated 15,03,2012

The Central Government vide its letter dated 15.03.2012 accorded approval subject to fulfilment of
certain conditions prescribed therein. A detailed report on the status of compliance of conditions
stipulated in the Staqe-l approval is enclosed at Annexure-lll. From the examination of the

monitoring of conditions stipulated in the Stage-llapprovaldated 15.03.2012,following is revealed;

Condition complied with Partially by the State Governmeni/User Agency

(i) Conditlon no. 2 - As per details made available by the office of the DFO, Surguja, so far,
.nmnorcrtn^, sffspssfsfion has been carried out over an area of 3737 ha aoainst the stioirlatedsrrvrvJ(strvrr rrqg vvvtt wqtrrvv vut vYvl grr u

area of 3796.656 ha. An area of 59.656 ha is yet to be undertaken for compensatory
afforesialjon. Funirer, nc deiail penanrnJ tc yeai'r;ise plantation undertaken and sui";ival
percentage thereof could be reirieved from the office of the DFO, Surguja as ihe same was not

avaiiable readily. With regards to the digitizatized map of the area, it was informed that same is

under process and it will be made available in due course.

(ii) Condition no. 8 - lt is observed that reclamation works are carried out by the User Agency.

The user agency has informed that mining/reclamation schedule is being implemented as per

Environmental Management Plan / phased reclamation programme, However, no annual report
about the progress of reclamation is being submitted to Regional Office, Nagpur.

Gondition not complied with by the State GovernmenUUser Agency

(i) Condition no. 20 - Wildlife Management Plan has not been implemented so far.

(ii) Condition no. 23- No provision for appropriate financial outlay for the establishment of Rescue
and Rehabilitation team to mitigate human-wildlife conflicts have been observed to be made by
the User Agency, However, to support their claim the User Agency has informed that provisions
have been incorporated in the Wildlife Management Plan and accordingly, the same have not
been implemented separately by them.

(iii) Condition no. 24 - lt is observed that though the said plan has been approved for its
implementation by the PCCF (Wildlife) on 6.03.2013, till date no provisions of the Wildlife
Management have been implemented by the State Forest Department.

(iv) Condition no, 25 - No mitigative measures as prescribed in the Wildlife Management Plan for
reducing ihe dependency of cattle and people on the surrounding forest area have been
implemented by the LJser Agency. However, to support their claim the User ,rgency has
informed that provisions have been incorporated in the Wildlife Management Plan and
accordingly, the same have not been implemented separately by them.

(v) Condition no.27- No annual compliance report in respect of the conditions stipulated in the
approval accorded under the FC Act, are being submitted to the Regional Office, Nagpur.

ty)
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AREA OF 1745.S83 HA OF FOREST LAND PROPOSED FOR PROSPECTING OF COAL IN KETEEXTENS|ON coAL BLOCK (KECB)

(i) The Ministry of coai, Government of India, vide its tetter no 1301612612c04-cA-ycA-lll(pt.)(vol'll) dated 31 03'2015, allotted the KEdB to ur.i Agency i.e Rajyasthan Rajya VidyutUtpadan Nig?T Llmted forcaptive purpose. A copy of the letterdated 31lg,zots is enclosed atAnnexure - Vll The KECB is contiguous to Parsa East and Kete Basen coat gtoct (PEKB). Allthree coal blocks are located in outer fringe areas of HasJeo nrunocoiliiJlr. in, user Agency' has proposed prospeciing in the KECB to"assess the.oJ r.u..rr. and subsequen'y to carry outcaptive mining^to meet coal requirement for their supeicritical and othcr Thermal power plantsiocated in the State of Rajasthan.

(ii) The proposal 
?llhu 

UserAgency ei.vi93oe9 drilling of 153 boreholes of 4,,Dia over an erea of'i745'BB3 to assess the patiern bt oirtrioution or."oat ,.um in the KECB and to estimate theproven reserye base rn the coal block.
(iii) The legal status of the forest rard proposed for rrcsoecting is Drotected Forest. As pei.infoi'mai;on furnished in Part-ll sunmllfo gn{i;;, .;#;'oensity has been reported to be 0.6.During the inspection also, it was observ^ed,that density"or rorert urea proposed for prospectingranges between 0'4 to 0'7' The forest types of thb area falis into iriu 

-rutrgory 
of Moistpeninsular Low Level sal Forest, scuthern tr,loist tvtixeo beoduous Fcrest and Dry peninsular salForest' Forests of the area are'maintarned under scl;;l lwc working circles and the DCFconcerned has reported adequate regeneration in the area.

(iv) lt was observed during the inspection thatforest area of KECB has mosily flat terrain with sal asdominant species' The area was alio observed to have cart roads wrricn are currentty used bythe villagers for their movements unJ ov tnr ro*ri olp.rtr.nt for various forest managementrelated activities',Th:,Yt^tl 
foei.y has proposed to use such cart roads during the prospectingand no construction of new roads has oeen'proposeo.lnr 

"prusentative 
from-the user Agencyhave also informed that in case the location'of bore note L not approachable by cart roads, therigs/machines will be dismantled und iransported manually to the location of bore hote.(v) lmportant wildlife reported in the area sroth bear, Hyena, jackal, wild boar, etc. ln addition tothese movement of elephatlro .rqiro n!{;;; ;.* ;iorteo in area However, examinationof the proposed area using DSS tools revealed the sloth bear as an important species in the areaand area oott 

Tl 
t:ll::l 

:tany 
tiger corridors, tige, r.esuru., pAs. Further examination of thearea revealed that no remnant Fores-t rype are fiil in i''l ,r.r. rt was arso gathered duringthe inspection that area of the KECB does,notform *re partor.rlprrrri..r,il;;r:;o*uver, 

straymovement of elephants has been reported in the area. Srirrrv, ieopards, based on the human-wildlife conflicts re-cords. maintained by the state roiest o.prrtrrnt, have arso been repcrted inthe forests of the area. Area does not iorm part of any pAs uno rro-runsitive Zone. t,iearest pAsareas are Samarsot Wildlife Sanctuary, furorp,ngir,S;;;tr;ry and Badalkhol Sanctuary which

;:*'il'J;::ll[|t|ffiHntpproximate distance-or 150 K;, ao x'.rnJ iso r<r, respecrivery

(vi) Biotic pressutt in,^tlt--f-o-tT,,of, g,razing, lopping and illicit felling was also observed during theinspection' lt was informed thatihere iie toiatSo uittugu;'rurring in the core uno orrr* areas (10Km) of the forest land propos.o ro,. .otrmining. out Jr tn, iotrr 50 vilages z vitages fa, in ihec're zone while 43 villages falls in the buffer .oi,u. tiwasinrormg{ 
f1.the User Agency 2 vilageshave been reported to be directly arecteo by the rirNg. {rr,roititition of th# z vilages hasbeen proposed by the, user Agenly' vittug"rs in these ui[ugu; have been reported to dependenton forest to meet their reiuire;rr;i-rk;- ri;r.il;, ;,"'.;n, and other riverihooo needs(Annexure.Vlll). 

,/,€g
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(vii) No violatjcn :':-: ::'?st (Conservation) Act, 1980 were observed in the area proposed for
diversion -: - 

= - '- :' :,es in the State Forest Departmer t and Stare Government have
recommer :.: '.- . : -::csal for prospecting without any specific conciitron.

lviii) Exam;na: -- :':-: :':poseci area using DSS tools revealed thatas per Decision Rule No, 2, theaiee'? 3 -:: :-: :::3E0ry of pristine forests.

Other information

(i) The Rajyasthan Rajya. Vidyut lrligam Limited (RVUNL) has been aliotted thr.ee coat blocks in the
area by the Ministry of Coal Currently, mining is undertaken in Parsa East and Kete Basen Coal
Block' The two coal brock viz. KECB and Parsa Coal Block have been allotted by the Ministry of
Coal to the RVUNL vide its letter dated 31,c3.20'1s anci gog.z0ls, ielp;;"firr:r,, nrr three coal
blocks have been allotted for captive use of the coal.

(li) During the inspection it was also gathered that the User Agency has RVI.JNL hac 6 Thermal power
Plants (TPP) in the State of RajJsthan hlving total powei generation capacity of 7,580 MW andiorai arnua' :cal reqli:eme;it cf 35. i2 i,]T. ii ,,;as funher in"formed tnat out oi ri,e totul 6 fpp,2
TPP are Super Critical TPP requiring 11.06 MTPA of coal. out of 2 super critical Tpp, chhabra
SCTPP is currently operation while-2nd.SCTPP will be fully-operational by January,201B. Theremaining TPP of the User Agency have been reported to baoperational. Currentcoal linkages foraforementioned TPP, are with sECL and PEKB; KECB and parsa coai Blocks. The pEKB coalhas total coal reserve of 452 MT, out of which 23 MT have been mined out so far at an annualproduction capacity of 10 MTPA. At an enhanced production of '15 MTpA, the life of the mine wiilbe 34 years. The User Agency has further informed that estimated coal reserues in parsa andKete Extension coal Block area has coal reserves of 150 MT and 200 MT respectively. An annualpioduction of 12 MTPA (5 MTPA-Parsa CB; 7 MTPA KECB) will be realized from these rwo coalblocks in near future to meet the coal requirement of TPPs oith. ur.r. Agency. Details of rpp andtheir coal requirement, as made available by the User Agency, is enclosed at Annexure -lX.

(iii) lt was also informed by the User Agency that proposal seeking prior approval of the central
Government under the Forest (conservation) Act, tgao tor diversion of 860 ha of forest land forcoal mining in Parsa Coal Block has been submitted to the authorities in the State ForestDepariment and the same is under consideration in the Divisional Forest Oifice, Surquia.

':"''
=# uta\. t'+ *-'1-

(Charan Jeet Sing6)
Scientist'C'
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COMI,IENTS AND RECOMMENDATIONS OF THE ADDITIONAL PRINCIPAL CHIEF

CO|.rSER.VAToR OF FORESTS (CEN-|RAL), REGIoNAL oFFlcE NAGPUR

The cetatlec cts.-,:.:is on the proposal have already been made in the inspection report' From the

obse.vaticis i.erc:;=j in the inspecticn report, it can'be ascertained thar area is rich in vegetation,

particularly sal specres and movement of wildlife has also been reported' Three coal block i'e PEKB'

Parsa coal Block and KECB are contigucus tn the area and currently, mining operatron are undertaken

in the pEKB. Sc far, the User Agency, cut of totai 23BB'525 ha of iease area' has carried out mining

oV€r'orr area of 384 0 ha, comprised af 2-?4'C ha of forest land and '150 0 ha of tenancy land' Capltve

mining in the new u,.u hu. been proposed by itre User Agency to meei the demand of coal Had it

been on a standarone case of mining, given thf Jensity of t6resr, ii wourci noi desei-ve consideraticn for

approval under the Forest (Corrservation) Act, lgB0 However' ls the proposeC area is one of the 3

coar brocks. out of which minin3 is arready E;];g;rn coar brock contigLrous i0 this area, the proposal

inay be cc:sidered

" !,-'.,,- 
.,,''J

t t :i i

.' 'a' .'-:- | l

'

.i''r:'i
I .1{.\. !

i.. :' (KdnwarjitSingh)
Addi."PCCF (Central).

^ r"{.

rrill'
'q\"1 

i'
s lt.J \ri
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F' No' 8-46n011'FC
Govcrntrlent of India

lvli n is l.r,v uf Etivjrcttitncnt, Forests & 
.C] i'T" C h a rt ge

(Forest Conservation Divi sion)

Indira ParYavaran Bh.awatt'

Jor Bagh Road, Altgan3'

lewlettri: 110003'

Datecf : 19Y"."*r* r, 2ol7

l o' 
The Principal Secretary (Forests'i'

Governtlent of C hhattisgarh'

RaiPur.

sub: proposar ror prospe:tiis :.:.::1 :T fi.":r::,liit it"irll^ "9lilfliffi]fi:*Extension coal block in iavou 
r.i'nn rSi boreiroles af 4" dia in

Limiteti i"t ":ipf"t"iio" "f 
coal reserves by underta

s,fgti" Oistti"iin the State of Chhattisgarh'

Sir"
I am directecl to refer to the cover.nrrent of chhattisgarlr's retler No' F-5-44l201'lll0-2 dated

01.0'/.2017 on the subject mentioned above seeking prior upp'o'"ui oithe central Governmetrt r'tnder

section-2 ottt," nor"sil-Ci"r.r"^ii""; eo,, iq80"",r;to say tirat the proposal has-been, examined by the

Forest Advisory c",o;i;;;;"riiu*.r uy tr.," c.nnut Governmenr uriJ.is..tio'-3 of the aforesaid Act'

AftercarefulexaminationoftlreproposaloftheS'tat::overnmentandonthebasisofthe
r.econrnendations of the Forest Advisory i";""in"", In-principle approval /Stage-l.clearance of tlre

cerrtral Govertrmettt is hereby granteci 
'"' 

;;;";s "r '"1 
fb; ;;; of 1745'883 ha of forest land

of Kenre Extension coar block in ruuo* oi Rajyasthan Rajya vidynt Utpadan Nigam Limited

for exploration of coal reserve, uy uno.rtJing isr boreholes o f 4'i dlain s$yja District in the

State of Chhattisgarh subject to tlie following conditions:

(i)TheUserAeericylli3|l^',:"I,:I"dexploratorydrillingofamaximurnofl53boreholesof4''
diameter n"'.r ri+s.sg3 ha of forest land' .rp4 hv state government through

(ii)i1'iffi Hff1*"',:T:.;iXUt'f q,Ulf iJilff Tr*r"""i,1"*nradunror

the whole Hasdeo- Arand-coalfietds "omprising-oi 
tur"'-parsa' Parsa East'

Kante to be funded uv rrr)r'ii"i"-than 1."ir"";d;t 
utpaoan Nigam Ltd

(RvuNl). The stud.v i, to'u" u*"iJ"o uy-staticon"to*"nt- by associating the

rndian iouncil or norestriR;;; Jd Ed;';;;;-iiCrnn),-Dehradun and

Wildlife Institute of India i*;F;Ifr l^::jl-l.e'"i-o 
wildlife m ana gement

ptan (IWMp) will b" prepared and "on,".tnition-;t;" 
will be'identified and

mitigaiion -"ur.rr", w*r ui*."-"omm*na*a ot;;';.n*t t-oT:ttt"e' The cost of

study and cost of irnplementation of recomm;;;;;i; shall be borne by M/s

Rajasthan Rajya Vidyut U.;;;;; Nigu* Lt;-iRRvUNL). The report will bc

(iiD ,'f$tj:[il$|;1il'iii$;cting or coar.in'rorest area does. not assure anv

subsequent right to 1tvt" i;i""r;i-* niit" 'viav"t 
91p19:l 

Nigam Ltd

(RRWNL)toclaimn";,,,;;;;;J"',*"tioi',(tD;iT9|1990forminingof
coal. Fresh proposal a, iJ-rri"n-urrde' t*ti"t)al of Fc Act,for mining will

be considered on r"rii-nar.d on the "pott 
or' tnt expert committee so

constituted to study tr,"""ii"or"ersity it 
'irt" 

^re^) 
lov FAc on thc

19.1>'t+
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r€cornmendations cf the State Government, existing guidelines and 'pclicy ibr
coal miniiig and the standard procedure fol cliversiop of tbrest land for coal
mining shall be followed in such case.

{iv) No tree/ vegetrtion shail be allo*'ed to be removed /felled r!uring prospecting.
User asency sba!! give an undei'iakii-rg iilai rro iorest area will be diverted for
road.

(v) Compensatory afforestation :hall be raised oven equal diverted forest land and
at-least 1000 plants per hectare (6.12125 hectares x tr000:6200 plants) shall be
planted over identified non- foresi larrd (6.2 ha) in pits oi size 0.6m x 0.6m x
0.6m filled with lmpcrted soils and nanure with provision for ten years on
subsequent maintenance. Identified non-forest land for CA has been certified to
be suitabie ior baid hiii piantation bv thr state government.

(vi) 25"/o of revised CA cost will be depositcd extra hy' the user agency lbr soil and
rnoisture ronservation (SMC) activities cn the CA land.

(vii) The non-fbrest land rvill be iransferred in fal'our of forest department before
the stage-II approval.

(viii) The approval for prospecting shall be subject to the outcome of the Civil Appeal
No. 4395 of 2014 in the mattev of Rajasthan Rajya Vidyut Utpadan Mgam Ltd
vs. Sudiep Shrivastava pending before the Hon'ble Supreme Court.

(ix) The land identified for the purpose of CA shall be clearly depicted on a Survey of India topo-
sheet of I :50,000 scale.

(x) The non-forest land to be transl'erred and mutated in favour o1'the State Forest Departrnent
fbr raising Compensatory Afforestation shall be notified as reserved Forest under Section-4
or Protected Forest under Section-29 of the Indian Forest Act, 192'l or under the relevant
Section(s) of the local Foresi Act.

(xi) The User Agency shall transfer the cost of raising and rnaintaining the compensatory
afforestation at the current wage rate in consultation with State Forest Departrnent in the
account of Ad-hoc CAMPA of 'the concerned State through online portal. The scheme rnay
include appropriate provision for anticipated cost increase for works scheduled for subsequent
years.

(xii) The activities to be undeilaken by the user agency witirin the lorest land for prospecting shall

not result in felling of any tree;
(xiii) The samples collected during the prospecting shall be used pr-rrely for investigation purposes

and shall in no case be used for trade or comlrerce purpose;
(xiv) To minimize disturbance to the wildlife, user agency shall take all possible measures to

minimize noise during prospecting operations and halt the prospecting activities during night
and during such periods in the day as may be advised by the concerned Chief Wildlife
Warden, coucern State Forest Department ;

(xv) The State Forest Department shall deploy adequate staff to supervise the activities to be

undertaken by the user agency to prevent any damage to the flora (especially the fresh

regeneration), fauna and also to prevent felling of trees during drilling of hoJes and tnovement
of equipment;

(xvi) After completion of the prospecting all bore holes shall be completely filled up and the

ground restored back to its original position ;

(xvii) During transportation of Bore drilling Machine / riss, no new road / permanent path in the

forest area will be constructed.
(xviii) The State Govemment and the user agency shall comply with any other condition that the

concern Regional Office of this Ministry may stipulate, from time to time, in the interest of
conservation, protection and development of forests & wildlife; arid

(xix) The user agency and the State Govemment shall ensure compliance to provisions of the

Guidelines dated 4d' Iuly,2014 issued by the Ministry regarding drilling irr the forest land.

(xx) The State Government and user agency shall comply the provisions of the all Acts, Rules,

Regulations, Guidelines, NGT order & Hon'ble Court Order (s) pertaining to this project, if
any, for the tine being in force, as applicable to the project; and
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(xxi.) This permission shali, in no wa)/' colrfer any.rights io:.1: project proporreuts or any other

agency for grant of approval un,l., th. Forest (consen riirir) Aci, l9E0 for diversion of foresi

lancl fbr any"other non-fo'estty ttse of the said forest larl

After receiptof compliance fepoft on fulfiltnent of the conditiotts ueutioned above' the proposal

sSall be considered for final approval unc., s.ttio'-,-f"iin" no'e't iCo"servation) Act' 1980' Transfer of

fbrest lancl shall not be affected till final .pp'ot'i'i' ;;;t;e b-v tire ie'lral Gove'rrnent in tliis regard'

Yours faithfullY'

n0n (\

ffi11
(SandeeP Sharma)

Assistant lnspector General of Forests (FC)

Ctpr to:

t.
2..

3.

4.
5.

6.

The pri,rcipai chief couservator ol'Forests. corertltrelli of Cilhaitisga:lr' Rail't-tt"

ffr. nOAf . PCCF (Central), Regional Office' NaEDttr

Ttre Noctal officer recnj,bl""pccF, Governm;nt of chhattisgarh, ilaipur"

User AgencY.
Monitoring Cell of Forest Couservr{ion' MoEF&CC' New Delhi'

Guard File.

Assistant lnspecior Getleral of Forests (FC)

r/
\ 

\_----l

e'

Em\'\4
(SandeeP Sharma)'

^ {l -/1l\I rV\i- rri/'
/) 

a"
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F.No. J·11015/0l/200S..IA.D (M) 
Government of India 

Ministry of Environment. Forest and Climate Change 
Impact Assessment Division 

••••• 
Indira Paryavaran Bhawan. Jor Bagh Road, 

Aliganj. New Delhl-11 0003 

Dated: 11th August, 1020 
OFFICE ORDER 

Sub: Parsa East and Kanta Basan Opencast Coal Mine from 10 MTPA to 15 MTPA and 
Pit Bead Coal \Vasbery From 10 MTPA to J5 MTPA of Mls Rajasthan Rajya Vidyut 
Utpadao Nigam Ltd. located in Hasdeo:Arand Coalfields in District Surguja 
(Chbattisgarb)- reg. Sbow-caust" Notice under Section 5 ofE{P) Act1 1986. 

WHEREAS. the Environmental Cl~arance {EC) for Parsa East and Kanta Basan Opencest 
Coal Mine Project oflO MTPA and Pit Head Coal Washery of 10 MTPA ofM/s RajasthanRajya 
Vidyut Utpadan N igam Ltd. located in Hasdeo-Arand Coalfields in District Sarguja 

(Chhattisgarh) has been accorded by the Ministry on 21 s1 December. 2011 . Further Corrigendum 
dated 22nd June. 2012. modification dated 4th March. 2013 and re\'alidation da1ed 25th June, 
2015 was given. 

2. WHEREAS. specific condition No. (ii) of EC dated 21st December. 2011 stipulated that 
'"'The linked 4Xl35 M\V FBC Power Plant shall be commissioned in 2~3 years ... 

3. WHEREAS. specific condition No. (ii) of EC dated 21st December. 20 J 1 stipulated ·wa.s 
amended on 29'b December. 2015 and time period for .commissioning the FBC was increas-ed to 
()..7 years. It quotes "The linked 4Xl35 MW FBC Power Plan.! shall be commissioned in 6-7 
years··. 

4. WHEREAS. Expansion in favour of M/s Rajasthan Rajya Vidyut Utpadan Nigam Limited 
to the expansion of Parsa East and Kama Basan Opcncast Coal Mining Project from J 0 MTP A to 
15 MTPA and Pit Head Coal Washery From 10 MTPA to 15 MTPA located in Hasdeo-Arand 
Coalfields in District Surguja (Chbattisgarh) of environmental clearance dated lOU\ August, 2018 
granted by the Ministry. 

5. WHEREAS. Mls Rajasthan Rajya Vidyut Utpa.dan Nigam Limited requested for 
amendment in environmental clearance with regard to specific conditions 4(ix) as ·Transportation 
of raw coal. washed coal and rejects shall be through rail'. 

Page 1 of 3 
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6. WHEREAS, EAC (Coal Mining) in its meeting held on 24-251b April, 2019 , while 
considering application observed that Pending formulation and approval of the comprehensive 
guidelines, the committee resolved tha1 as an interim measure the concerned State Pollution 
Control Board may stipulate additional terms and conditions in the CTOs depending upon the coal 
transportation network. air qtrelity and other endronmental parameters. but at the same time 

complying with tbe National Ambient Air Quality Standards. 

7. WHEREAS, EAC (Coal Mining) in its meeting held on 25th June, 2019 while considering 
earlier recommendation of its meeting dated 24-2Sth April 2019 noted non-compliance of 
conditions stipulated in the earlier environmental clearance dated 21 '1 December. 2011, amended 
on 29th December. 2015 regarding installation ofFBC power plant for utilization of coal washel)' 
rejects, and desired that the Ministry may take parallel action on this regard as per the e:\1ant 
rules/guidelines. 

8. In the above contC).1 your attention is stra·wn to provision of Section 5 ofthe Environment 
(Protection) Act, 1986 which is as reproduced below: 

"For the avoidance of doubts. it is hereby declared that the power to issue direction.~ under this 
section includes the power to direct-

a. The closure. prohibition or regulation of any industry. operation or process: or 
b. Stoppage or regulation ofthe supply ofeJeetricity or water or any other service.·· 

9. NOW, THEREFORE, you are directed to submit your response to why this Ministry 
shall not take ution against you under the provisions of Environment (Protection) Act, 1986 
for the noo· compUance of tbe envjronmental ~onditions mentioned abo,·e. You are advised 
to submit your reply within 30 (thirty) days of th<> receipt of this Notice. In your response, 
it may also be clearly stated whether a hearin' is required by tbt> project proponent before 
a final order i~ passed by this Ministry. It ma) also be noted that if no response h received 
within 30 days, Ministry will be constrained to initiate action. as deemed fit and appropriat~ 
under the provision of Section 5 of tbt> En,ironment (Prot~ction) Ad, 1986 and in the 
cir-c-umstances of the case witb or without any further notice to tbe Projet't. Also, this sbol'­
cause is without prejudice to any other ICJ!al act-ion which moy be taken against you 

This issues with the appro\'al of the Competent Authority. 

Director 

P.age 2 of 3 
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Chairman & Managing Director 
M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd. 
(Govt. of Rajasthan Undertaking) 

Vidyut Bhawan. Jyoti Nagar~ Janpath. Jaipur -302005 

Phone No. 0141-2740692; E-mail: cmd@rrvun.com 

Copy to: 

1 . The Chairman. Central Pollution Control Board. Parivesh Bhawan. CBD-cum-Office 

Complex. East Arjun Nagar, Delhi-It 0032. 

2. The Secretary, Department ·of Environment & Forests. Government of Chhatti.sgarh. 
Secretariat~ Raipur 

3. The APCCF, Ministry of Environment. Forest and Climate Change. Regional Office 
(Western Central Zone). Ground Floor, East Wing. New Secretariat Building. Civil Lines. 
Nagpur {Maharashtra) 

4. The Chairman, Chhattisgarh wState Environment Conservation Board. 1-Tilak Nagar, Shiv 

Mandir Chowk., Main Road, Avanti Vihar. Raipur • 492001 (Chhattisgarb). 

5. Guard IDe/Monitoring file. 6. Website ofMoEF&CC. fry) I~___:..:..:-: 
~·O'f'~ 

{Monoj Kumar Gangeya) 
Director 

Page 3 ofl 
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Government of India
Ministry of Environment, Forest and Climate Change 

(Forest Conservation Division)

Indira ParyavaranBhawan,
Aliganj, Jor Bagh Road,

New Delhi: 110003
Dated: 02.02.2022

To
The Principal Secretary (Forests),
 Government of Chhattisgarh, 

    Mahanadi Bhavan,
New Raipur, Chhatishgarg

Sub:  Proposal  for  non-forestry  use  of  1898.328  ha  of  forest  and
(1654.109 ha of revenue forest  land and 244.219 ha of notified forest
land)  in  favour  of  Rajasthan  Rajya  Vidyut  Utpadan  Nigam  Limited
(RRVUNL), in Villages Parsa and Kete, Tehsil Udaipur, District Surguja,

Chhattisgarh- grant of permission for mining over Phase-II area- reg.

Sir,
I am directed to refer to the State Government letter no. 5-04/2010/10-2 dated

22.02.2021 and Ministry of Coal, Government of India’s letter No. 103/13/2015/NA
dated 23.11.2021 on the above subject seeking approval of the Central Government
for grant of approval for Phase-II mining operations in the balance area of 1136 ha of
forest  land  in  Parsa  East  and  Kete  Basan  Coal  Block  and  Government  of
Chhattisgarh’s letter no. 5-17/2018/10-2 dated 8.10.2021 forwarding a copy of report
on  Biodiversity  Assessment  Study and  to  inform  that  proposal  of  the  State
Government has been considered by the Forest Advisory Committee constituted by
the Central Government under Section - 3 of the aforesaid Act.

After careful examination of the proposal of the State Government and on the
basis of the recommendations of the Forest Advisory Committee, and approval of the
same  by  the  competent  authority  of  the  MoEF&CC,  New  Delhi,  the  Central
Government hereby accords approval for commencing Phase-II mining operation in
the balance area of 1136 ha of forest land in respect of proposal involving non-forestry
use of 1898.328 ha of forest and (1654.109 ha of revenue forest land and 244.219 ha
of  notified  forest  land)  in  favour  of  RRVUNL,  in  Villages  Parsa  and Kete,  Tehsil
Udaipur, District Surguja, Chhattisgarh subject to fulfilment of following conditions:

i. The recommendation in the Biodiversity Assessment Report (BAR) have been
made keeping in view the comprehensive scenario of current production levels,
biotic interference, mitigating measures, etc vis-à-vis impact on surrounding
resources. Therefore, no further changes in the Mining Plan vis-a-vis land use
shall  be  effected  by  the  user  agency  without  the  prior  approval  of  Central
Government.

ii. The recommendations made in the BAR shall be incorporated into the Wildlife

File No.8-31/2010-FC
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Management  Plan  and the same shall  be  implemented  by  the  State  Forest
Department at the project cost. 

iii.Quarterly  site  inspection  on  compliance  of  conditions  shall  mandatorily  be
done jointly by Ministry, IRO (Raipur) and State Forest Department  and the
observations/findings shall be submitted to Ministry. 

iv.Grant of permission for mining operations in the Phase-II area of 1136 ha is
subject to change as per the directions of Hon’ble Supreme Court, as may be
directed in final decision, in Civil Appeal 4395 of 2014. 

v. The  user  agency,  in  consultation  with  the  State  Forest  Department,  will
strengthen the provision for appropriate financial outlay for the establishment
and  effective  functioning  of  Rescue  and  Rehabilitation  team  to  mitigate
human-wildlife conflicts. 

vi.The  State  Government  and  the  user  agency  shall  ensure  that  concerned
orders/directions  of  Courts/Tribunals,  relevant  provisions  of  all  concerned
Acts, Rules, Regulations and Guidelines pertaining to this project, if any, for
the time being in force, as applicable to the project. 

vii.Biodiversity restoration should be integral part of mining site rehabilitation
and User Agency should submit annual progress report on rehabilitation of
mined up areas following best practices and afforestation measures to IRO for
information and verification. 

viii.State  Government  shall  ensure  that  conditions  stipulated  in  the  Stage-II
approval dated 15.03.2012 be complied with by the user agency; and 

ix.Violation  of  any  of  these  conditions  will  amount  to  violation  of  Forest
(Conservation)  Act,  1980 and action  would  be  taken  as  per  the  provisions
made under the Act and Forest (Conservation) Rules. 

  Yours faithfully,

 
Sd/-

(Sandeep Sharma)
Assistant Inspector General of Forests

 

Copy to:
1. Principal Chief Conservator of Forest (PCCF), Aranya Bhavan, Sector 19, North

Block, New Raipur- 492002 Chhattisgarh. 
2. Regional Officer, Integrated Regional Office, MoEF&CC, Naya Raipur 
3. Nodal Officer (FCA), Jail Road, Aranya Bhavan, Raipur. 
4. User Agency 
5.Monitoring Cell, Forest Conservation Division, MoEF&CC 
6. Guard file 

File No.8-31/2010-FC
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 Government of India
Ministry of Environment, Forest and Climate Change

(Impact Assessment Division)

To,

The Superintendent Engineer (Fuel)
RAJASTHAN RAJYA VIDYUT UTPADAN NIGAM LIMITED
Room no. 120, Vidyut Bhawan, Janpath, Jyoti Nagar,
Jaipur,,Jaipur,Rajasthan-302005

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
This is in reference to your application for Environmental Clearance (EC)

in respect of project submitted to the Ministry vide proposal number
IA/CG/CMIN/235298/2021 dated 12 Jan 2022. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC22A006CG179259
2. File No. J-11015/03/2008-IA-II(M)
3. Project Type Expansion7
4. Category A
5. Project/Activity including

Schedule No.
2(a) Coal washeries

6. Name of Project Parsa East and Kanta Basan Opencast
Mine and Pit Head Coal Washery
expansion from 15 MTPA to 21 MTPA

7. Name of Company/Organization RAJASTHAN RAJYA VIDYUT UTPADAN
NIGAM LIMITED

8. Location of Project Chhattisgarh
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 14/02/2022

(e-signed)
Lalit Bokolia
Scientist F

IA - (Coal Mining sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC22A006CG179259     File No. - J-11015/03/2008-IA-II(M)    Date of Issue EC - 14/02/2022        Page 1 of 16
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File No. J- 11015/03/2008-IA- ll(M)
Government of India

Ministry ofEnvironment Forest and Climate Change
(Impact Assessment Division)

****
Indira ParyavaranBhavan,

JorBagh Road, New Delhi-110 003
Email: lk.bokolia@nic.in Tel: 01124695363

Dated: 14th February, 2022
To,

Add Chief Engineer (Fuel)
Mis Rajasthan Rajya Vidyut Utpadan Nigam Limited
Vidyut Bhawan, Janpath, Jyoti Nagar,
Jaipur-302005 (Rajasthan)
Email: fuel.rvun@gmail.com

Sub: Expansion ofParsa East and Kanta Basan (PEKB) Opencast Coal Mine from 15 MTPA
to 18 MTPA in total ML area of 2682.856 ha of M/s Rajasthan Rajya Vidyut Utpadan Nigam
Ltd. located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and Basan,
Tehsil Ambikapur, District Sarguja (Chhattisgarh)- For Environment Clearance under
Ministry OM dated 15th September, 2017-reg.

Sir,
This has reference to your online proposal No. IA/CG/CMIN/235298/2021 dated 12th

January, 2022 for grant of Environmental Clearance to the above project.

2. The Ministry of Environment, Forest and Climate Change has considered the application. It
is noted that the proposal is for grant of Expansion of Parsa East and Kanta Basan Opencast Coal
Mine from 15 MTPA to 18 MTPA in total MLarea of 2682.856 ha ofM/s Rajasthan Rajya Vidyut
Utpadan Nigam Ltd. located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and
Basan, Tehsil Ambikapur, District Sarguja (Chhattisgarh).

The project/activity is covered under category 'A' of item l(a) 'Mining of Minerals' the Schedule
to the EIA Notification, 2006

3. The proposal was considered by the sectoral Expert Appraisal Committee (EAC) in its 25th
EAC meeting held during 18 -20 January, 2022. The details of the proposal, as ascertained from the
proposal documents and as revealed from the discussions held during the meetings, are given as
under:

(i) The project area is covered under Survey oflndia Topo Sheet No. 641/13 and is bounded by
the geographical coordinates ranging from latitude 22° 47'39" to 22°51 '12" N and longitude
82° 46'38" E to 82°50'51" E.

Expansion ofPEKB Opencast Mine M/s RVUNL
Page 1 of 15
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(ii) Coal linkage of the project is proposed for captive use for various linked Thermal Power
Plants.

(iii) Joint venture cartel has been formed-Not applicable.

(iv) Project does not fall in the Critically Polluted Area (CPA), where the MoEF&CC's vide its
OM dated 13th January, 2010 has imposed moratorium on grant of environment clearance.

(v) Employment generation to 1805 persons will be provided from the project.

(vi) The project is reported to be beneficial in terms of coal to be used in power generation in
Rajasthan, which will help in reducing gap in demand and production of electricity in the state.
Based on the requirement of the people of the project area, the development activities are being
taken up. The basic requirement of the community is being strengthened by extending health
care, educational facilities developed in the township to the community, providing drinking
water to the villages affected, building/strengthening of existing roads in the area etc. Project
is also generating direct as well as indirect employment in the area.

(vii) Earlier, the environment clearance to the project was obtained under EIA Notification, 2006
vide Ministry's letter No. J-11015/120/2014-IA-II(M) dated 10th August 2018 for 15 MTPA
in mine lease area of 2682.856 ha.

(viii) Total mining lease area as per block allotment is 2767 ha and as per approved mining plan is
2682.856 ha Mining Plan (Including Progressive Mine Closure Plan) has been approved by
Ministry of Coal on 12th August 2016.

(ix) The land usage pattern of the project is as under

Pre-mining Land use detail (Area in ha)

S.N. LANDUSE Within Outside ML TOTAL
ML Area Area (ha) ,.

1. Agricultural · land, Tenancy & 701.786 Nil 701.786
settlement etc.

2. Forest land 1871.118 Nil 1871.118

3. Others (Government Land) 109.952 Nil 109.952

TOTAL 2682.856 Nil 2682.856

Post Mining:
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Post Closure Land use status is furnished hereunder: (Area in ha)

s. During End of Land Use (ha)
N. Type Mining Life Plantatio Water Public Agricu Disman TOTAL

(ha) (ha) n Body Use Iture tied
Grass/ land
greenbeh

1. External OB 112.655 112.655 112.655 - - - - 112.655
Dump

2. Topsoil Dump 5.000 5.000 5.000 - - - - 5.0003. Excavation Area 2328.247 2127.555 260.692 2328.247
(i) Backfilled 2157.560
area
(ii) Excavated 230.687
rvoid

4. Road& 137.435 137.435 13.744 - 32.601 - 91.090 137.435
Infrastructure
area

5. Rationalization 39.518 39.518 35.931 - 3.588 - - 39.518
Area

TOTAL 2682.856 2682.856 2294.884 260.692 36.189 - 91.090 2682.856
(x) Total geological reserve reported in the mine lease area is 516.40 Million Tonnes with 452.46

Million Tonnes mineable reserve. Out of total mineable reserve of 452.46 Million Tonnes,
452.46 MT are available for extraction. Percent of extraction is 87.62 %.

(xi) Three (Seam-VI, Seam-V & Seam-IV) seams with thickness ranging from 2.27 m 9.72 mare
workable. Average Grade of coal is F, stripping ratio 5 .24 m3/T, while average gradient is 40
(1 in 15).

(xii) Method of mining operations envisages by Opencast method with Overburden removal by
shovel-dumper & coal mining by surface miner.

(xiii) Life ofmine will be 19 years.

(xiv) The project has two external OB dumps in an area of 112.655 ha with 60 m height and 43.52
Mm3 ofOB. Two internal OB dumps in an area of 2157.560 ha with 2325.20 Mm3 of OB is
envisaged in the project.

(xv) Total quarry area is 2388.247 ha out of which backfilling will be done in 2157.560 ha while
final mine void will be created in an area of230.687 ha with a depth of30 m. Backfilled quarry
area of2127.555 ha shall be reclaimed with plantation. Final mine void will be converted into
a water body.
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(xvi) Transportation of coal has been proposed by in mine pit head, from surface to siding by
conveyor and at sidings by Railway.

(xvii)Reclamation Plan in an area of 2294.884 ha, comprising of 112.655 ha of external dump,
2157 .560 ha of internal dump and 54.675 ha of green belt including safety zone/rationalization
area.

(xviii) 1871.118 ha of forest land has been reported to be involved in the project. Approval under
the Forest (Conservation) Act, 1980 for diversion of 1871.118 ha of forest land for non­
forestry purposes has been obtained vide MoEF&CC letter F.no.8-31/2010-FC dated 15th
March 2012.

(xix) No National Parks, Wildlife Sanctuaries and Eco-Sensitive Zones fall within 10 km boundary
of the project.

(xx) The ground water level has been reported to be varying between Pre-monsoon- 3.50 to 8.20 m
bgl to Post-monsoon- 0.30 to 3.20 m bgl.

(xxi) Total water requirement for the project is 13,195 KLD.

(xxii)NOC of the Central Ground Water Authority for has been obtained on 23rd September 2009.

(xxiii) Public hearing- Present Application is for expansion ofEC (15 to 21 MTPA) which does not
attract PH, being applied under MoEF&CC's OM dated 15.09.2017. Last Public Hearing for
the project of 15 MTPA capacity in an area of2682.856 ha was conducted. on 11th September
2016 at Village- Basan, District Surguja, Chhattisgarh.

(xxiv) Consent to Operate for the existing capacity of 15 MTPA was obtained from the State PCB
on 01/12/2021 and is valid till 30/11/2024.

(xxv) River/nalla is flowing 2.7 Km boundary from Northern Boundary of the block of lease. No
nalla diversion is involved.

(xxvi) Regular monitoring of ambient air quality is being carried out on fortnightly basis. The
documented report is submitted to SPCB and also to MoEF&CC along with half yearly EC
compliance Teport. In general, the results of ambient air quality monitoring data were found
within prescribed limits except few aberrations which can be attributed to the specific local
conditions during the day of sampling.

(xxvii) Civil Appeal no(s). 4395 of 2014 Rajasthan Rajya Vidyut Utpadan Nigam Ltd vs Sudiep
Shrivastavl'&Others pending before the Hon'ble Supreme Court of India

(xxviii)Total cost of the project is Rs. 236900 lakhs. Cost ofproduction is Rs. 1494 per tonne., R&R
cost is Rs. 82 crores. Environment Management Cost is Rs. 1000 Lakh (Capital), Rs. 550 Lakh
(Recurring).
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4. The Expert Appraisal Committee (EAC) in its 25th EAC meeting held during 18-20 January,
2022 has recommended the project for grant of Environment Clearance (EC). Based on
recommendations of the EAC, Ministry of Environment, Forest and Climate Change hereby accords
approval for Environment Clearance (EC) for 20% (stage-1) Expansion under O.M. dated
15.09.2017 of Expansion of Parsa East and Kanta Basan (PEKB) Opencast Coal Mine from 15
MTPA to 18 MTPA in total ML area of 2682.856 ha ofMis Rajasthan Raj ya Vidyut Utpadan Nigam
Ltd. located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and Basan, Tehsil
Ambikapur, District Sarguja (Chhattisgarh), under 7 (ii) clause of EIA Notification, 2006 and
subsequent amendments/circulars thereto subject to outcome of Civil Appeal no(s). 4395 of 2014
Rajasthan Rajya Vidyut Utpadan Nigam Ltd vs Sudiep Shrivastava & Others pending before the
Hon'ble Supreme Court oflndia and the compliance of the following terms & conditions/ specific
conditions for environmental safeguards:-
(i) PP shall obtain the Consent to Establish/Consent to Operate for 18 MTPA ofmine production

from SPCB prior to production.

(ii) PP must comply with all the non- compliances or partially compliances as per the certified
compliance report w.r.t EC conditions stipulated in EC dated 10th August 2018 and EC dated
21st December, 2011 and EC amendment dated 24th July, 2019, and furnish the detail of the
compliance of EC conditions prescribed with amendment in EC vide letter dated 23rd
December, 2021 in the six monthly compliance report of IRO and respective state pollution
board.

(iii) PP shall construct 3rd silo of2000 Tonnes and commission by October, 2022 and onward no
additional coal will be transported through road.

(iv) Third party monitoring by reputed instituted for air quality (including heavy metal analysis)
shall be carried out at identified locations, both ambient and the process area, to arrive at
impact of the proposed expansion at regular interval of 3 years.

(v) PP must carry out the energy audit to reduce the energy demand including submission oftime
bound plan to install the solar power plants at suitable area.

(vi) PP to obtain 5-star rating from Ministry of Coal.

(vii) PP shall construct a multi specialty hospital of 100 beds for local people within 10 km buffer
area of coal mine within 2 years of issue of this EC letter. Further, this hospital will accept
Pradhan Mantri Jan Arogya Yojana for medical facilities to nearby villagers.

(viii) PP shall make slope stabilization of the OB dump 2 of 82 ha and plantation of only Sal trees
will be done within 2 years.

(ix) Monitoring of Atem river and Tara stream shall be conducted quarterly for drinking water
parameter including trace metals and data so generated submitted to CECB and Ministry's
IRO Raipur.

(x) PP shall submit river conservation plan of Atem river from independent expert and submit it
to Ministry's IRO within one year and further implement the recommendation of this
conservation plan with strict timeline. If feasible, river conservation plan shall be dovetailed
with State's river conservation plan to supplement their efforts.
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(xi) PP shall explore to deploy CNG/LNG or electrical power run dumpers or equipment's for
mining operations.

(xii) PP shall implement Peripheral tree plantation with miyawaki method of 50 mts width within
2 years through independent expert.

(xiii) PP shall install fixed fog cannon (mist sprayer) all along the haul road till CHP, Railway
siding and OB Dump area and accordingly sufficient number of additional fog cannons (not
less than 10 nos.) with 40 mts jet length shall be installed within 1 year. It should be ensured
that air pollution level confirm to the standards prescribed by the MOEFCC/CPCB.

(xiv) PP shall obtain No Objection Certificate (NOC) for extraction of Ground Water from Central
Ground Water Authority for expansion capacity

(xv) PP to provide bio toilets to the villages located within the study areas after consultation with
gram panchayat or any other sanitation scheme as feasible within 2 years from the grant of
this EC.

(xvi) PP to install 1 more continuous ambient air quality monitoring stations at suitable locations
preferably village side and with consultation of SPCB. The real time data so generated shall
be uploaded on company website. In addition, data should also be displayed digitally at entry
and exit gate of mine lease area for public display.

(xvii) PP shall develop water harvesting pond near the villages of suitable area as suggested by
Gram Panchayat.

(xviii) Active OB Dump should not be kept barren/open and should be covered by temporary grass
to avoid air born of particles

(xix) Project Proponent shall obtain blasting permission from DGMS for conducting mining
operation near villages and also explore deployment of rock breakers of suitable capacity in
the project to avoid blasting very near to villages. There shall be no damages caused to
habitation/structures due to blasting activity.

(xx) PP should establish in house (at project site) environment laboratory for measurement of
environment parameter with respect to air quality and water (surface and ground. A dedicated
team to oversee environment management shall be setup which should comprise of
Environment Engineers, Laboratory chemist and staff for monitoring of air, water quality
parameters on routine basis. Any non- compliance or infringement should be reported to the
concerned authority. The above said laboratory should be established and certified by NABL
within one year of issue of this letter.
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4.1 The grant of Environment Clearance (EC) is further subject to compliance of the Standard
EC conditions as under:

(a) Statutory compliance

(i) The project proponent shall obtain forest clearance under the provisions of Forest
(Conservation) Act, 1986, in case of the diversion of forest land for non-forest purpose
involved in the project.

(ii) The project proponent shall obtain clearance from the National Board for Wildlife, if
applicable.

(iii) The project proponent shall prepare a Site-Specific Conservation Plan / Wildlife
Management Plan and approved by the ChiefWildlife Warden. The recommendations of the
approved Site-Specific Conservation Plan/Wildlife Management Plan shall be implemented
in consultation with the State Forest Department. The implementation report shall be
furnished along with the six-monthly compliance report (in case of the presence of schedule­
r species in the study area).

(iv) The project proponent shall obtain Consent to Establish/Operate under the provisions of Air
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of
Pollution) Act, 1974 from the concerned State Pollution Control Board/ Committee.

(v) The project proponent shall obtain the necessary permission from the Central Ground Water
Authority.

(vi) Solid/hazardous waste generated in the mines needs to addressed in accordance to the Solid
Waste Management Rules, 2016/Hazardous & Other Waste Management Rules, 2016.

(b) Air quality monitoring and preservation

(i) Continuous ambient air quality monitoring stations as prescribed in the statue be established
in the core zone as well as in the buffer zone for monitoring of pollutants, namely PM10,
PM2.s, SO2 and NOx. Location of the stations shall be decided based on the meteorological
data, topographical features and environmentally and ecologically sensitive targets in
consultation with the State Pollution Control Board. Online ambient air quality monitoring
stations may also be installed in addition to the regular monitoring stations as per the
requirement and/or in consultation with the SPCB. Monitoring of heavy metals such as Hg,
As, Ni, Cd, Cr, etc to be carried out at least once in six months.

(ii) The Ambient Air Quality monitoring in the core zone shall be carried out to ensure the Coal
Industry Standards notified vide GSR 742 (E) dated 25th September, 2000 and as amended
from time to time by the Central Pollution Control Board. Data on ambient air quality and
heavy metals such as Hg, As, Ni, Cd, Cr and other monitoring data shall be regularly reported
to the Ministry/Regional Office and to the CPCB/SPCB.
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(iii) Transportation of coal, to the extent permitted by road, shall be carried out by covered
trucks/conveyors. Effective control measures such as regular water/mist sprinkling/rain gun
etc shall be carried out in critical areas prone to air pollution (with higher values of
PM10/PM2.s) such as haul road, loading/unloading and transfer points. Fugitive dust
emissions from all sources shall be controlled regularly. It shall be ensured that the Ambient
Air Quality parameters conform to the norms prescribed by the Central/State Pollution
Control Board.

(iv) The transportation of coal shall be carried out as per the provisions and route envisaged in
the approved Mining Plan or environment monitoring plan. Transportation of the coal
through the existing road passing through any village shall be avoided. In case, it is proposed
to construct a 'bypass' road, it should be so constructed so that the impact of sound, dust and
accidents could be appropriately mitigated.

(v) Vehicular emissions shall be kept under control and regularly monitored. All the vehicles
engaged in mining and allied activities shall operate only after obtaining 'PUC' certificate
from the authorized pollution testing centres.

(vi) Coal stock pile/crusher/feeder and breaker material transfer points shall invariably be
provided with dust suppression system. Belt-conveyors shall be fully covered to avoid air
borne dust. Side cladding all along the conveyor gantry should be made to avoid air borne
dust. Drills shall be wet operated or fitted with dust extractors.

(vii) Coal handling plant shall be operated with effective control measures w.r.t. various
environmental parameters. Environment friendly sustainable technology should be
implemented for mitigating such parameters.

(c) Water quality monitoring and preservation

(i) The effluent discharge (mine waste water, workshop effluent) shall be monitored in terms of
the parameters notified under the Water Act, 1974 Coal Industry Standards vide GSR 742
(E) dated 25th September, 2000 and as amended from time to time by the Central Pollution
Control Board.

(ii) The monitoring data shall be uploaded on the company's website and displayed at the project
site at a suitable location. The circular No.J-20012/1/2006-lA.11 (M) dated 27th May, 2009
issued by Ministry of Environment, Forest and Climate Change shall also be referred in this
regard for its compliance.

(iii) Regular monitoring of ground water level and quality shall be carried out in and around the
mine lease area by establishing a network ofexisting wells and constructing new piezometers
during the mining operations. The monitoring ofground water levels shall be carried out four
times a year i.e. pre-monsoon, monsoon, post-monsoon and winter. The ground water quality
shall be monitored once a year, and the data thus collected shall be sent regularly to
MOEFCC/RO.
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(iv) Monitoring of water quality upstream and downstream of water bodies shall be carried out
once in six months and record of monitoring data shall be maintained and submitted to the
Ministry of Environment, Forest and Climate Change/Regional Office.

(v) Ground water, excluding mine water, shall not be used for mining operations. Rainwater
harvesting shall be implemented for conservation and augmentation of ground water
resources.

(vi) Catch and/or garland drains and siltation ponds in adequate numbers and appropriate size
shall be constructed around the mine working, coal heaps & OB dumps to prevent run off of
water and flow of sediments directly into the river and water bodies. Further, dump material
shall be properly consolidated/ compacted and accumulation of water over dumps shall be
avoided by providing adequate channels for flow of silt into the drains. The drains/ ponds so
constructed shall be regularly de-silted particularly before onset ofmonsoon and maintained
properly. Sump capacity should provide adequate retention period to allow proper settling
of silt material. The water so collected in the sump shall be utilised for dust suppression and
green belt development and other industrial use. Dimension of the retaining wall constructed,
if any, at the toe of the OB dumps within the mine to check run-off and siltation should be
based on the rainfall data. The plantation of native species to be made between toe of the
dump and adjacent field/habitation/water bodies.

(vii) Adequate groundwater recharge measures shall be taken up for augmentation of ground
water. The project authorities shall meet water requirement of nearby village(s) after due
treatment conforming to the specific requirement (standards).

(viii) Industrial waste water generated from CHP, workshop and other waste water, shall be
properly collected and treated so as to conform to the standards prescribed under the
standards prescribed under Water Act 1974 and Environment (Protection) Act, 1986 and the
Rules made there under, and as amended from time to time. Adequate ETP /STP needs to be
provided.

(ix) The water pumped out from the mine, after siltation, shall be utilized for industrial purpose
viz. watering the mine area, roads, green belt development etc. The drains shall be regularly
desilted particularly after monsoon and maintained properly.

(x) The surface drainage plan including surface water conservation plan for the area of influence
affected by the said mining operations, considering the presence of river/rivulet/pond/lake
etc, shall be prepared and implemented by the project proponent. The surface drainage plan
and/or any diversion of natural water courses shall be as per the approved Mining
Plan/EIA/EMP report and with due approval of the concerned State/Go! Authority. The
construction of embankment to prevent any danger against inrush of surface water into the
mine should be as per the approved Mining Plan and as per the permission of DGMS or any
other authority as prescribed by the law.
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(xi) The project proponent shall take all precautionary measures to ensure riverine/riparian
ecosystem in and around the coal mine up to a distance of 5 km. A rivarine/riparian
ecosystem conservation and management plan should be prepared and implemented in
consultation with the irrigation / water resource department in the state government.

(d) Noise and Vibration monitoring and prevention

(i) Adequate measures shall be taken for control of noise levels as per Noise Pollution Rules,
2016 in the work environment. Workers engaged in blasting and drilling operations,
operation of HEMM, etc shall be provided with personal protective equipments (PPE) like
ear plugs/muffs in conformity with the prescribed norms and guidelines in this regard.
Adequate awareness programme for users to be conducted. Progress in usage of such
accessories to be monitored.

(ii) Controlled blasting techniques shall be practiced in order to mitigate ground vibrations, fly
rocks, noise and air blast etc., as per the guidelines prescribed by the DGMS.

(iii) The noise level survey shall be carried out as per the prescribed guidelines to assess noise
exposure of the workmen at vulnerable points in the mine premises, and report in this regard
shall be submitted to the Ministry/RO on six-monthly basis.

(e) Mining Plan

(i) Mining shall be carried out under strict adherence to provisions of the Mines Act 1952 and
subordinate legislations made there-under as applicable.

(ii) Mining shall be carried out as per the approved mining plan (including Mine Closure Plan)
abiding by mining laws related to coal mining and the relevant circulars issued by Directorate
General Mines Safety (DGMS).

(iii) No mining shall be carried out in forest land without obtaining Forestry Clearance as per
Forest (Conservation) Act, 1980.

(iv) Efforts should be made to reduce energy and fuel consumption by conservation, efficiency
improvements and use of renewable energy.

(f) Land reclamation

(i) Digital Survey of entire lease hold area/core zone using Satellite Remote Sensing survey
shall be carried out at least once in three years for monitoring land use pattern and report in
1:50,000 scale or as notified by Ministry of Environment, Forest and Climate
Change(MOEFCC) from time to time shall be submitted to MOEFCC/Regional Office (RO).

(ii) The final mine void depth should preferably be as per the approved Mine Closure Plan, and
in case it exceeds 40 m, adequate engineering interventions shall be provided for sustenance
of aquatic life therein. The remaining area shall be backfilled and covered with thick and
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alive top soil. Post-mining land be rendered usable for agricultural/forestry purposes and
shall be diverted. Further action will be treated as specified in the guidelines for Preparation
ofMine Closure Plan issued by the Ministry of Coal dated 271h August, 2009 and subsequent
amendments.

(iii) The entire excavated area, backfilling, external OB dumping (including top soil) and
afforestation plan shall be in conformity with the "during mining"/" post mining" land-use
pattern, which is an integral part of the approved Mining Plan and the EIA/EMP submitted
to this Ministry. Progressive compliance status vis-a-vis the post mining land use pattern
shall be submitted to the MOEFCC/RO.

(iv) Fly ash shall be used for external dump ofoverburden, backfilling or stowing ofmine as per
provisions contained in clause (i) and (ii) of subparagraph (8) of fly ash notification issued
vide SO 2804 (E) dated 3rd November, 2009 as amended from time to time. Efforts shall be
made to utilize gypsum generated from Flue Gas Desulfurization (FGD), if any, along with
fly ash for external dump of overburden, backfilling of mines. Compliance report shall be
submitted to Regional Office ofMoEF&CC, CPCB and SPCB.

(v) Further, it may be ensured that as per the time schedule specified in mine closure plan it
should remain live till the point of utilization. The topsoil shall temporarily be stored at
earmarked site(s) only and shall not be kept unutilized. The top soil shall be used for land
reclamation and plantation purposes. Active OB dumps shall be stabilised with native grass
species to prevent erosion and surface run off. The other overburden dumps shall be
vegetated with native flora species. The excavated area shall be backfilled and afforested in
line with the approved Mine Closure Plan. Monitoring and management of rehabilitated
areas shall continue until the vegetation becomes self-sustaining. Compliance status shall be
submitted to the Ministry ofEnvironment, Forest and Climate Change/ Regional Office.

(vi) The project proponent shall make necessary alternative arrangements, if grazing land is
involved in core zone, in consultation with the State government to provide alternate areas
for livestock grazing, if any. In this context, the project proponent shall implement the
directions ofHon'ble Supreme Court with regard to acquiring grazing land.

(g) Green Belt

(i) The project proponent shall take all precautionary measures during mining operation for
conservation and protection of endangered/endemic flora/fauna, if any, spotted/reported in
the study area. The Action plan in this regard, if any, shall be prepared and implemented in
consultation with the State Forest and Wildlife Department.

(ii) Greenbelt consisting of 3-tier plantation of width not less than 7.5 m shall be developed all
along the mine lease area as soon as possible. The green belt comprising a mix of native
species (endemic species should be given priority) shall be developed all along the major
approach/ coal transportation roads.

(h) Public hearing and Human health issues
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(i) Adequate illumination shall be ensured in all mine locations (as per DGMS standards) and
monitored weekly. The report on the same shall be submitted to this ministry & it's RO on
six-monthly basis.

(ii) The project proponent shall undertake occupational health survey for initial and periodical
medical examination of the personnel engaged in the project and maintain records
accordingly as per the provisions of the Mines Rules, 1955 and DGMS circulars. Besides
regular periodic health check-up, 20% of the personnel identified from workforce engaged
in active mining operations shall be subjected to health check-up for occupational diseases
and hearing impairment, if any, as amended time to time.

(iii) Personnel (including outsourced employees) working in core zone shall wear protective
respiratory devices and shall also be provided with adequate training and information on
safety and health aspects.

(iv) Implementation of the action plan on the issues raised during the public hearing shall be
ensured. The project proponent shall undertake all the tasks/measures as per the action plan
submitted with budgetary provisions during the public hearing. Land oustees shall be
compensated as per the norms laid down in the R&R policy of the company/State
Government/Central Government, as applicable.

(v) The project proponent shall follow the mitigation measures provided in this Ministry's OM
No.Z-11013/5712014-IA.Il (M) dated 29th October, 2014, titled 'Impact ofmining activities
on habitations-issues related to the mining projects wherein habitations and villages are the
part ofmine lease areas or habitations and villages are surrounded by the mine lease area'.

(i) Corporate Environment Responsibility

(i) The company shall have a well laid down environmental policy duly approve by the Board
of Directors. The environmental policy should prescribe for standard operating procedures
to have proper checks and balances and to bring into focus any
infringements/deviation/violation of the environmental/forest/wildlife norms/conditions.
The company shall have defined system ofreporting infringements/deviation/violation ofthe
environmental/forest/wildlife norms/conditions and/or shareholders/stake holders.

(iii) A separate Environmental Cell both at the project and company head quarter level, with
qualified personnel shall be set up under the control of senior Executive, who will directly
to the head of the organization.

(iv) Action plan for implementing EMP and environmental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by competent authority.
The year wise funds earmarked for environmental protection measures shall be kept in
separate account and not to be diverted for any other purpose. Year wise progress of
implementation of action plan shall be reported to the Ministry/Regional Office along with
the Six Monthly Compliance Report.
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(v) Self environmental audit shall be conducted annually. Every three years third party
environmental audit shall be carried out.

(j) Miscellaneous

(i) The project proponent shall make public the environmental clearance granted for their
project along with the environmental conditions and safeguards at their cost by prominently
advertising it at least in two local newspapers of the District or State, of which one shall be
in the vernacular language within seven days and in addition this shall also be displayed in
the project proponent's website permanently.

(ii) The copies of the environmental clearance shall be submitted by the project proponents to
the Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant
offices of the Government who in turn has to display the same for 30 days from the date of
receipt.

(iii) The project proponent shall upload the status of compliance of the stipulated environment
clearance conditions, including results of monitored data on their website and update the
same on half-yearly basis.

(iv) The project proponent shall monitor the criteria pollutants level namely; PM10, SO2, NOx
(ambient levels) or critical sectoral parameters, indicated for the projects and display the
same at a convenient location for disclosure to the public and put on the website of the
company.

(v) The project proponent shall submit six-monthly reports on the status of the compliance of
the stipulated environmental conditions on the website of the ministry of Environment,
Forest and Climate Change at environment clearance portal.

(vi) The project proponent shall follow the mitigation measures provided in this Ministry's OM
No.Z-11013/5712014-IA.11 (M) dated 29th October, 2014, titled 'Impact ofmining activities
on habitations-issues related to the mining projects wherein habitations and villages are the
part ofmine lease areas or habitations and villages are surrounded by the mine lease area'.

(vii) The project proponent shall submit the environmental statement for each financial year in
Form-V to the concerned State Pollution Control Board as prescribed under the Environment
(Protection) Rules, 1986, as amended subsequently and put on the website of the company.

(viii) The project authorities shall inform to the Regional Office of the MOEFCC regarding
commencement ofmining operations.

(ix) The project authorities must strictly adhere to the stipulations made by the State Pollution
Control Board and the State Government.
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(x) The project proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report, commitment made during Public Hearing and also that during their
presentation to the Expert Appraisal Committee.

(xi) No further expansion or modifications in the plant shall be carried out without prior approval
of the Ministry of Environment, Forests and Climate Change.

(xii) Concealing factual data or submission of false/fabricated data may result in revocation of
this environmental clearance and attract action under the provisions of Environment
(Protection) Act, 1986.

(xiii) The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions is not satisfactory.

(xiv) The Ministry reserves the right to stipulate additional conditions if found necessary. The
Company in a time bound manner shall implement these conditions.

(xv) The Regional Office of this Ministry shall monitor compliance of the stipulated conditions.
The project authorities should extend full cooperation to the officer (s) of the Regional Office
by furnishing the requisite data/ information/monitoring reports.

(xvi) The above conditions shall be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution)
Act, 1981, the Environment (Protection) Act, 1986, Hazardous and Other Wastes
(Management and Trans-boundary Movement) Rules, 2016 and the Public Liability
Insurance Act, 1991 along with their amendments and rules made their under and any other
orders passed by the Hon'ble Supreme Court of India / High Courts and any other Court of
Law relating to the subject matter.

5. The proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report as well as during presentation to the EAC. All the commitments made on
the issues raised during public hearing shall also be implemented by the EC in letter and
spirit.

6. The proponent shall obtain all necessary clearances/approvals that may be required before
the start of the project. The Ministry or any other competent authority may stipulate any
further condition for environmental protection. The Ministry or any other competent
authority may stipulate any further condition for environmental protection.

7. Any appeal against this Environment Clearance (EC) shall lie with the National Green
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
National Green Tribunal Act, 2010.

8. The coal company/project proponent shall be liable to pay the compensation against illegal
mining, if any, and as raised by the respective State Governments at any point of time, in
terms of the orders dated 2nd August, 2017 of Hon'ble Supreme Court in WP (Civil)

Page 14 oflS
Expansion ofPEKB Opencast Mine M/s RVUNL

EC Identification No. - EC22A006CG179259     File No. - J-11015/03/2008-IA-II(M)    Date of Issue EC - 14/02/2022        Page 15 of 16

2722095



No.114/2014 in the matter of 'Common Cause Vs Union of India & others.

9. The concerned State Government shall ensure no mining operations to commence till the
entire compensation for illegal mining, if any, is paid by the project proponent through their
respective Department of Mining & Geology, in strict compliance of the judgment of
Hon'ble Supreme Court.

10. This Environment Clearance (EC) shall not be operational till such time the project
proponent complies with the above said judgment ofHon'ble Supreme Court, as applicable,
and other statutory requirements.

11. All the conditions stipulated in Environment Clearance vide Ministry's letter No. J-
11015/120/2014-IA-II(M) dated 2l5t December, 2011 and 10th August 2018 and EC
amendment dated 19th July, 2019 and 23rd December, 2021 shall also be complied.

This issues with the approval of the competent Authority

~
(Lalit Bokolia)

Director
Copy to: -

1. The Secretary, Ministry of Coal, Shastri Bhawan, New Delhi

2. The Secretary, Department of Environment & Forests, Government of Chattisgarh, Secretariat
Raipur

3. The Deputy Director General of Forests (C), Ministry of Env., Forest and Climate Change,
Integrated Regional Office, Aranya Bhawan, North Block, Sector-19 Naya Raipur, Atal Nagar,
Chhattisgarh - 492002

4. The Member Secretary, Central Pollution Control Board, CBD-cum-Office Complex, East Arjun
Nagar, Delhi - 32

5. The Chairman, Chhattisgarh State Environment Conservation Borad, - -Tilak Nagar, Shiv Mandir
Chowk main Road, Avanti Vihar, Raipur Chhattisgarh 492001

6. The District Collector, Sarguja, Government of Chhattisgarh
7. Monitoring File /Record File
8. PARIVESH Portal

~
(Lalit Bokolia)

Director

Expansion ofPEKB Opencast Mine M/s RVUNL
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 Government of India
Ministry of Environment, Forest and Climate Change

(Impact Assessment Division)

To,

The Superintendent Engineer (Fuel)
RAJASTHAN RAJYA VIDYUT UTPADAN NIGAM LIMITED
Room no. 120, Vidyut Bhawan, Janpath, Jyoti Nagar,
Jaipur,,Surguja,Chhattisgarh-302005

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
This is in reference to your application for Environmental Clearance (EC)

in respect of project submitted to the Ministry vide proposal number
IA/CG/CMIN/409149/2022 dated 05 Dec 2022. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23A006CG114785
2. File No. J-11015/03/2008-IA-II(M)
3. Project Type Expansion
4. Category A
5. Project/Activity including

Schedule No.
2(a) Coal washeries

6. Name of Project Proposed Expansion of Parsa East and
Kanta Basan Pit Head Coal Washery from
15 MTPA to 21 MTPA at villages Salhi,
Hariharpur, Parsa, Kente, Ghatbarra,
Parogiya and Basan in Udaypur Tehsil,
Surguja District, Chhattisgarh by M/ s
Rajasthan Rajya Vidyut Utpadan Nigam
Limited (RVUNL) over an area of
2682.856 ha

7. Name of Company/Organization RAJASTHAN RAJYA VIDYUT UTPADAN
NIGAM LIMITED

8. Location of Project Chhattisgarh
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 12/07/2023

(e-signed)
Lalit Bokolia
Scientist F

IA - (Coal Mining sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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Minutes of 14TH EAC meeting meeting Coal Mining held from 05/08/2024 to 06/08/
2024

MoM ID: EC/MOM/EAC/875383/7/2024

Agenda ID: EC/AGENDA/EAC/875383/7/2024

Meeting Venue: NARMADA HALL INDIRA PARYAVARAN BHAWAN MOEFCC NEW DELHI

Meeting Mode: Hybrid

Date & Time:

05/08/2024 10:30 AM 05:30 PM

06/08/2024 10:30 AM 05:30 PM

1. Opening remarks

At the outset, the Chairman welcomed the Expert members & other participants and requested to start the 
proceeding as per the agenda listed for this meeting. The list of Members who participated in the meeting 
is at Annexure – V. The Standard/Generic EC & ToR conditions shall be system generated through the 
PARIVESH Portal.

2. Confirmation of the minutes of previous meeting

Confirmation of the Minutes of the 13th Meeting of the EAC (Coal): The minutes of the 13th Meeting of 
the EAC (Coal) held during 1-2ndJuly, 2024 have been confirmed by the EAC.

3. Details of proposals considered by the committee

3.1. Agenda Item No 1:

3.1.1. Details of the proposal

Amalgamated Yekona I & II OC (Phase-I) by Western Coalfields Limited located at CHANDRAPUR,MAHARA
SHTRA

Proposal For Fresh EC

Date: 20/08/2024

Day 1 -05/08/2024

Government of India
Ministry of Environment, Forest and Climate Change

IA Division
(Coal Mining)

***
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0. Ministry of Environment, Forests and Climate Change (MoEF&CC) with such conditions mentioned therein. No 
change in the maximum quantum of raw material feed per annum against the approved washery capacity shall be 
made.

1
1.

Concealing factual data or submission of false/fabricated data may result in revocation of this environmental 
clearance and attract action under the provisions of Environment (Protection) Act, 1986.

1
2.

The Ministry may revoke or suspend the clearance, if implementation of any of the above conditions is not 
satisfactory.

1
3.

The Ministry reserves the right to stipulate additional conditions if found necessary. The Company in a time 
bound manner shall implement these conditions.

1
4.

The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The project authorities 
should extend full cooperation to the officer (s) of the Regional Office by furnishing the requisite data / 
information/monitoring reports.

1
5.

The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention & Control of 
Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the Environment (Protection) Act, 
1986, Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 and the Public 
Liability Insurance Act, 1991 along with their amendments and Rules and any other orders passed by the Hon'ble 
Supreme Court of India / High Courts and any other Court of Law relating to the subject matter.

1
6.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within period of 30 days as 
prescribed under Section 16 of the National Green Tribunal Act, 2010.

1
7.

Coal stacking plan shall be prepared separately for raw coal, clean coal, middling and rejects

1
8.

Efforts should be made to reduce energy consumption by conservation, efficiency improvements and use of 
renewable energy

3.3. Agenda Item No 3:

3.3.1. Details of the proposal

Proposed Expansion of Parsa East and Kanta Basan Pit Head Coal Washery from 15 MTPA to 21 MTPA at villa
ges Salhi, Hariharpur, Parsa, Kente, Ghatbarra, Parogiya and Basan in Udaypur Tehsil, Surguja District, Chhat
tisgarh by M/ s Rajasthan Rajya Vidyut Utpadan Nigam Limited (RVUNL) over an area of 2682.856 ha by RAJ
ASTHAN RAJYA VIDHYUT UTPADAN NIGAM LTD located at SURGUJA,CHHATTISGARH

Proposal For Amendment in EC

Proposal No File No Submission Date Activity 
(Schedule Item)

IA/CG/CMIN/470630/2024 J-11015/03/2008-IA-II(M) 17/07/2024 Coal washeries (2(a)) 
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3.3.2. Project Salient Features

14.5.1: The Proposal is for amendment in Environment Clearance granted to M/s. Rajasthan Rajya 
Vidyut Utpadan Nigam Limited vide letter no. J-11015/03/2008-IA.Il (M) dated 12.07.2023 
and 14.02.2022 granted to Integrated project of Parsa East and Kanta Basan Pit Head Coal 
Washery (area 2682.856 Ha having capacity 18 MTPA) located in villages – Ghatbarra, Salhi, 
Kedmaforest, Kete, Mahadevpara, Parsa, Hariharpur, district – Surguja, state – Chhattisgarh.

Details of the proposal, as ascertained from the proposal documents and as revealed 
from the discussion held during the meeting, are given as under:

14.5.2: The PP has now made an online application vide proposal no. IA/CG/CMIN/470630/2024 Dated 
25.04.2024 for amendment of EC Specific condition no. xii of EC dated 12.07.2023 and 
Specific Condition no. vii of EC dated 14.02.2022. PP has submitted the following amendment 
along with justification:

Specific/General 
Conditions Details of Conditions Amendment Soug

ht Justification

Ø The Storage area of Washed Coa
l, and Reject area is spread in a
pprox. 40 Ha. and 42 Ha. respe
ctively.

Ø At present, handling of washed c
oal is done by 2 number of Sta
cker and Reclaimer in which t
he height of boom is 30 meter
s.

Ø In order to comply with the EC c
ondition and store the coal in a
covered silo or dome, a structu
re of height 30 meter will need 
to be constructed which is tech
nically unfeasible and not reco
mmended from safety point of 
view.

Ø The coal has a unique characteris
tic of Spontaneous Ignition, w
hen it is stored in a closed atm
osphere, hence covering the w
hole coal stock in a silo will le
ad to spontaneous heating, air 
pollution etc. hence from safet
y point of view, proposal of a
mendment is being sought.

Ø Additionally, the Storage area of
Washed coal, and Reject area i
s spread in approx. 40 Ha. and 
42 Ha. Creation of dome in su
ch a large area would be very c
hallenging from construction p
oint of view, the structure wou
ld be in a large area and theref
ore would not be stable and he
nce risky.

Ø At present following is the proce
ss being adopted at the PEKB
mines & washery right from m
ining of coal & washery to dis

Specific condition 
(xii) of EC dated 1
2.07.2023 for Coal
Washery

Raw coal washed coal 
and rejects shall be st
ored in covered silos 
or in dome shaped sto
rage facility. Fixed ty
pe-high pressure sprin
kle shall be installed i
n this storage yards."

Exemption of the co
ndition
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Specific/General 
Conditions Details of Conditions Amendment Soug

ht Justification

patch to end users:
• ROM Coal of 55000 Tonne/

Day from mine is transporte
d to In-pit conveyor at a dist
ance of 0.8 Km to 3.39 Km (
average).

• ROM Coal is crushed at CH
P from 100 mm to size -50
mm.

•From CHP the crushed coal is
transported to coal washery
of 62000Tonne/Day capacity
through conveyor belt with d
ifferent routes of processing
plant which is located at a di
stance of 01 Km.

• Washed coal of 42600 Tonn
e/day is sent to Silo of 4000
Tonne /Hour capaciy with th
e help of 02 Nos. of Stacker
- Reclaimer of 4000 TPH ca
pacity and other belt convey
or.

• The same quantity of wash c
oal is loaded in rail wagons.

• Reject coal generated as by-p
roduct of washery i.e. Jig wa
shery & DMC washery whic
h is 22. 5 % (approx. 12400
Tonne/day) of ROM coal fe
d.

The Reject Coal is stacked in 
Reject yard of 42 Ha. As per 
the quantity of demand in m
arket, it is shifted to WHAR
F within mine site and loade
d into wagons.

The Project Proponent is prop
osing to get exemption of the 
EC Condition for the followin
g reasons.
· Cost of construction of hospital w

ould be around Rs.130 Crores. I
n addition to this, recurring ann
ual operation and maintenance c
ost of 100 bed around Rs. +20 
Crores will create huge financia
l burden to RVUN which is bey
ond the capacity of RVUN. RU
VN is currently facing a severe

Specific condition 
no. (vii) of EC dat
ed 14.02.2022 for 
Coal Mine

PP shall construct a m
ultispecialty hospital 
of 100 beds for local 
people within 10 km b
uffer area of coal min
e within 2 years of iss
ue of this EC letter. F
urther, this hospital wi
ll accept Pradhan Man
tri Jan Arogya Yojana 
for medical _facilities 
to nearby villagers."

Exemption/amend
ment of the conditi
on.
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Specific/General 
Conditions Details of Conditions Amendment Soug

ht Justification

financial crisis which has impac
ted the ability to meet various fi
nancial obligations including pe
nding payment against coal com
panies and railways.

· RUVN is in a challenging position 
to undertake the construction of 
100 bedded hospital. Additional 
financial burden would be oner
ous for RUVN.

· RUVN is already spending Rs. 7.4
8/- per MT of coal at present for 
CSR as per the EC condition an
d has already incurred Rs. 5.31 
crores over and above the mand
ated CSR for the year 2022-23.

3.3.3. Deliberations by the committee in previous meetings

N/A

3.3.4. Deliberations by the EAC in current meetings

14.5.3: The EAC noted the following:
i. MoEF&CC has accorded Environment clearance for the Integrated project Coal mine and Coal Washery project vide 

letter no. J-11015/03/2008-IA.Il (M) dated 21.12.2011 for capacity of 10 MTPA in an area of 2711.034 Ha 
and corrigendum/amendments were issued vide letters dated 22.06.2012,04.03.2013, 25.06.2015 & 
29.12.2015. Subsequently, EC dated 10.08.2018 was granted for expansion in capacity from 10 MTPA to 15 
MTPA with reduction in area to 2682.856 Ha. EC dated 10.08.2018 superseded all earlier granted EC’s and 
its amendments in terms of Condition no. 12 of the said EC. Two amendments dated 24.07.2019 and 
23.12.2022 for road transportation.

ii. Later the Environment clearance was granted for capacity expansion of Parsa East and Kanta Basan Opencast Coal 
Mine from 15 MTPA to 18 MTPA vide Ministry’s letter no. J-11015/03/2008-IA.Il (M) dated 14.02.2022 
and other EC was granted to Integrated project of Parsa East and Kanta Basan Open Cast Coal Mine with 
expansion in Pit head Coal Washery from 15 MTPA to 18 MTPA in total mine lease area of 2682.856 ha 
vide letter dated 12.07.2023.

iii. The above projects have been implemented and already under operation.
iv. As per the available records, the EAC noted that in all the existing ECs accorded to the project proponent several 

conditions have been prescribed by the Ministry with respect to occupational health, epidemiological study 
and health assessment in the vicinity of the project site. However, now the justification provided by the PP 
for seeking exemption from construction of 100 bedded hospital prescribed as a specific condition (vii) of 
the EC dated 14/02/2022 due to financial constraints is not acceptable and the same shall not be agreed 
upon. Further, PP failed to demonstrate the compliance made by them with respect of prescribed conditions 
related to the health aspects in the previous ECs.

v. With respect to amendment sought by the PP Specific condition (xii) of EC dated 12.07.2023 for Coal Washery, PP 
shall submit separate amendment application through PARIVESH as the instant amendment application for 
the EC dated 14/02/2022.

14.5.4: Recommendations of the Committee
In view of the foregoing and after detailed deliberations, the EAC recommended not to agree upon with 
the request of project proponent regarding exemption from construction of 100 bedded hospital 
prescribed as justification from environmental health has not been given and further recommended to 
return the proposal in its present form.
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3.3.5. Recommendation of EAC

Returned in present form

 

3.4. Agenda Item No 4:

3.4.1. Details of the proposal

Panandhro Extension Lignite Mine by GMDC LAKHPAT & PUNHARAJPUR LIGNITE BLOCK located at KA
CHCHH,GUJARAT

Proposal For Fresh ToR

Proposal No File No Submission Date Activity 
(Schedule Item)

IA/GJ/CMIN/482728/2024 IA-J-11011/304/2024-IA-II(M) 18/07/2024 Mining of minerals (1(a))  

3.4.2. Project Salient Features

14.2.1: The present proposal is for grant of Terms of Reference (ToR) to Panandhro Extension Lignite 
Mine (area 879.3766 Ha having capacity 0.50 MTPA) located in villages –Baiyava, Dhedhdi, 
Fulra, Pranpar, Sub District – Lakhpat, Dstrict – Kachchh, State –Gujarat. M/s. Gujarat 
Mineral Development Corporation Ltd (GMDC) has made an application online vide proposal 
no IA/GJ/CMIN/482728/2024 dated 26/06/2024 along with the application in prescribed 
format (Form-I) and pre-feasibility report for undertaking a detailed EIA study as per the EIA 
Notification, 2006 for the project mentioned above. The proposed project activity is listed at S. 
No. 1(a) Under Category “A” (> 500 Ha) of the schedule of the EIA Notification, 2006 and do 
not attract general condition, being appraised at Central Level. The Project is a Green Field 
Project.
Details of the proposal, as ascertained from the proposal documents and as revealed from the 
discussion held during the meeting, are given as under:

14.2.2: Environmental site settings
The project area is covered under Survey of India Topo-sheet No. 41A/09, 41A/10, 41A/13 
and 41A/14 and is bounded by the geographical coordinates ranging from latitudes 
23°43'3.1630"N to 23°45'0.0494"N and longitudes 68°44'46.2893"E to 68°47'29.7895"E. 
Project does not fall in the Critically Polluted Area (CPA) and Severely Polluted Area (SPA) 
as per CEPI Assessment, 2018.

14.2.3: Mining Lease: PP submitted the details of the mining lease as follows:

S. N
o. Govt. Order/Notifications as the case may be Area (ha)

1
Allotment order – 13016/26/2004-CA-I(Vol.VI)(P
t.)/CA-III, dated 10.08.2015

879.3766

(Project Area)

Grand Total 879.3766

14.2.4: Mining Plan: Approval of mine plan & mine closure plan for the project has been granted for 
(capacity0.5 MTPA, Area 879.3766 ha area) vide letter no. Panandhro Extension 
LigniteMineGJGU011/APP00286/2023 dated 23.07.2024
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ETV Bharat / State

Chhattisgarh: 3 Of A Family Injured in Elephant Attack in

Surguja

1 Min Read

By ETV Bharat English Team
Published : Apr 14, 2024, 5:47 PM IST

The family had gone to collect 'mahua' fruits from a forest in Surguja
district when an elephant attacked them. They were taken to the CHC for
first-aid after which, they were referred to the district hospital.

Chhattisgarh: 3 Of A Family Injured in Elephant Attack in Surguja
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Surguja (Chhattisgarh): Three members of a family, including an eight-month-old girl

were injured in an elephant attack when they had gone to collect 'mahua' fruits in

Udaipur forest area of Chhattisgarh's Surguja district on Sunday, police said.

The child has suffered internal injuries while the woman and the man suffered injuries on

chest and waist respectively. All are currently undergoing treatment at the district

hospital.

The incident took place in Fatehpur area of Udaipur forest early this morning. The family

was collecting mahua when an elephant attacked them. The incident has triggered panic

in the area.

According to the forest department officials, two elephants have been roaming in the

forest range of Udaipur after getting separated from their herd for the last one week.

One of the two elephants went towards Lakhanpur forest area and the other towards

Tara Premnagar forest via Fatehpur.

On receiving information about the incident, Ranger Kamlesh Rai went to CHC Udaipur

where the injured were being treatment. The three were later referred to the district

hospital. The forest personnel have been continuously advising the villagers not to go

towards the forest.

Surguja, Korba, Raigarh, Surajpur, Mahasamund, Gariaband, Dhamtari, Balod, Balrampur

and Kanker districts have been frequently witnessing elephant attacks.

Read more

Wild Elephant Slips Into Well in Kerala's Ernakulam, Rescue Op
Underway

1

Kerala: Elephant Injured after Suspected Train Hit, Case against Loco
Pilot

2

Wild Tusker Kills Two Farmers in Surprise Attacks in Telangana3
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उदयपुर इलाके  में पहुंचे 11 हाथी, 6
गांवों में अलर्ट: हाथियों ने 3 घरों में की
तोड़फोड़, रात में ही जान बचाकर भागे
लोग

सरगुजा 10 दिन पहले

उदयपुर वन परिक्षेत्र में पहुंचा हाथियों का दल
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छत्तीसगढ़ के  सूरजपुर के  प्रेमनगर वन परिक्षेत्र से 11

हाथियों का दल उदयपुर वन परिक्षेत्र में पहुंच गया है।

हाथियों ने सोमवार रात लक्ष्मणगढ़ में 3 घरों को तोड़

दिया। गांव के  लोगों ने भागकर अपनी जान बचाई।

हाथियों ने कई एकड़ में लगे धान की फसल को भी

नुकसान पहुंचाया है। वन विभाग लगातार हाथियों पर

निगरानी रख रहा है। ग्रामीणों को जंगल की ओर न

जाने की सलाह दी गई है।

जानकारी के  मुताबिक, सूरजपुर के  प्रेमनगर वन

परिक्षेत्र से 11 हाथी रविवार रात डोई, कोटमी होते

हुए उदयपुर वन परिक्षेत्र में घुस गए। सोमवार को

हाथी उदयपुर वन परिक्षेत्र में दावा के  जंगल में डटे

रहे। बीती रात 11 हाथियों का दल लक्ष्मणगढ़ पहुंच

गया।

तीन घरों को हाथियों ने तोड़ा

आज का राशिफल
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युवाओं को मेहनत के
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होंगे। उनका हौसला और
आत्मविश्वास बढ़ेगा।
जरूरतमंद दोस्त की मदद
करनी पड़ सकती है। ऐसा
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हाथियों के  दल ने हाथियों ने गोरेयाडोल में शिवरतन

चौहान और हिरमेन बाई के  घरों को क्षति पहुंचाई है।

तेंदूटिकरा निवासी अमावस्या के  पूरे मकान को

हाथियों ने तोड़ दिया है। जिससे वह बेघर हो गया है।

हाथी घर में रखा अनाज भी खा गए हैं। रात को

हाथियों के  घुस आने से गांव में अफरा-तफरी की

स्थिति बन गई। लोगों ने घरों से भागकर अपनी जान

बचाई।

आसपास के  गांवों में मुनादी

हाथी उदयपुर वन परिक्षेत्र के  करम-कटरा जंगल

पहुंच गए हैं, जो हाथियों के  रहवास के  लिए सुरक्षित

माना जाता है। वनविभाग का अमला हाथियों पर

लगातार निगरानी रख रहा है। ग्रामीणों को करम

कटरा जंगल में न जाने की सलाह दी है। अब तक

हाथियों ने उदयपुर वन परिक्षेत्र में किसानों के  करीब

8 एकड़ में लगी धान की फसल को नुकसान पहुंचाया

है।

हाथियों के  विचरण को देखते हुए लक्ष्मणगढ़, सुखरी,

मोहनपुर, महेशपुर, सायर, सुखरीभंडार के  लोगों को

सतर्क  किया गया है। हाथियों द्वारा पहुंचाए गए

नुकसान का आंकलन किया जा रहा है।

निगरानी में लगे वनविभाग के  कर्मी।
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निगरानी में लगा वन अमला

हाथियों पर वन अमला लगातार निगरानी कर रहा है।

डिप्टी रेंजर चंद्रभान सिंह ने बताया कि, वन विभाग

की टीम मुआवजा प्रकरण तैयार कर रही है। वन

विभाग की सतत निगरानी से हाथियों के  दल को

जंगल की ओर खदेड़ा गया। वन विभाग द्वारा के दमा

सड़क से आने-जाने वाले राहगीरों को सतर्क  किया

जा रहा है, ताकि जनहानि न हो।

खबरें और भी हैं...

सूरजपुर के  अशफाक ने लोगों से
जमा कराए करोड़ों रुपये: सूरजपुर
में पैसे दोगुना करने का झांसा देकर
कराया निवेश, 30 लाख ठगी की
FIR दर्ज

अंबिकापुर (सरगुजा) शेयर

राहुल गांधी के  खिलाफ सरगुजा में
FIR: BJP नेता बोले- देश में जाति,
धर्म के  आधार पर नेता प्रतिपक्ष की
विभाजनकारी मानसिकता है

अंबिकापुर (सरगुजा) शेयर

कोरियर सर्विस से कै श व सामान लेकर चोर फरार

अंबिकापुर (सरगुजा) शेयर

यात्रियों को लेकर जनकपुर जा रही
वैन खमरोद में पलटी

अंबिकापुर (सरगुजा) शेयर
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हाथी ने उदयपुर में ग्रामीण को
कु चला: 6 घंटे में हाथियों के  हमले में गई
2 लोगों की जान; मृतक की नहीं हो
सकी शिनाख्त

सरगुजा 8 महीने पहले

बाड़ी में पड़ा मिला ग्रामीण का शव।
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सरगुजा जिले के  उदयपुर अंतर्गत ग्राम पतरापारा में

हाथियों ने एक ग्रामीण को कु चलकर मार डाला।

उदयपुर वन परिक्षेत्र में 9 हाथियों का दल पिछले 25

दिनों से विचरण कर रहा है। वन अमले ने इलाके  को

रात में ही खाली करा दिया था। मृतक की शिनाख्त

नहीं हो पाई है।

हाथियों ने सरगुजा जिले में 6 घंटे के  अंदर 2 ग्रामीणों

को मौत के  घाट उतार दिया है। बतौली क्षेत्र में बीती

शाम लोनर हाथी ने एक ग्रामीण को मार डाला था।

जानकारी के  मुताबिक, उदयपुर वन परिक्षेत्र में

विचरण कर रहा दल बीती शाम उदयपुर ग्राम पंचायत

के  पतरापारा के  पास पहुंच गया। प्रशिक्षु डीएफओ

अक्षय भोसले की टीम हाथियों की निगरानी में लगी

थी।

हाथियों की मौजूदगी को देखते हुए वन विभाग ने

मुनादी कराकर इलाके  के  घरों को खाली करा दिया

और लोगों को सुरक्षित स्थान पर भेज दिया। हाथी

रात को पतरापारा में घुसे थे। सुबह जब लोग नुकसान

का जायजा लेने गए, तो आखिरी घर के  पास एक

ग्रामीण का क्षत-विक्षत शव मिला।

आज का राशिफल

मेष|Aries

पॉजिटिव- पढ़ाई कर रहे
युवाओं को मेहनत के
मनचाहे नतीजे हासिल
होंगे। उनका हौसला और
आत्मविश्वास बढ़ेगा।
जरूरतमंद दोस्त की मदद
करनी पड़ सकती है। ऐसा
करके  आपको मानसिक
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मौके  पर पहुंचा वन अमला।

गुरुवार रात 11 से 12 बजे के  बीच की घटना

वन विभाग के  अधिकारियों के  अनुसार, हाथी गुरुवार

रात 11 बजे के  आसपास करमकठरा के  जंगल से

निकलकर पतरापारा पहुंचे थे। हाथियों ने पतरापारा

के  घासीराम की बाड़ी में लगे आलू और अरहर की

फसल को नुकसान पहुंचाया।

घासीराम के  घर से थोड़ी दूर बाड़ी के  पास ही अज्ञात

ग्रामीण का क्षत-विक्षत शव मिला है। अज्ञात ग्रामीण

कहां से आया, इसकी जानकारी नहीं मिल पा रही है।

पतरापारा के  आधा दर्जन घरों से लोगों को हटा लिया

गया था।

पास के  जंगल में डटे हैं हाथी

देर रात उत्पात मचाने के  बाद हाथी वापस करमकठरा

जंगल में चले गए हैं। इलाके  में हाथियों की मौजूदगी

से ग्रामीण दहशत में हैं। 22 दिसंबर के  बाद से

हाथियों ने इलाके  के  4 घरों को तोड़ दिया है और

फसलों को नुकसान पहुंचाया है।

6 घंटे में गई 2 लोगों की जान

सरगुजा में हाथियों का उत्पात लगातार जारी है। 33

हाथियों का दल अंबिकापुर मुख्यालय के  पास के

इलाके  में डटा हुआ है। बुधवार की रात जशपुर के
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बगीचा इलाके  से सरगुजा वनमंडल में घुसा हाथी

बीती शाम बतौली क्षेत्र के  कछारडीह में आ गया।

हाथी ने 40 वर्षीय शिवचरण कोरवा को कु चल दिया

है।

शिवचरण की मानसिक स्थिति ठीक नहीं थी और वह

हाथी के  पास पहुंच गया था। लोनर हाथी अब भी

सरगुजा के  सीतापुर रेंज में मौजूद है।

खबरें और भी हैं...

सीतापुर वन परिक्षेत्र में हाथी ने
ग्रामीण को मार डाला: जशपुर से
बीती रात सरगुजा में घुसा,
अंबिकापुर में हाथियों को भगाने की
कोशिश

अंबिकापुर (सरगुजा) शेयर

हनुमान मंदिर से निकाली भव्य
अक्षत कलश यात्रा

अंबिकापुर (सरगुजा) शेयर

छत्तीसगढ़ में 536 KM की होगी
भारत जोड़ो न्याय यात्रा: रायगढ़,
अंबिकापुर समेत 7 जिले कवर
करेंगे राहुल गांधी; हसदेव भी जा
सकते हैं

छत्तीसगढ़ शेयर

बेटे ने मां की साड़ी का फं दा बनाकर
लगाई फांसी: सुसाइड नोट में
लिखा- अपनी मर्जी से उठा रहा
कदम
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Surguja News: सरगुजा के  उदयपुर इलाके  में 11

हाथियों ने मचाया आंतक, फसलों और घरों को

किया तबाह

सरगुजा के  उदयपुर वन परिक्षेत्र के  अंतर्गत अलग-अलग गांव में 11 हाथियों का दल लगातार
विचरण कर रहा है. इस दौरान हाथी किसानों की फसलों को नुकसान पहुंचा रहे हैं.

By : अमितेष पांडे, अम्बिकापुर | Updated at : 30 Sep 2022 12:46 PM (IST)
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(सरगुजा में हातियों ने तोड़ा घर)

Chhattisgarh News: छत्तीसगढ़ में सरगुजा (Surguja) जिले के  उदयपुर इलाके  में

हाथियों का उत्पात थमने का नाम नहीं ले रहा है. उदयपुर वन परिक्षेत्र के  अंतर्गत अलग-

अलग गांव में 11 हाथियों का दल लगातार विचरण कर रहा है. इस दौरान हाथी किसानों की

फसलों को नुकसान पहुंचा रहे हैं. इसके  अलावा कु छ घरों को भी तोड़ दिया है. दकअसल

20 सितंबर से 11 हाथियों का दल सूरजपुर जिले के  प्रेमनगर वन परिक्षेत्र से सरगुजा जिले

के  उदयपुर वन परिक्षेत्र में आया हुआ है. जो महेशपुर, मानपुर, शायर, कु मडेवा, उपकापारा,

लक्ष्मीगढ़, सानीबर्रा, सुखरी भंडार, फू नगी सहित अन्य गांव के  जंगल में विचरण कर रहा है.

12 हेक्टेयर फसल नुकसान

वन विभाग से मिली जानकारी के  अनुसार हाथियों ने अब तक लगभग 12 हेक्टेयर फसलों
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'कु रान में 38 एरर बताने
वाला शख्स बेहद
इंटेलीजेंट... सिर्फ  मैं ही दे…

कि
साउथ सिनेमा

रिलीज से पहले कमल हासन
की 'ठग लाइफ' ने की 100

करोड़ से ज्यादा की कमाई …
रि र्ड
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बीजेपी MLA नितेश राणे
का विवादित बयान, '24 घंटे
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मल में दिखने लगा है
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सकता है संके त, तुरंत करें …
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लड़कियों  को लड़कों की ये बात पसंद नहीं  (जानें)
GP | Sponsored और पढ़ें

Shooter Action MMO
Check out the new Crossout 2.0 for free. Discover PvP and PvE in our upgraded Action MMO. Countless
unique Vehicles, PvE and PvP, Trading. Are you ready? Destroy vehicles your opponent took hours to craft
Crossout | Sponsored Play Now

Play War Thunder now for free
Fight in over 2000 unique and authentic Vehicles. Fight on Land, on Water and in the Air. Join the most
comprehensive vehicular combat game. Over 2000 tanks, ships and aircraft.
War Thunder | Sponsored Play Now

को नुकसान पहुंचाया दिया है. जंगल किनारे के  लगभग आधा दर्जन से अधिक कच्चे मकानों

को आंशिक रूप से नुकसान पहुंचाया है. गुरुवार को हाथियों ने दो लोगों के  मकान को

क्षतिग्रस्त कर दिया. शासकीय उद्यान झिरमिटी के  परिसर पर भी काफी उत्पात मचाया है.

के ला के  पौधों को खा गए, साथ ही प्लास्टिक में लगाए गए छोटे-छोटे पौधों को भी नुकसान

पहुंचाया है. जिमीकं द इत्यादि फसलों को भी नुकसान हुआ है, फे न्सिंग कार को भी तोड़ा

दिया है.

ग्रामीणों में आक्रोश

बता दें कि इन दिनों उदयपुर इलाके  में हसदेव अरण्य के  जंगल में कोल खदान के  लिए पेड़ों

की कटाई  जा रही है. पेड़ कटाई  को लेकर ग्रामीणों के  विरोध को देखते हुए 4 हजार से

ज्यादा पुलिस जवान जंगल में तैनात किए गए हैं. इसमें वन विभाग के  अधिकारी भी शामिल

हैं. ऐसे में हाथी प्रभावित गांव के  ग्रामीण इस बात को लेकर चिंतित हैं कि वन विभाग के

अधिकारी पेड़ कटवाने में व्यस्त हैं, तो हाथियों से उनकी सुरक्षा कौन करेगा? उदयपुर क्षेत्र में

गांव के  साथ ब्लॉक मुख्यालय के  लोग भी हाथियों के  दहशत में है. पहले से ही वन विभाग

की टीम हाथियों को खदेड़ने में नाकाम रही है और इन दिनों हाथियों का उत्पात कु छ ज्यादा

ही बढ़ गया है. वन विभाग के  अधिकारी कोल ब्लॉक में पेड़ कटवाने के  लिए भिड़े हुए हैं.

इससे जंगल के  आसपास की कई  बस्तियों में हाथियों का खतरा लगातार बना हुआ है.

यह भी पढ़ें:

Chhattisgarh: शराब तस्करी मामले में BJP नेता की गिरफ्तारी पर छत्तीसगढ़ की

सियासत गर्म, पार्टी ने क्या कहा?

Bilaspur News: बिलासपुर पुलिस रात में चला रही विशेष अभियान, जांच में

बरामद किया 20 लाख कै श और पिस्टल
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Tags : Chhattisgarh Elephant Surguja

हिंदी समाचार, ब्रेकिंग न्यूज़ हिंदी में सबसे पहले पढ़ें ABP News पर।

सबसे विश्वसनीय हिंदी न्यूज़ वेबसाइट एबीपी न्यूज़ लाइव पर पढ़ें

बॉलीवुड, लाइफस्टाइल, राज्य और खेल जगत, से जुड़ी ख़बरें

Khelo khul ke, sab bhool ke - only on Games Live

होम न्यूज़ राज्य चुनाव 2024 मनोरंजन खेल बिजनेस ऐस्ट्रो लाइफस्टाइल GK टेक्नोलॉजी शिक्षा अन्य

9/20/24, 3:16 PM Surguja elephants terror Udaipur area crops and houses destroyed ANN | Surguja News: सरगुजा के  उदयपुर इलाके  में 11 हाथियों ने मचा…
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होम / छत्तीसगढ़ / अंबिकापुर

नईदुनिया ट्रेंडिंग

उदयपुर के  जंगल में हाथियों के
हमले  से ग्रामीण की मौत, सुबह
मिला शव, वन विभाग की टीम
पहुंची घटनास्थल
रात को इस क्षेत्र में वन अधिकारियों-कर्मचारियों की भी उपस्थिति थी ले किन

किसी को घटना का पता नहीं था। 20 दिनों से हाथी क्षेत्र में है।
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छत्तीसगढ़ समाचार

छत्तीसगढ़ के  इतकल गांव में 19
मौतों का दावा मितानिन के
रजिस्टर में निकला झूठा

ADVERTISEMENT

ADVERTISEMENT

खोजले राज्य चुनें ई-पेपर वेब स्टोरीज ताजा खबरें राशिफल

होम ताजा खबरें मध्यप्रदेश छत्तीसगढ़ देश धर्म मनोरंजन राशिफल मैगजीन खेल विदेश बिज़नेस MORE 

9/20/24, 3:10 PM उदयपुर के  जंगल में हाथियों के  हमले से ग्रामीण की मौत, सुबह मिला शव, वन विभाग की टीम पहुंची घटनास्थल - Villager died due to elephant attack…

https://www.naidunia.com/chhattisgarh/ambikapur-villager-died-due-to-elephant-attack-in-udaipur-forest-dead-body-found-in-the-morning-forest-depart… 1/5
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अंबिकापुर। सरगुजा जिले  के  उदयपुर वन परिक्षेत्र के  कु मडेवा

जंगल में हाथियों के  हमले  से ग्रामीण की मौत हो गई। गुरुवार

सुबह जंगल में उसका क्षत-विक्षत शव मिला। मृतक की

पहचान टापू मझवार कु मडेवा के  रूप में की गई है। हाथी देखने

के  चक्कर में यह हादसा हुआ है। 11 हाथियों का दल पिछले  20

दिनों से उदयपुर वन क्षेत्र में विचरण कर रहा है। वन अमले  की

सक्रियता के  कारण अभी तक जनहानि की घटनाएं  नहीं हुई

थी।

बुधवार की शाम को हाथियों का दल कु मडेवा जंगल किनारे

धान के  खेतों में पहुंच गया था। हाथियों को देखने के  लिए

महिला और बच्चे सहित ग्रामीण जंगल के  दो से तीन

किलोमीटर भीतर घुस गए थे। वन विभाग की टीम लगातार

ग्रामीणों को सतर्क  कर रही थी। रातभर धान की फसल खाकर

तथा पैरों से कु चल हाथियों का दल नजदीक के  जंगल में चला

गया था।

Join करें
Chhattisgarh Weather
Today: छत्तीसगढ़ को आज से
मिलेगा बारिश का बोनस,
रायपुर समेत कई ज

CM विष्णुदेव साय की फर्जी
आईडी बनाकर करता था ठगी,
कपड़ा दुकान का मैनेजर
निकला आरोपी

लोहारीडीह अग्निकांड के  आरोपी
की पुलिस कस्टडी में मौत, पूर्व
CM बोले- घटना के  समय वीडि

Consumer Court: पुरानी
बीमारी छु पाने का बहाना
बनाकर क्षतिपूर्ति  देने से मना
कर रही थी

रायपुर के  जूक क्लब में विवाद के
बाद शोएब ढेबर गिरफ्तार, कोर्ट
में किया जाएगा पेश

Weather Update: मध्यप्रदेश
से लेकर दिल्ली तक, बाकी है
बारिश का दौर, पढ़ें अगले  24 घंट

Squid Games 2: स्क्विड गेम
के  नेक्स्ट लेवल के  लिए तैयार हो
जाइए, इस दिन होगी नेटफ्लिक

IPL 2025 से पहले  नई टीम में
शामिल हुए शिखर धवन, सुरेश
रैना और इरफान पठान की भी
मैदान

iPhone 16 सीरीज का ऐसा क्रे ज
कि दिल्ली-मुंबई में एपल स्टोर
के  बाहर खरीदने के  लिए लगी

पढ़ें बड़ी खबरें

9/20/24, 3:10 PM उदयपुर के  जंगल में हाथियों के  हमले से ग्रामीण की मौत, सुबह मिला शव, वन विभाग की टीम पहुंची घटनास्थल - Villager died due to elephant attack…

https://www.naidunia.com/chhattisgarh/ambikapur-villager-died-due-to-elephant-attack-in-udaipur-forest-dead-body-found-in-the-morning-forest-depart… 2/5

3142137



देर रात तक वन विभाग की टीम भी आसपास ही लोगों को

समझाइश देने में लगा था।सुबह लोग जंगल गए तो हादसे की

जानकारी मिली। ग्रामीण का शव जंगल के  भीतर पड़ा हुआ था।

हाथियों के  हमले  से मृतक के  शरीर का अंग भंग हो गया था।

हाथियों ने उसे बुरी तरह से कु चल दिया था।

तत्काल सूचना पर वन विभाग के  अधिकारी-कर्मचारी भी

घटनास्थल पहुंच गए थे।इस हादसे को वन अमला की

समझाइश को नजरअंदाज करने के  कारण माना जा रहा है।

जंगली हाथियों को देखने तथा फ़ोटो और वीडियो के  लिए लोग

लगातार उनके  पीछे  जा रहे थे।

रात को इस क्षेत्र में वन अधिकारियों-कर्मचारियों की भी

उपस्थिति थी ले किन किसी को घटना का पता नहीं था। 20

दिनों से हाथी क्षेत्र में है। समय-समय पर जंगली हाथी उदयपुर-

के दमा मुख्य मार्ग पर भी आ जाते है। हाथियों के  हमले  से पिछले

दिनों मोटरसाइकिल सवार दंपती बाल-बाल बच गए थे।

जंगली हाथियों ने एक मिनी ट्रक को क्षतिग्रस्त कर दिया गया

था। चालक व श्रमिक जान बचाकर भाग निकले  थे। जंगली

हाथियों ने अभी तक 100 एकड़ से अधिक धान की फसल को

भी नष्ट किया है।

ADVERTISEMENT

देश में 70% लोग अपनी नौकरी
से नाखुश, रिसर्च रिपोर्ट  में हुआ
हैरान कर देने वाला खुलासा

Jeevan Praman Patra:
अपने स्मार्टफोन से ऑनलाइन
जमा करें जीवन प्रमाण पत्र, यहां
पढ़ें

ADVERTISEMENT

9/20/24, 3:10 PM उदयपुर के  जंगल में हाथियों के  हमले से ग्रामीण की मौत, सुबह मिला शव, वन विभाग की टीम पहुंची घटनास्थल - Villager died due to elephant attack…

https://www.naidunia.com/chhattisgarh/ambikapur-villager-died-due-to-elephant-attack-in-udaipur-forest-dead-body-found-in-the-morning-forest-depart… 3/5
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Oct, 

2021 

ENVIRONMENT CONSULTANT 

VARDAN ENVIRONET 
(QCI/NABET ACCREDITED NO. NABET/EIA/1922/RA0166) 

PLOT NO.: 82 A, SECTOR-5, IMT MANESAR, GURUGRAM- 122052, HARYANA 
E-mail: mining@vardanenvironet.com

Contact: +91 9899651342, +91 9810355569 

PROJECT PROPONENT 
M/S RAJASTHAN RAJYA VIDYUT UTPADAN 

NIGAM LIMITED (RVUNL)
VIDYUT BHAWAN, JANPATH, JYOTI NAGAR, JAIPUR 

 ENVIRONMENTAL IMPACT ASSESSMENT 

REPORT AND ENVIRONMENTAL 

MANAGEMENT PLAN 

PROPOSED EXPANSION OF PARSA EAST AND KANTA BASAN OPENCAST MINE AND 

PIT HEAD COAL WASHERY FROM 15 MTPA TO 21 MTPA AT UDAYPUR TEHSIL, 

SURGUJA DISTRICT, CHHATTISGARH OVER AN AREA OF 2682.856 HA 

VILLAGES: SALHI, HARIHARPUR, PARSA, KENTE, GHATBARRA, PAROGIYA AND BASAN 
TEHSIL: UDAYPUR, DISTRICT: SURGUJA,  CHHATTISGARH 

STUDY PERIOD: MARCH TO MAY 2021 
[The proposed project is listed under Schedule 1(a) & 2 (a) under the Schedule of EIA Notification, 2006 and 

categorized as Category-A.] 
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TABLE-1.5 

DETAILS OF ENVIRONMENTAL SETTING 
 

Sr. No. Particulars Details 

1 Location North central part of Hasdeo-Arand coalfield 

A Village  Core Zone is covered in the following villages  
1. Salhi 
2. Hariharpur 
3. Parsa 
4. Kente 
5. Ghatbara 
6. Parogiya  
7. Basan 

B Tehsil Udaypur 

C District Surguja 

D State Chhattisgarh  

E Coordinates  Latitude Longitude  

Coal Mine Block 
 
 
 
 
Coal Washery    

A-22o 51' 12" N 
B-22o 47' 37.50" N 
C-22o 49' 56.25" N 
D-22o 48' 56" N 
 
22o 50' 11"/22o 50' 24" N 

A-82o 47' 23" E 
B-82o 49' 29.03" E 
C-82o 50' 50.32" E 
D-82o 46' 38" E 
 
82o 48' 46"/82o 49' 22" E 

2 Elevation  505 m to 569 m 

3 Land use for the mine Total area of the mine is 2682.856 ha 
Forest area – 1871.118 ha (70.0%) 
Agricultural Land – 701.786 ha (26%) 
Govt. land – 109.952 ha (4%) 

4 Coal washery land use with 
in the ML area 

28.381 ha 

5 Nearest major town  Ambikapur (70 km, NE) 

6 Nearest highway SH-2A Bilaspur-Ambikapur (5 km, NW) 

7 Nearest railway station Bishrampur (62 km, NW)  

8 Nearest major airport Raipur (290 km, SW) 

9 Nearest tourist places Nil within 15 km radius from ML boundary 

10 Defence installations Nil within 15 km radius from ML boundary 

11 Archaeologically listed 
important place 

Nil within 15 km radius from ML boundary 

12 Ecological sensitive zones  No National Parks, Wildlife sanctuaries, Wildlife 
corridors, Tiger reserves, Elephant reserves and 
Biosphere Reserves exist within 25 km radius from the 
ML boundary 

13 Reserved/Protected forest  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Phatepur, P.F. Within M.L. area 

Matringa, P.F. Within M.L. area 

Pidiya, R.F. 1.6 km, W 

Janardhanpur, P.F. 2.3 km, NW 

Tara East, P.F. 2.8 km, W 

Shivnagar, P.F. 3.7 km, N 

Paturiya, P.F. 4.0 km, SSW 

Putter, P.F. 4.5 km, ENE 

Chakeri, P.F. 5.1 km,, ENE 

Murgaon, P.F. 6.0 km, N 

Dhajag, P.F. 7.4 km, W 

Kotmi, P.F. 7.8 km, NNE 

Pendrakhi, P.F. 8.1 km, SE 

Ramgarh, P.F. 8.2 km, NE 

Chandenagar P.F. 8.9 km, NNW 

Chirwan P.F. 9.2 km, N 

Bhandargaon, P.F. 9.9 km, NNE 
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Sr. No. Particulars Details 

 

14 Nearest streams/Rivers  Atem Nadi– (2.7 km, N) 

15 Other Industries  / Mines Nil in 10 km radius 

16 Coal user locations Motipura Choki, Chhabra, Distt-Baran (Rajasthan) 

Village-Undal, Tehsil-Jhalraptan,Distt-Jhalawar 
(Rajasthan) 

Thukrana, Tehsil-Suratgarh, Distt-Shriganganagar 
(Rajasthan) 

17 Socio-economic factors No additional Resettlement and Rehabilitation issues 
are involved. 

18 Seismic zone Zone-II as per IS-1893 (Part-1)-2002 

 

The villages located in / immediate peripheries of the block are given in Table-

1.6. Kente village is located on the west central part of the block and comprises 

two clusters of hamlets viz. Mahadevpara and Banapara. It is sparsely populated.  

 

TABLE-1.6 

VILLAGES LOCATED IN / IMMEDIATE PERIPHERY OF THE BLOCK 

 
Sr. No. Name Distance  and Direction w.r.t Mining Site  

1 Salhi 1.6 NW 

2 Hariharpur  0.3 NW 

3 Parsa 0.2 N 

4 Kanta Mine Lease 

5 Ghatbarra Mine Lease 

6 Parogiya 3.0 SE 

7 Basan 2.0 E 
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 Stage-wise Land Use Pattern of ML Area 
 

The present landuse pattern of ML area is shown in Table-2.6. The details of 

year wise land use and reclamation of mine lease area is given in Table-2.7. 

 

TABLE-2.6 

DETAILS OF PRESENT LAND USE PATTERN 

 

 Source: Mine Plan  
 

TABLE-2.7 

YEAR WISE LAND USE AND RECLAMATION 
All Values in ha 

 

Sr. No Land Use Present 10th Year 
19th Year / 
Conceptual  

1 Topsoil dump - Nil Nil 

2 Waste External dump 112.655 112.655 112.655 

3 Excavation area 825.639 1,949.06 2,388.25 

4 For infrastructure 107.175 107.175 107.175 

5 coal evacuation route 30.26 30.26 30.26 

6 Rationalization 40.533 40.533 40.533 

7 Undisturbed area 2182.257 439.462 0 

8 Colony and plantation area 3.986 3.986 3.986 

  Grand Total 2682.856 2682.856 2682.856 

9 Reclamation (backfilled) 586.87 1,565.35 2,157.56 
 

Source: Mine Plan 

Sr. No. Particular Forest Government Private Total 

A Mining 

1 Excavation area & barrier 1704.744 104.262 579.241 2388.247 

B Infrastructure & OB Dump Area  

1 External dump  58.502 3.919 50.234 112.655 

2 Infrastructure 24.242 0.018 11.964 36.224 

3 Coal evacuation route 21.690 0.102 8.468 30.260 

4 CHP & washery 12.127 0.000 16.254 28.381 

5 
Reject based thermal power 
project 

29.090 0.140 13.340 42.570 

6 Plantation area 3.973 0.011 0.002 3.990 

4 Rationalization area 16.751 1.499 22.282 40.532 

  TOTAL (B) 166.374 5.690 122.545 294.609 

  Grand Total (A + B) 1871.118 109.952 701.786 2682.856 
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Sr. No Phytoplankton Zooplankton 

4  Cyclotella sp. Cyclops sp. 

5  Cymbella    cymbiformsis Cypris sp. 

6  Nitzshia sp. Keratella tropica 

7  Pinnularia sp. -- 

8  Synedra sp. -- 

9  Spinulina sp. Pseudo diaptomus sp. 

 

3.9.8 Conclusion 

 

From the primary survey and as per forest department records and review of 

literature, there are no sanctuaries, national parks, biosphere reserves in the study 

area.  

 

In the buffer zone of the study area, there are few Schedule–I species which are 

recorded in the study area such as Indian elephant, peafowl, jungle cat, and sloth 

bear. Rest of the species is recorded in the following Schedules of II, III, IV and V of 

Indian Wildlife (Protection) Act, 1972, amongst mammals and reptiles. 

 

Migrant birds of belonging to raptor species such as eagle species and kites are 

listed in the Schedule –I of the Indian Wildlife (Protection), Act 1972 apart from 

Pavo cristatus – peafowl are confined in the Schedule–I.  

 

Among reptilian species Python molurus (Indian rock python) in the study area are 

confined in the Schedule I, and remaining belongs to Schedule-II, IV of the Indian 

Wildlife (Protection), Act, 1972.  

 

 Apparently, there is no endangered botanical flora in the study area as per the 

 Botanical Survey of India records. 

 

3.10 Demography and Socioeconomics 

 

The demographic and socio-economic conditions prevailing in the 10 km radius of 

the proposed expansion project boundary at Parsa Village, Ambikapur, Surajpur 

tehsils in Surguja district and Katghora tehsil in Korba district of Chhattisgarh is 

analyzed and presented in this section.  

 The expansion project doesn’t have any rehabilitation and resettlement issues as 

it is planned to be established within the existing mine and plant site for which 

land acquisition has already completed. But the project proponent is committed to 

take up the socio-economic development initiatives not only to minimize the 

negative impact on the population but also to improve the socio-economic status 

of population living in 10 km radius of the plant as its sustained effort as part of 

corporate social responsibility.  

 

3.10.1 Methodology Adopted for the Study 

 

The methodology adopted for the study mainly includes review of published 

secondary data and primary field survey (District Census Statistical Handbooks-

2011 and Primary Census Abstract of Census-2011) with respect to population, 

sex ratio, average household size, density of population, social stratification, 

literacy rate and occupational structure for 10 km radius study area. A project 
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FIGURE-4.14 

SCHEMATIC DIAGRAM OF EFFLUENT TREATMENT PLANT 

 

4.5.4 Soil Conservation Measures 
 

Topsoil will be properly stacked at earmarked dump site with adequate measures. 

It will be used for growing plants along the fringes of the site roads and 

reclamation of external dump and backfilled area. The topsoil stockpiles will be 

low height not exceeding 6 m and will be grassed to retain fertility. Besides this 

topsoil stacks there will be temporary stacks near the excavation area and area to 

be reclaimed which will be made use of for concurrent laying without bringing the 

topsoil to the soil stack near the OB dump. 

 

4.5.5 Wildlife Conservation Plan (WCP) 
 

A comprehensive study has been carried out by Institute of Forest Management 

(IIFM), Bhopal on Flora and Fauna of the study area and Mr. P.C. Agrahari, 

developed a wildlife conservation plan is given in Annexure-XIV.  

 

➢ Cost Calculation for the plan 
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The cost of wildlife conservation plan is given in Table-4.22. 

 

TABLE 4.22 

COST OF WILDLIFE CONSERVATION PLAN FOR  

PARSA EAST AND KANTA BASAN OPENCAST COAL MINE PROJECT 

 
Sr. 
No. 

Items of the work Approx. Cost 
( In Crores) 

1 (a) Survey & preparation of plan 0.20 

 (b) Creation of forest resources in peripheral area buffer 

zone line fodder fuel wood and MFP by identifying the 
suitable area for respective plantations 

0.05 

 (c) Survey and identification of wetland in proposed area 0.10 

 (d) Survey and study on broidery of proposed site 0.05 

 (e) Habitat survey for the respective project site  0.05 

 (f) Survey and identification of reptiles, birds, butterfly, 
insects available in the project site  

0.10 

 (g) Survey of medicinal plants and their identification in 

proposed project site. 

0.10 

2 Protection work in Core  
Area (i.e. fencing of boundaries. Fencing of fields and 
villages as per requirement   

1.50 

3 Fire protection works 1.50 

4 Protection from grazing and illicit felling 1.00 

5 Empowering people for protection, eco-development works 
etc. 

1.00 

 (a) Construction of office building for joint forest 
management committees come meeting hall 

0.50 

 (b) Construction of rescue centers for mitigation human 
wildlife conflict with trained personals 

0.50 

 (c) Provision for compensation to loss of crop, property 
human life and life and injury by wildlife for entire plan 
period  

1.50 

6 Soil & moisture conservation works 2.00 

7 Weed management under guidance of expect scientist are 
experience forester. 

2.00 

8 Management & development of grasslands by planting of 
local species of grasses which are found in the area 

1.50 

9 Management of identified wetland for better wildlife habitat 

formation 

0.05 

10 Physio chemical properties of wetland in the initial, mid and 
end of the project for the respective project site.  

0.05 

11 Conservation of the floral diversity, creation of biodiversity 

parks for creation of gene pool 

2.00 

12 Protection of the habitats of geomorphological origin and 
their conservation  

0.50 

13 Conservation of the riparian zones 1.00 

14 Habitat improvement in the elephant corridor area. 
Protection of crop and property in the affected villages 
training and miscellaneous other activities. 

2.50 

15 Research and monitoring and evaluation  0.75 

16 Miscellaneous works (proposed by field officers and 

approved by the C.F) 

1.50 

 Total 22.0 Crores 
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39˝ & 22˚51΄ 12˝ N and Longitude 82˚ 46΄ 38˝ & 82˚ 50΄ 51˝ E. The index 

map and study area of the project is shown in Figure-1.3 and Figure-1.4 

respectively. Coal washery expansion from 15 to 21 MTPA is proposed by 

augmenting existing coal washery of 15 MTPA as well as establishment of 

additional washing modules within existing premises having latitude 22o 50' 11" & 

22o 50' 24" N and longitude 82o 48' 46" & 82o 49' 22" E. 

 

1.3.4  Environmental Setting of the Project 

 

Parsa East and Kanta Basan blocks are located in Salhi, Hariharpur, Parsa, Kente, 

Ghatbara, Parogiya and Basan villages, Udaypur tehsil/taluka, Surguja district, 

Chhattisgarh State. The proposed coal washery plant (additional 6 MTPA) is 

located within the proposed coal mine premises. The details of environmental 

setting are given in Table-1.5.  

 

Table 1-5 DETAILS OF ENVIRONMENTAL SETTING 
 

Sr. No. Particulars Details 

1 Location North central part of Hasdeo-Arand coalfield 

A Village  Core Zone is covered in the following villages  
1. Salhi 
2. Hariharpur 
3. Parsa 
4. Kente 
5. Ghatbara 
6. Parogiya  
7. Basan 

B Tehsil Udaypur 

C District Surguja 

D State Chhattisgarh  

E Coordinates  Latitude Longitude  

Coal Mine Block 
 
 
 
 
Coal Washery    

A-22o 51' 12" N 
B-22o 47' 37.50" N 
C-22o 49' 56.25" N 
D-22o 48' 56" N 
 
22o 50' 11"/22o 50' 24" N 

A-82o 47' 23" E 
B-82o 49' 29.03" E 
C-82o 50' 50.32" E 
D-82o 46' 38" E 
 
82o 48' 46"/82o 49' 22" E 

2 Elevation  505 m to 569 m 

3 Land use for the mine Total area of the mine is 2682.856 ha 
Forest area – 1871.118 ha (70.0%) 
Agricultural Land – 701.786 ha (26%) 
Govt. land – 109.952 ha (4%) 

4 Coal washery land use with 
in the ML area 

28.381 ha 

5 Nearest major town  Ambikapur (70 km, NE) 

6 Nearest highway SH-2A Bilaspur-Ambikapur (5 km, NW) 

7 Nearest railway station Bishrampur (62 km, NW)  

8 Nearest major airport Raipur (290 km, SW) 

9 Nearest tourist places Nil within 15 km radius from ML boundary 

10 Defence installations Nil within 15 km radius from ML boundary 

11 Archaeologically listed 
important place 

Nil within 15 km radius from ML boundary 

12 Ecological sensitive zones  No National Parks, Wildlife sanctuaries, Wildlife 
corridors, Tiger reserves, Elephant reserves and 
Biosphere Reserves exist within 25 km radius from the 
ML boundary 

13 Reserved/Protected Forest  
 

Phatepur, P.F. Within M.L. area 

Matringa, P.F. Within M.L. area 
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Sr. No. Particulars Details 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Pidiya, R.F. 1.6 km, W 

Janardhanpur, P.F. 2.3 km, NW 

Tara East, P.F. 2.8 km, W 

Shivnagar, P.F. 3.7 km, N 

Paturiya, P.F. 4.0 km, SSW 

Putter, P.F. 4.5 km, ENE 

Chakeri, P.F. 5.1 km,, ENE 

Murgaon, P.F. 6.0 km, N 

Dhajag, P.F. 7.4 km, W 

Kotmi, P.F. 7.8 km, NNE 

Pendrakhi, P.F. 8.1 km, SE 

Ramgarh, P.F. 8.2 km, NE 

Chandenagar P.F. 8.9 km, NNW 

Chirwan P.F. 9.2 km, N 

Bhandargaon, P.F. 9.9 km, NNE 

14 Nearest streams/Rivers  Atem Nadi– (2.7 km, N) 

15 Other Industries / Mines Nil in 10 km radius 

16 Coal user locations Motipura Choki, Chhabra, Distt-Baran (Rajasthan) 

Village-Undal, Tehsil-Jhalraptan, Distt-Jhalawar 
(Rajasthan) 

Thukrana, Tehsil-Suratgarh, Distt-Shriganganagar 
(Rajasthan) 

17 Socio-economic factors No additional Resettlement and Rehabilitation issues 
are involved. 

18 Seismic zone Zone-II as per IS-1893 (Part-1)-2002 

 

The villages located in / immediate peripheries of the block are given in Table-

1.6. Kente village is located on the west central part of the block and comprises 

two clusters of hamlets viz. Mahadevpara and Banapara. It is sparsely populated.  

 

Table 1-6 VILLAGES LOCATED IN / IMMEDIATE PERIPHERY OF THE BLOCK 

 
Sr. No. Name Distance and Direction w.r.t Mining Site  

1 Salhi 1.6 NW 

2 Hariharpur  0.3 NW 

3 Parsa 0.2 N 

4 Kanta Mine Lease 

5 Ghatbarra Mine Lease 

6 Parogiya 3.0 SE 

7 Basan 2.0 E 
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Sr. No. Particular 
Total (in Ha) 
(15 MTPA) 

Total (in Ha) 
(21 MTPA) 

  Total (B) 294.609 294.609 

  GRAND TOTAL (A + B) 2682.856 2682.856 
Source: Mine Plan 
 

The total area of 2682.856 ha includes 1871.118 ha of forest land, 109.952 ha of 

Government land and 701.786 ha of tenancy land. There are 7 villages falling in 

Parsa East and Kanta Basan coal block. Details of land (village wise) which has 

been acquired for Parsa East and Kanta Basan opencast project and total land of 

each village are given in Table-2.5.  
 

Table 2.5: VILLAGE WISE LAND USE PATTERN 
 

Name of 
the Village 

Total 
Area 
(ha) 

Land use pattern (ha) Total 
Land 

(in ha) 
Forest Land Govt 

Land 
 

Tenancy Land 

Revenue Forest Protected 
Forests 

Adiwasi Non 
Adiwasi Chhote 

Jhhar ka 
Jungle 

Bade 
Jhhar 

ka 
Jungle 

Salhi 1171.00 14.165 - 34.820 14.288 23.973 1.092 88.338 

Hariharpur 441.00 2.768 19.321 110.156 10.187 34.815 0.735 177.942 

Parsa 1266.00 50.378 8.542 138.036 18.320 100.398 12.533 328.207 

Kente 1284.00 83.380 0.782 505.928 14.890 194.387 0.089 799.456 

Ghatbarra 2447.00 61.660 0.611 706.783 52.256 212.217 121.547 1155.085 

Parogiya 3956.00 - - 128.130 - - - 128.130 

Basan 1519.00 - - 5.698 - - - 5.698 

Total  212.351 29.256 1629.551 109.941 565.79 135.996 2682.856 

Source: Mine Plan 
 

 Land Use Pattern of ML Area including Coal Washery 
 

The present land use pattern of ML area is shown in Table-2.6.  

 
Table 2.6: DETAILS OF PRESENT LAND USE PATTERN 

 

 Source: Mine Plan  
 

Sr. No. Particular Forest Government Private Total 

A Mining 

1 Excavation area & barrier 1704.744 104.262 579.241 2388.247 

B Infrastructure & OB Dump Area  

1 External dump  58.502 3.919 50.234 112.655 

2 Infrastructure 24.242 0.018 11.964 36.224 

3 Coal evacuation route 21.690 0.102 8.468 30.260 

4 CHP & washery 12.127 0.000 16.254 28.381 

5 
Reject based thermal power 
project 

29.090 0.140 13.340 42.570 

6 Plantation area 3.973 0.011 0.002 3.990 

4 Rationalization area 16.751 1.499 22.282 40.532 

  TOTAL (B) 166.374 5.690 122.545 294.609 

  Grand Total (A + B) 1871.118 109.952 701.786 2682.856 
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Table 3.34 LIST OF PLANKTON RECORDED DURING STUDY PERIOD 

Sr. No Phytoplankton Zooplankton 

1  Actinastrum sp. Amoeba sp. 
2  Anabaena sp. Brachionus sp. 
3  Coelatrum sp. Cerio daphnia sp. 
4  Cyclotella sp. Cyclops sp. 
5  Cymbella    cymbiformsis Cypris sp. 
6  Nitzshia sp. Keratella tropica 
7  Pinnularia sp. -- 
8  Synedra sp. -- 
9  Spinulina sp. Pseudo diaptomus sp. 

 

3.9.8 Conclusion 

 

From the primary survey and as per forest department records and review of 

literature, there are no sanctuaries, national parks, biosphere reserves in the study 

area.  

 

In the buffer zone of the study area, there are few Schedule–I species which are 

recorded in the study area such as Indian elephant, peafowl, jungle cat, and sloth 

bear. Rest of the species is recorded in the following Schedules of II, III, IV and V of 

Indian Wildlife (Protection) Act, 1972, amongst mammals and reptiles. 

 

Migrant birds of belonging to raptor species such as eagle species and kites are 

listed in the Schedule –I of the Indian Wildlife (Protection), Act 1972 apart from 

Pavo cristatus – peafowl are confined in the Schedule–I.  

 

Among reptilian species Python molurus (Indian rock python) in the study area are 

confined in the Schedule I, and remaining belongs to Schedule-II, IV of the Indian 

Wildlife (Protection), Act, 1972.  

 

 Apparently, there is no endangered botanical flora in the study area as per the 

 Botanical Survey of India records. 

 
3.10   Demography and Socioeconomics 

 

The demographic and socio-economic conditions prevailing in the 10 km radius of 

the proposed expansion project boundary at Parsa Village, Ambikapur, Surajpur 

tehsils in Surguja district and Katghora tehsil in Korba district of Chhattisgarh is 

analyzed and presented in this section.  

 

The expansion project doesn’t have any rehabilitation and resettlement issues as 

it is planned to be established within the existing mine and plant site for which 

land acquisition has already completed. But the project proponent is committed to 

take up the socio-economic development initiatives not only to minimize the 

negative impact on the population but also to improve the socio-economic status 

of population living in 10 km radius of the plant as its sustained effort as part of 

corporate social responsibility.  
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• The worked-out slopes will be stabilized by planting appropriate shrub/grass 

species on the slopes. 

• The mine water will be regularly tested for presence of any undesirable 

elements and appropriate measures will be taken in case any element is found 

exceeding the limits; and  

• Seepage water and rainwater collected in the open pits will be pumped out 

and discharged with natural drainage system after de-silting in settling ponds.    

 

 Ground Water Pollution Control Measures 
 

• The domestic sewage from the canteen and toilets will be routed to septic 

tanks followed by soak pits. The domestic wastewater from the colony will be 

treated in sewage treatment plant and used for horticulture. 

• Regular monitoring of water levels and quality in the existing open wells and 

bore well in the vicinity will be carried out both with reference to area spread 

and time intervals to study the hydrology of the area. If found necessary, 

additional observation wells will be sunk for monitoring the water table levels 

and quality around the mine representing both upstream and downstream 

conditions.  

    

4.5.3 Wildlife Conservation Plan (WCP) 

 

A comprehensive study has been carried out by Institute of Forest Management 

(IIFM), Bhopal on Flora and Fauna of the study area and Mr. P.C. Agrahari, 

developed a wildlife conservation plan is given in Annexure- XV.  

 

 Cost Calculation for the plan 

 

The cost of wildlife conservation plan is given in Table-4.14. 

 
Table 4.14 COST OF WILDLIFE CONSERVATION PLAN FOR PARSA EAST 

AND KANTA BASAN OPENCAST COAL MINE PROJECT 

 

Sr. 

No. 

Items of the work Approx. Cost 

( In Crores) 

1 (a) Survey & preparation of plan 0.20 

 (b) Creation of forest resources in peripheral area 

buffer zone line fodder fuel wood and MFP by 

identifying the suitable area for respective plantations 

0.05 

 (c) Survey and identification of wetland in proposed 

area 

0.10 

 (d) Survey and study on broidery of proposed site 0.05 

 (e) Habitat survey for the respective project site  0.05 

 (f) Survey and identification of reptiles, birds, 

butterfly, insects available in the project site  

0.10 

 (g) Survey of medicinal plants and their identification 

in proposed project site. 

0.10 

2 Protection work in Core  

Area (i.e. fencing of boundaries. Fencing of fields and 

1.50 
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Sr. 

No. 

Items of the work Approx. Cost 

( In Crores) 

villages as per requirement   

3 Fire protection works 1.50 

4 Protection from grazing and illicit felling 1.00 

5 Empowering people for protection, eco-development 

works etc. 

1.00 

 (a) Construction of office building for joint forest 

management committees come meeting hall 

0.50 

 (b) Construction of rescue centers for mitigation 

human wildlife conflict with trained personals 

0.50 

 (c) Provision for compensation to loss of crop, 

property human life and life and injury by wildlife for 

entire plan period  

1.50 

6 Soil & moisture conservation works 2.00 

7 Weed management under guidance of expect scientist 

are experience forester. 

2.00 

8 Management & development of grasslands by planting 

of local species of grasses which are found in the area 

1.50 

9 Management of identified wetland for better wildlife 

habitat formation 

0.05 

10 Physio chemical properties of wetland in the initial, 

mid and end of the project for the respective project 

site.  

0.05 

11 Conservation of the floral diversity, creation of 

biodiversity parks for creation of gene pool 

2.00 

12 Protection of the habitats of geomorphological origin 

and their conservation  

0.50 

13 Conservation of the riparian zones 1.00 

14 Habitat improvement in the elephant corridor area. 

Protection of crop and property in the affected villages 

training and miscellaneous other activities. 

2.50 

15 Research and monitoring and evaluation  0.75 

16 Miscellaneous works (proposed by field officers and 

approved by the C.F) 

1.50 

 Total 22.0 Crores 

 

4.5.4  Afforestation Programme and Conservation Strategies for Flora 

 

A comprehensive study has been carried out by Institute of Forest Management 

(IIFM), Bhopal on Flora and Fauna of the study area and developed a wildlife 

conservation plan. The conservation strategies for flora of the report are given 

below.  

 

 Site Preparation 
 

Site preparation will include (a) collection and conservation of the topsoil (b) 

backfilling with the overburden (c) collection, spreading and mixing of organic 

matter and (d) spreading topsoil. 
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~B 
. The Managing Director, 
Rajasthan Rajya Vidyut Utpadan Nigam Ltd, 
Vidyut Bhawan, Jan path Joyti Nagar, 
Ja ipur-302005(Rajasth an) 
Email: fuel.n'un(ti),gma il.com 

GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT, FORESTS & 
CLIMATE CHANGE 

INTEGRATED REGIONAL OFFICE 

ARANYA BHAWAN, NORTH BLOCK, SECTOR-19, 

NAYA RAIPUR, ATAL NAGAR, CHHATIISGARH- 492002 

Email- iro.raipur-mefcc@gov.in 

~ :Certified copy of compliance status report of EC stipulations -reg. 

~: 1 Letter no . J-11 015/03/2008-IA. II(M) dated lOth August, 2018 

2. Through E-mail dated 18.10.2021 

~. 
With reference to the above, I am directed to enclose herewith certified copy of the 

Monitoring Report providing status of compliance of environment clearance stipulations in 
accordance with MoEF& CC. New Delhi's Circular No . .J-11015/03/2008-JA. n (M) dated 
10.08.2018 as received vide email from R. S. Agrawal , mentioned above. 

This issues with approval ofthe Regional Officer. Integrated RegionaJ Office. Raipur. 

Following observations have been made during visit:-
1. Project authorities are directed to take the necessary measures as per mmmg 

plan/EIA/EMP for stabilization of 08 dump 2(82 ha approx.) and ATR in this regard shall 
be submitted to this office (Land reclamation and water conservation- V) 

ii. Project authorities are directed toundertake 3 tier plantation as per the stipulation condition 
and A TR in this regard shall be submitted to this office (Land reclamation and water 
conservation - VU). 

111. On the day of monitoring, it has been observed that no 'fly ash is being utili zed for the 
stabilization of OB dumps as per SOP issued by CPCB (Land reclamation and water 
conservation -XI). 

IV . Project authorities are directed tosubmit the Ambient air quality report w.r.l heavy metal s 
as per stipulated condition and the reports of the same shall be submined to this office 
(Monitoring of project - 11) 

v. Project authorities are directed tosubmit the water quality repons of at the upstream and 
downstream of water bodies to his office as per stipulated condition(Mooitoring of 
project- VI). 

vi. On the day of monitoring, it was observed that coal rejects have been transported through 
Rail. It was informed that some percentage of the rejects has been sent to Raipur Energyn 
Limited, Raipur, Chhattisgarh and some percentage of the rejects has been sent to M/s. 
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are being sent to the both the units. PA has been directed to submit the quantrty (in MT) 
was sent to the M/s. Raipur Energyn Ltd from the FY 2018-19 to till date to this office. 

vii. Project authorities are directed to submit the efforts made to reduce energy consumption 
by conservation, efficiency improvements and use of renewable energy to this office 
(Miscellaneous-I) 

Eocl: As stated 

Copy to: 

1. The Member Secretary. lA Division (Coal Mining), Ministry of Environment Forest & 

Climate Change, Indira Paryavaran Bhawan, Aliganj, Jorbagh Road New Delhi-110 003 
(Email: lk.bokolia@.nic.in) 

11. Addl. Di rector (Monitoring Cell), Ministry of Environment Forest & Climate Change. 
Indira Paryavaran Bhawan, A liganj, Jorbagh Road New Delhi-110003 (Email: 
shruti.rai(@nic.in ) 
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Monitoring Report 
On 

The Status of Compliance of Environmental Clearance Stipulations 
Expansion ofParsa East and KantaBasao Opencast Coal Mine from 10 

MTPA to 15 MTPA and Pit Head Coal Wasbery from 10 MTPA to 15 MTPA 
of M/s Rajasthan Rajya Vidyut Utpadan Nigam ltd in total project area of 

2682.856 ha, located in Hasdeo-Arand Coalfields in District Sarguja 
(Cbhattisgarb)- Environment Clearance regarding. 

1. Contents: 

1. Project details 
2. Present status 
3. Site pictures 
4. Condition wise compliance status 
5. General remarks 

1 Project type l(a) Minin~ 
2 Name of the Project Expansion of Parsa East and KantaBasan 

Opencast Coal Mine from 10 MTPA to 15 
MTPA and Pit Head Coal Washery from 10 
MTPA to 15 MTPA of M/s Rajasthan Rajya 
Vidyut Utpadan Nigam ltdin total project area 
of 2682.856 ba, located in Hasdeo-Arand 
Coalfields in District Sarguja (Cbhattisgarb)-
Environment Clearance regarding. 

3 C learance letler(s)/OM No. & date F. No. J-11015/03/2008-IA-Il (M), dated 
10.08.2018. 

4 Location District Sarguja (Chbattisgarb) 

5 Address of Correspondence The Managing Director 
Rajisthan Rajya vidyutUtpadan Nigam Ltd. 
Vidyut Bhawan, Janpath. Joyti Nagar, 
Jaipw--302005(Rajasthan) 
Email: fuel.rvun@vnail.com 

6 Date ofMonitoring 17.11.2021 

2. Present Status: 
a) Chronology ofEC and its Amendments: 

1. The MoEF&CC has accorded Environmental C learance expansion of Parsa East &Kama 

Basan Opencast Coal Mine Project (10 MTPA)and Pit Head Coal Washery (10 MTPA) 

of Mls Rajasthan Rajya Vidyut Utpadan Nigam Ltd., located in Hasdeo-Arand 

Coalfields, in villages Parsa, Kanta, Basan. Salhi, Hariharpur, Ghatbara, Parogiya, Tehsil 

Udaypur, District-Surguja, Chhattisgarh vide letter no J-11 OJ 5/03/2008-lA-11 (M), dated 

2 .1/12/201 J. 
11 . The MoEF&CC accorded Corrigendum to Parsa East and Kanta Basan Opencast Coal 

Mine Project (10 MTPA) and Pit Head Coal Washery (10 MTPA) of M/s Rajasthan 

1 
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Rajya Vidyut Utpadan N igam Ltd., located in Ha.sdeo-Arand Coalfields. in villages 
Parsa, Kanta., Basan, Salhi , Hari.harpur, Ghatbara, Parogiya, Tehsil Udaypur, Distsarguja, 

Ch.hattisgarh vide letter no J-11 0 15/03/2008-lA.Jl(M) dated 22/06/2012 

iii. The MoEF&CC has accorded Corri gendum to Parsa East and Kanta Basan Opencast 

Mine ( 10 MTPA) and Coal Washery(JO MTPA) ofM/s Rajasthan Rajya Vidyut Utpadan 

Nigam Ltd. , of Hasdeo-Arand Coalfields, in Tehsil Udaipur, DistSarguja, Chhattisgarh­

Permission to set up an interim washery of 2 MTPA capacity based on Barrel washing 

technology for washing initial production vide Jetter no J-11 0 15/03/2008-TA. TI (M) dated 

04/03/2013 

iv. The MoEF&CC has accorded Revalidation of Environmental Clearance of Parsa East and 
Kanta Basan Opencast Coal Mine Project (10 MTPA) and Pit He.ad Coal Washery ( 10 

MTPA) in a total project area of 271 1.034 ha; located in Hasdeo-Arand Coalfields, in 

villages Parsa. Kanta., B asan, Salhi , Hari harpur, Ghatbara, Pa.rogiya, Tehsil Udaypur. 

Distsarguja Ch.hattisgarh to M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd vide letter 
no J-11015/03/2008-JA.IJ (M) dated 25/06/2015 

v. EC amendment for Parsa East and Kanta Bas an Open cast Coal Mine Project of l 0 MTP A 

and Pit Head Coal Washery of 10 MTPA of Mls Rajasthan Rajya Vidyut Utpadan 

Nigam Ltd, located in hasdeo-Arand Coaltields in District Sarguja (Chhanisgarh) vide 
letter no J-1 10l5/03/2008.1A.ll(M) dated 29112/2015 

vi. The MoEF&CC has accorded Environmental Clearance expansion of Parsa East &Kanta 

Basan Opencast Coal Mine from 10 MTPA to 15 MTPA and expansion ofPit Head Coal 

Washery from I 0 MTP A to 15 MTPA of M/s Rajasthan Rajya Vidyut Utpadan Nigam 

Ltd. (RVUNL), in total project area of 2682.856 ha located in Hasdeo-Arand Coalfields 

in District-Surguja, Chhattisgarh vide Jetter no J-11 0 15/03/2008-]A-11 (M), dated 

10.08.2018. 

VJt. EC amendment for Parsa East and Kanta Ba.san Opencast Coal Mine Project and Pit Head 

Coal Washery of M/s Rajasthan Rajya Yidyut Utpadan Nigam Ltd, located in Hasdeo­
Arand Coalfields in District Sarguja (Chhattisgarh) vide letter no .I ­

ll 0 15/03/2008.JA. ll (M) dated 24/07/2019 

b) Consent to Establish (CTE): 
1. CTE was obtained from CECB. Raipur to establish for establish for expansion of Parsa 

East &Kanta Basan Open Cast Coal Mine from 10.0 MillionTonnes/Annum to 15.0 
Million Tonnes/Annum and Pit Head Coal Washery from 10.0 Million Tonnes/Annum to 
15.0 Million Tonnes/Annum with vide letter No. 5119/TS/CECB/2018 dated 17.09.20 18. 

c) Consent to Operate (CTO): 
i. Renewal of the Consent to Operate was obtained from CECB. Raipur for Mining and 

Washing of Coal with capacity of 15.0 MTPA with vide letter No. 6567/TS/CECB/20 I 8. 
Nava Raipur. A tal Nagar, Raipur, dated l 0. 12.20 18. 
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11. Renewal of the Consent to Operate was obtained from CECB. Raipur for Mining and 
Washing of Coal with capacity of 15.0 MTPA with vide letter No. 7802ffS/CECB/20 19. 

Nava Raipur, A tal Nagar, Raipur, dated 02.12.2019 valid up to 30. 11 .2020. 

iii. Renewal of the Consent to Operate was obtained from C ECB, Raipur for Mining and 

Washing of Coal with capacity of 15.0 MTPA with vide letter No. 6191ffS/CECB/2020, 

Nava Raipur. A tal Nagar, Raipur, dated 14.10.2020 valid up to 30. 11 .2021 . 

d) PA has provided the details of show-cause notices issued by the MoEFCC /CPCB/CECB 
in the last three years. (Annexure-l)MoEFCC has issued Show Cause notice with vide 
letter No .J-11 015/03/2008- IA.ll (M) dated I I .08.2020 and it was stated that as r;er specffit.: 
condition (ii) of EC dated 2 r December. 2011 stipulated was amended on 29' I December, 
201 5-I and time p eriod for commission the FBC ·was increased to 6-7 years. It quotes "The 
linked 4*135 !vfW FBC Power planr shall be commissioned in 6-7 years''. On the day of 
monitoring, it was observed that no FBC power plant was installed. 

e) PA has provided the details o f court cases in any court of law against the unit. (Annexure-
2) 

J) On the day of monitoring, it was observed that coal rejects have been transported 
through Rail. It was informed that some percentage of the rejects has been sent to 
Raipur Energyn Limited, Raipur, Cbhattisgargh and some percentage of the rejects 
ha been sent to Mls. MB Power, Madhya Pradesb. However, the PP didn 't provide the 
exact quaintly of Reject are being sent to the both the units. 

3 
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